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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 433/2022

IN THE MATTER OF:

PATESHWARI PRASAD SINGH

...APPLICANT(s)

VERSUS

STATE OF UTTAR PRADESH

S.NO. |

...RESPONDENT(s)
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REGARDS TO RULE 11 OF THE SOLID WASTE
MANAGEMENT RULES, 2016

|

COPY OF UP STATE SOLID  WASTE
MANAGEMENT POLICY. 2021 ATTACHED AND
MARKED AS ANNEXURE-1

TCOPY OF THE APPROVED CSWAP IS ATTACHED
' FOR REFERENCE AS ANNEXURE-2

Tcopy OF THE REPORT BY THE NPP,

BALRAMPUR
ANNEXURE-3

IS ANNEXED HEREWITH AS

REFERENCE AS ANNEXURE-3

COPY OF THE APPROVED CSAP IS ATTACHED

| FOR REFERENCE AS ANNEXURE-4

COPY OF THE SOP FOR RESOURCE
ORGANIZATION  FOR  WASTE  PICKERS
COMPONENT UNDER NAMASTE SCHEME FOR




THE RULE 11 OF THE SOLID WASTE
MANAGEMENT RULES, 2016 IS ANNEXED
HEREWITH AND MARKED AS ANNEXURE-6

7. ‘ A COPY OF THE REPORT IN COMPLIANCE WITH
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 433/2022

IN THE MATTER OF:
PATESHWARI PRASAD SINGH

VERSUS
STATE OF UTTAR PRADESH

DEVELOPMENT DEPARTMENT, STATE OF UTTAR PRA!@H >
SHOWING COMPLIANCES MADE WITH REGARDS TO RULE ﬁ{@g /o
THE SOLID WASTE MANAGEMENT RULES, 2016 . A

&%%Jaﬂhewr%cd about 5 2 years, St el Das I?orr’;dssted

as Secretary, Urban Development Department, Uttar Pradesh, do hereby solemnly

affirm and state as under:

8CT4

&
. -
,%;\

o jghﬂ@mlL } _quﬂm fully conversant with the facts of t
Q

é %ﬂ % ;"l%?ka ‘:a/nd am competent and authorized to swear the present Affidavit.
Oy 6

2. That the present matter pertains to District Balrampur, in which four

rivers, namely Rapti, Suav, Kuwana and Besuhi were flowing. The issue

SWORN & VERIFIEDSF serious damage caused to River Suav flowing in District Balrampur
BEFORE ’Vlt..

5P S
Satya Prakash Srwast?va
Advocate & Notary

tycknow U @ fnein
1S - 7] S
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due to encroachment, dumping of solid waste and discharge of sewage is

raised in the present O.A.

3. That the Hon’ble Tribunal vide order dated 15.04.2025 directed the

Deponent to file an additional response for compliance made with Rule

11 of the Solid Waste Management Rules 2016 with particular reference

to District Balrampur and disposal of solid and liquid waste. The
operative part of the aforementioned order is as follows:

“..5. The Secretary, Urban Development Department, Uttar Pradesh

is directed to file additional response mentioning therein compliance

made with Rule 11 of the Solid Waste Management Rules 2016 with

- particular reference to District Balrampur and disposal of solid and

" ’ "\*ﬂ‘p liquid waste with all requisite details ...
, 2
b oY
.1

g
ot
% -) e t . . ;
¢ "tf% 4. That the compliances made with Rule 11 of the Solid Waste Management

. \ ”,
4 ;
P lﬂo/ Rules, 2016 particularly with regards to District Balrampur are as
follows:

Rule 11 of Solid Waste Management Rules-

S. Rule 11 — Duties of the Secretary—in-charge, | Compliance made in
NO. | Urban Development in the States and Union | Balarampur
territories -

."‘ ‘ : '_ /‘r-:r i o "
BEF IRE , S
S . P g
Satya Prak h\-/
Adyocate & J; o
. ¥
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(1) " The Sércir'clu-r_\'._  Urban ﬁévelopl‘ﬁent
Department in the State or Union territory
through the Commissioner or Director of
Municipal Administration or Director of local
bodies shall-

(a) prepare a state policy and solid waste
management strategy for the state or the union
with stakeholders
including representative of waste pickers, self-

territory in  consultation
help group and similar groups working in the
field of waste management consistent with these
rules. national policy on solid waste management
and national urban sanitation policy of the
Ministry of Housing and Urban Affairs, in a
period not later than one year from the date of

notification of these rules;

(b) while preparing State policy and strategy on
solid waste management. lay emphasis on waste
reduction,

reuse. recovery and

optimum utilization of various components of

recycling,

solid waste to ensure minimization of waste
going to the landfill and minimize impact of solid
waste on human health and environment:

Iz

state  policics and strategies  should

1 Parishad

Ty i
g. @ e s acknowledge the primary role played by the
ﬁ\&w‘“‘c d ;;Q_m;‘\'& -informal sector of waste pickers, waste collectors
%&fo’f and recycling industry in reducing waste and
ﬁ‘,‘ o \E}ovide broad guidelines regarding integration of
L4 P\ “¥Awaste picker or informal waste collectors in the
waste management system.
(d)-éﬁéiifé -ih%_ﬁiéméﬁliaﬁion of provisions of these
ruleéby all local authorities
’\l &_\V{EJ 4 FlE
SWOPEF@R MEe) direct the town planning department of the
=1

Satya ?gakasﬁ ar
A

cate & Not8rY
| Wil

dvo
vyckpov
-~

£

~

State to ensure that master plan of every city in

’Y}\-’d{SI,a}c or Union territory provisions for setting

vastav

P i
15

State of UP has prepared
UP State Solid Waste
Management Policy, 2021
and circulated the policy
with all the concerned
departments in the State.

Copy of UP State Solid
Waste Management
Policy, 2021 attached and
marked as ANNEXURE-
1.

SOLID WASTE
MANAGEMENT:
City Solid Waste

Management Action Plan
(CSWAP) — Nagar Palika
Balrampur,
District Balrampur.

Under Swachh  Bharat
Mission — Urban (SBM-U),
the City Solid Waste
Management Action Plan
(CSWAP) for Nagar Palika
Parishad
District Balrampur has been

Balrampur,

duly prepared and approved
by the State  Level
Technical Committee
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facilities except for the cities who are members
of common waste processing facility or regional
sanitary landfill for a group of cities; and

(f) ensure identification and allocation of suitable
land to the local bodies within one year for
setting up of processing and disposal facilities for
solid wastes and incorporate them in the master
plans (land use plan) of the State or as the case
may be, cities through metropolitan and district
planning committees or town and country
planning department:

State and local bodies to ensure that a separate
space for segregation. storage. decentralized
processing of solid waste is demarcated in the
development

for group housing

or other

plan or

commercial. institutional any non-
residential complex exceeding 200 dwelling or
having a plot area exceeding 5.000 square

meters;

(h)rrd_il-*ect the dé{feibpel's of Special Economic
Zone, Industrial FEstate. Industrial Park
earmark at least five percent of the total area of
ithe plot or minimum five plots or sheds for

to

/ recovery and recycling facility.

o
L O 'ﬁaly’ AV
0 '

O . & oy h‘-éj;av":"i U s
=N &
/ &
opy ¢

(i) facilitate establishment of common regional
sanitary land fill for a group of cities and towns
falling within a distance of 50 km (or more) from
the regional facility on a cost sharing basis and
ensure professional management of such sanitary
landfills;

/DRiEnepfor capacity building of local bodies in
@apaging  solid . waste.  segregation  and

Lg

trgisportation or processing of such waste at

(SLTC) and the National |
Advisory and  Review
Committee (NARC),
Ministry of Housing and
Urban Affairs (MoHUA).
These approved CSWAP
as the
foundational roadmap for
integrated  solid  waste
management practices
within the Urban Local
Body (ULB).

The CSWAP |
comprehensively includes
major waste management
components such as:

documents serve

e Wet waste processing
e Dry waste processing

&
(C&D)

e Construction
Demolition
waste processing

e Dumpsite remediation

e Sanitary landfill

e Transfer station

¢ Mechanical Road

Sweepers (MRSs)

Each component is
supported with  detailed
budgetary allocations.

Current
Status:

Implementation

e The total population at
present in Balrampur is
approximately 1,08.433.

Satya Prakash Srivastava

Adveocate

& Notary

' ycknow U.P Indi~

\o <

7.

U



sourcce:

(k) notify buffer zone for the solid waste
processing and disposal facilities of more than
five tons per day in consultation with the State
Pollution Control Board; and

The total solid waste
generated in Balrampur
is approximately 32 MT.
03 compost pits (5 TPD

cach) have been

sanctioned:

» 01 compost pit is |
constructed and
functional

» 02 compost pits are

currently under
construction and will
be made functional |

by the end of July,

2025.
e (02 Material Recovery
Facilities (MRFs) (5

TPD each) have been

sanctioned:

» 01 MRF is
completed, however,

Q\P/. 4 \4':* it has been stayed'by
' ) the Hon’ble High
. Court of Judicature
. at Allahabad. The
r) % WAl o ., i :
%}\h@ - wi. '/ matter 1s'next listed
lﬁw ‘\g % for hearing before
330 N the Hon’ble Court
v g on 16.09.2025.
| » 01 MRF is under
ORN ¢ VERIFIED z construction and will
SWORN BAENE T
REFORE . be completed by the
S ' P g)’\ — end of July, 2025.
Qatya Pral jsh ot -\;31&_:,{,&?3 Copy of the approved
> advocate & ;l"-;';’;.", CSWAP is attached for
+ yeknow Y- '25(; reference as |
p = VA S pas . §
Pe = &
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ANNEXURE-2.

Copy of the report by the
NPP, Balrampur is
annexed  herewith  as
ANNEXURE-3.

USED WATER

MANAGEMENT:

City Sanitation Action
Plan (CSAP) - Nagar

Palika Parishad
Balrampur, District
Balrampur.

Under  Swachh Bharatl

Mission — Urban (SBM-U),
the City Sanitation Action
Plan (CSAP) of NPP
Balarampur  has  been
approved from State Level

Technical Committee
GBLTC) State High
Powered Committee
(SHPC), and National
Advisory Review
Committee (NARC).
Ministry of Housing and
Urban Affairs (MoHUA).

The CSAP

comprehensively includes:

e Interception &
Diversion (I&D) drains
of 5.41 KM length of
intercepting sewer along
with 8.33 MLD STP
with Co-treatment 8.89




¥0Ta
B

3
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KLD co-treatment.

e 66 KM sewer network is
considered for core
sanitation zone.

e 1 No. of pumping
station with 1 no of
desludging/cesspool
vehicle.

e Total Cost approved for
[&D drains and STP
with co-treatment: 16.94
crores.

Current Implementation
Status:

e 20 KL.D of Co-treatment
facility is sanctioned
under Swachh Bharat |
Mission, Tendering
process completed and
LOI is issued by UP Jal
Nigam (Urban).

e 1 no of desludging/
cesspool  vehicle of
capacity 3KLD IS

|5~

i

wr fﬁ.ﬁa 2 o
o PN sanctioned and procured
5 i~
o) “’9:; M‘: o by NPP Balrampur.
6 " N/
Or \ ’/ Copy of the approved
Bye v CSAP is attached for |
reference as
ANNEXURE-4.
aN VERIFIED
.,S\NO . ORE M) start a scheme on registration of waste pickers | The NAMASTE Scheme,
BE "and waste dealers. implemented by  the
g - @i_asés';‘%astava_ Ministry of Social Justice
gatya ?Iaés otery ~ |and  Empowerment
0 L
f‘ucknow ye ind
4 .28
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(MoSJE), Government of |
India, has developed a
dedicated portal for the
registration of  informal
waste pickers. As of now,
13 Resource Organizations
(ROs) have been
empaneled and finalized by
MoSJE to facilitate this
process.

The NAMASTE scheme
for Sewer and Septic Tank
Workers (SSWs) has been
under implementation since
June 2023 and Waste
Pickers (WP) has been
added as third component
in June, 2024. NAMASTE
Scheme aims to facilitate an
inclusive SWM value chain
through  integration  of
waste  pickers in the
formalised workforce in |
urban as well as rural areas,
so as to ensure a safe and
decent working
environment for the most
vulnerable cohort. i

A Standard  Operating
Procedure (SOP) for

Resource Organizations
under the waste pickers
component of the

NAMASTE Scheme has
been jointly prepared and

cmulated by MoSIJE, the




1317

Ministry of Housing and
Urban Affairs (MoHUA),
the Ministry of Panchayati
Raj, and the Department of
Drinking Water and
Sanitation.

Copy of the SOP for
Resource  Organization

for waste pickers
component under
NAMASTE Scheme for
reference as

ANNEXURE-5.

The All-India Institute of

"3 ‘a,»r& . Local Self Government
.,-——\,? (Waste Management &
§ ':h;,. rL \"' Research Centre) has been
e designated as the Resource
h‘%, : Organization for District
; & Balrampur.
O@ : , The profiling and
Q}g‘ ™ registration ~ process  of
waste pickers in the state
was initiated by the
Resource Organization In
April 2025, and the process
SWORN & VER] IED is currently ongoing. J
BEFORE ME .
!
Sal'yga Pr\gi(as ?rmavg copy of the report in compliance with the Rule 11 of the Solid waste

Advocate & Notg
Yucknow ) p &dz .Management Rules, 2016 is annexed herewith and marked as
)%

\ " ANNEXURE-6.
/
W3

\S\o')\ 7

«0W a entify the deponent

wnn has sianed/out T.1. hefore me . @0\/
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5. Hence, the present affidavit is being filed for the kind consideration and

perusal of this Hon’ble Tribunal.

6. I state that everything stated above has been stated by me in my official
capacity on and derived from the official records and I state that nothing

material has been concealed therefrom.

A

DEPONENT

VERIFICATION

+H ~
Verified at Lag A<ingN_ on this 75 day of \J 45%: , 2025, that

the contents of the above affidavit from paragraphs | to 6 are believed to be

$OT true and correct to the best of my knowledge and belief. No part of it is false
d
% ’\éﬂd nothing material has been concealed therefrom. (\

mvﬁ PRGN "
W
DEPONENT

o’&?‘ﬁy/

SWORN & VERIFIED
BEFORE ME

SN
Satya Praka h Srlvastava
Advocate & Notary
' ucknow U.P Ingti-

)5/705
c > \ b ¥ Wg
N LO”’\ { 1'5\0
foentiry the deponent
-hn has signed/out T\ hefore m@

Ay B



1319 ANNEXURE-1
T&T—11016 / 1—5—2021—162%T / 2019

N, |
FHETOT ol
GRESIGICT
IR U AT |
ar
|- AR = |fud /W e / 9iEE, IR e 6 |

2—THE] ATSATgad, SR U |

3—H fAIenaer, SaiR yee |

4—TTR TR MYad, TR 7, SR u=w |

5—fegre, TR e fAdeTe™, SR Uk, dEHS |

6—ux g e (THodiovHo), TR e fAQeney, IR U |

7—fcee, Hovrs<iorHo, Sodo Wid A, A, |

e TR APERY, TR iferasr uReg /TR 994, Sw) 9ee )
TR fdar T FART—5 qGTS: A% 20 JaTER, 2021
figg: SR wew o IURE (e, duIeq U9 wWoodl) FaEmen, 2021 &1

T |

HEIGY,
AT HRT ® fF B WRPR gRT a9 2016 H S IUle ye== 99

gl fear T g, e Fad—-15(s) § a8 wifdenfa & & Ferl grr o
SR FRAEe & SugEl @ FAfaT R gU SHD ISy SUfAf gEIeR

Praag gHREd R SRAT | weg e @& e et ¥ Swied o

Iuf¥re e 14, 2016 & WEE! & IgwY TYRIT ToR § SURfYy oy«

6 oM & Pror e ®R W I e & yewM T wewdr &g B o

el BEl D VT IMHEY R T BN B BROT WNey, WEsdl Ud qgieRe
gvTfad BIaT B |

2— SWigd IRYeT ¥ 39 URe Ye=e UF TWesdl & ey 'R W) I

w9 W gHREd f$d I 7 99 WRER R SR RV TR i s,

1959 (SR yo¥r AHfAFRA Weaam 2 9 1959) B ORT 114, 124, 420 TN 573 iR

SR Y<W TR qiferer AR, 1916 (SR A9 AR ww@r 2 99 1916) F
URT 153 3R 206 & el AR BT WAFT IR IR WOT S SRS (S,

WA 9 geedn) Fweel, 2021 w1 An R WM g WM wR 9

IgHIEATART=T waTdY fopam rar §

3— YT S FrmEel B ue Uit 36 o B aner WoRd B} URe sed §Y
T I8 P A1 e g € 5 U SwWid SR uW o1 eRne (g§e,

HETe T wqend) fEEmEe, 2021 B seuen giiEd aRm &7 a3

HATTH TR YW O R (e, Here v wesd)
frasmaet, 2021 F ufy |

HACH, 202"
(g5
( SoaTor TR )

Jﬂgﬁ' GIEC]
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L\ Y 4
h {7 4
PN e, T qa9T

IR T TR ERT AT

ST

faeamrfy aRf¥rse
HAT—4, Evs (b)
(@m= gk fE)

IVRL I THR—THoTHoWo / TeTo—
S0 / TloUlo—91 /2014—16
A T URE VT HILe YT

IR U IR
TR fdhr FTIRT—5

TT—257 / A1—2021—1623T / 2021
AT, fald: 20 aTacar, 2021

Hrouof0—70

IR YW TR 9 ffgH, 1959 (SR U I TH W& 2 W9 1959) B GIRT 114,
124, 420 3R 573 3R SR YW TR Uferdl AR, 1916 (STR T AW F=ar 2 99 1916)
B URT 153 3R 206 & Mf AT & WINT xS Toaurad o fFmEel & a9 @1 wRaa
BN ©, SHBT frefoRad Uiy, AR, |9 1916 @ ORT 300 B SUERT (1) B AUATIAR
FIAERY &1 GaT & o iR I8 ey # anufcqdl ok gema omfd &<t &1 gfic 9 UdsgrT
IR faar Srar 2|

39 waaa fFemEe & dey # smufeadt 9 gwma, afe @8 g foRed w9 9 uga
Afgg, TR faera faarT, SR ueer o, Fe WREN—824, 1Y WIH, IEES, 226001 I UNA fY
S A1feY | dadt Yl smufcaal @ gemal W AR Sem, S e9 IfegE & ol § uaiia
5 9 & e | uw=E 9 & +iar ura 8|

et

SR U TR A afrfgd, 1950 (SR U SIRITH WwEr 2 A 1959) @I ORI
114, 124, 420 TT 573 3R IR YU TR UIferaT AT, 1916 (SR Uew M wwam 2 9
1916) B ORT 153 3R 206 & 3fF Ugwd WAMRTA BT YN TR TUTA, SR TR T & TR
W ferl § o/ ouRie gy don S9e wared &l fAfaf| & ik waeear gHiea &
o1 gfte | fmfaRaa Femmaeh s &—

IR UL 3N IMURE (Wee, Hare™ U9 waeedn) aEmEet, 2021

ERSICGI)
TR @oedl g9 @ $ Sqavd ¥ AURTE Yaed iR Imfie &7 deiid R

TR W AR T 4o ScRaIE 2 | SR yges H Ui &I geM, IHPHT JASuAn
PR, GAEHUT B AR FRARY R BT PHagdl Bl Urqned (AT SIer a2y | sulne & A W)
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2 SR TSI SRRV ToiC, 20 AdCSR, 2021

B JUGIRYT RSB A SUH W YUFHRU & qHI B SN TR [hAr S JfURIe yEeE bl
Halferp AN WRe AR 2AaETRS RISl ¢ |

3URME YRRl 3R FFRARY T defHe 8w & iR 39 Wenfire |t & ganr
PRSP dSMp ©T F Farferd fhar S =2y |

ATI—TP
NATHR

1—dferg M, R & aRT—
(1) I8 FoETael SRk Uy o Jrufdre (YseH, WdTed Ud aendl) aerdedl, 2021 HEl
SR | 9% ol # ySIRE R 9 & fRFie | uged gRf

@) xsg & Bl TR e AR gRT Sad dey § g9 it femraen o feen—faden
R 39 AEael &1 Uit @ W a6 SRARIE YH1a 81T |

(@) TR W e & gl fFrEl & ufdes 8 gg i a8 Femmael aiftprdl 8nfr |
2—gRAR:—

(1) 9 9% Fe¥ W e e T B, 39 fmaen #;

(@) “AABOT” HT AT I FBIS /HH /FHU /T Al Gvern / ofde Aegd wiE
¥ 7, O TR W MR R | T SR BT SR U89 3R & oy Fige sferar
EIT@‘GW@WTW%;

() “aTaeidl HFRSISHROT B deqd 3ifaxitor @l faemmar § Sfdew garef &1 ged Sidr
3qeed / bre-ie faued I siadfera fedt Hafa ufshar 9 2

(M) “IrETaSdl HEIRST &I arcdd RIS & Ma # oifdd ueref & wes ofrd
aqeed /fawed ¥ sidferg fedt Frafa uftar 9 2

(@) “WeR” P qRdd, 5T UV FRIFV 96 gRT Bl gfaer & gEred a1 TRy
W WGRY A7 S URME & JE@RY R fuem & fou SaRedl &0 o=
31RO BT &1 T RS & R

(®) “Sig MR sHRne” &1 &0 Wl Ffe w4 ', O 989 Sig g™
R fears; aftwsor # T fHar S e 2

@) e HINERor @1 arcad WY Ui 2 S B9 ¥ WRyR S9N BT IdAre
T B forg geroidl fher gRT eHEfE Ut @1 gomsHt smEed /fawes @ euRerd
EFI'I?H%;

(®) “Fie WM & aud W R @fdd a1 e ¥ 2 S fed oRSiaa wis ofed
% i ®1 ftue fama wwar

() “Feggdt aReas” &1 acad W A R e @ @ RS 5 5 A0S 9 s
B AT & dTell SN URTE TEWHRU o fAueH gfawm & =i iR argRfara fawan
TRATT | ¥ O/ MUl Uil qorf fue el gfaen & forg omdfed ot & @ iR
SrRIea o g,

() "o IURNE ScASid” BT aread U el el ifenify a1 foi oy wfad 9 ®
S 100 foumo wRifes & offfs & 3iRIT Sl SEed o) Il el WRGR & HTerd],
ORI 3rerar SUshbHi, o¥ WRGR B fAUETT A7 SUBHl I e, duie 85 @
SupHl A1 Aol wufdl, orudrer, AR 'm (@ERET M), femem  (ReEmemi) wte,
fawafyerey (Reafderern) srg fére e, BEmar (BEEN), gedl, afas ifse™
(erierseT), go el wfeTHl iR War uR¥R g1 AffwEdd wadi |fed wadl /werel,
rfed el / Telcl, 3maTd ARl / Biveladiel, XeeR<d, Bical, aTefRl, 3ienfiie |awfcadl
Tr WM PBrciaISl /Al Jfal TRIY W el & ueifterRal gR1 fafted e
Ffrgferd o rfireT™ Heaell Wit/ uReRt &1 ufafSfee wwar &
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IR TR JARIRIT TSI, 20 AT, 2021 3

(30) "SI TR BT A IR & AERROGR 3R SO SMad gRT uRaIfa
TG 85 ¥

() "SI SURNE” BT AR WIRed, HIS Jual A Sl FARFIRd AT
P BIEPR IR—9 IAHAVN, IR—YAEhH0N, IR g WA, IR—IRAHeHI S URIe
A g R 1500 el HARY Uiy fhowmo & gAdd daRifthd 719 &,

(8) "PHREIGROT’ BT ARG Sifde &Rl BT GEASIEl AU fddierd @l UH YAl
[BRIECRCERIRCIEIR IS

€) "SheR” B aud W N fdm o1 w1 9 & S BIS AT R @ o a1 dar
geTal Wt & forg & e B ARl A1 5 UeE w4 @ oY 3@ TR R g

(@) "HE—UHIHROT HT AU URfdd @ daeE iR sfienfie ufharelt # SiarH
SEEl BT QM gRRTfUT AT SIGURT B & o dedl AW B wU H AT FHoll B A b
w0 #1500 fHell HARl F AfF DARIhS qod el IR OF JUEe i AR IR—gFdpoiag
3 ufie & IUIT ¥ F;

(©) “fAH=RgRd TG’ B ARI Oid JUECI  IURTE &I WFFGd  TH@R
T B fov e g2 gRumel @ e ¢k SWed & 9id 9 fdead gadme any
AR B U aRA A 2 A1 uEaRe a1 fued @ fow st @ =man uRage
PRAT TS,

@) “Fued” &1 aed T I, U S, URYT 9y & Auer q ugs a1 uferdt
P AR BT AT B Y 4 R IvE TG ARt 31 R R Mf%pE el @
THS—BRBT AR YIS ATl B M BT Affrd Tor JRIET Fues &=+ 4 ¢

(@) “exe URGHCHI JURTE” & dUY X WR W I«foid ®a g Ue & §A,
Freaell & e, WUHUd ded, <@ oge, A wATG NuREl wled siwfmi, ¢ gu urr
qrel erfieR, ygad defRal, gad geai aur Rkt ok wefwd ufeeal anfe 4 ©;

(@) "gR—ER WUBU" HT AU BRI, TP, AOIRNTS UfTSTI, BrIterdl, HRIT AT
Pl o=y R A URIRT F §R TP SR ST IMURME &1 FITT I ¥ & 3R g
T fordll SMarRiy WIS, dgHfoTel Wad AT JUTCHE, IS AR, afviidd A1 HRImT
Diverad 1 GRERT # ¥dd a1 4a% gR A1 fdl oifafed wrd 9§ o ol &1 |usY
AT AfEAfrT &

@) “g=p URTE” &1 dUd g uEeH e iR fMfpa 7ol & He-avac |
1 e | 2 &R o sianfd gaasofia smufire IR gaeisoiia smufire, e e,
3R WRAHR AYHH, SR fE uldre 1 aftafera 2
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U PR D [l IuGad faRer=l R e des a6y SR | v gfaar verdt
B1, WY uRAGcHT AR & M&fd w1 gg SHar &1 dqued § Ied 1 &
R e TER-yAR a1 SRAT | TRE @y e iR /ar afedt eRd
3RTe. IcASddel H JAapd Wi ¥ BRe] IREHCHY AURTE FUEK B FhdT ©;

G-V URTE TR WY AP gRT @AfUa aRAHeHT JURre FRARoT
Jraem W T% gIF wU 9 uRaedad fbd SR

T-Aa IRre, fgdfae wveRyT ghem el iR/A1 e &Rl WOERq
IREHTHI URTE | geraga fhd TR iR WHRYT & A1egw & JEwqd fhd SIRiT;

(5) fe<ira woswRor gfaen weral @ fafredri-

F—TR WFE e iR /@ afiedt @1 ol argy Wifad sifiaRr, S
UM WoSRYT Giem widl ®I 39 T 9 JRET w fF SEE S9e ARI SR
IRATRAF TT 3aes RIfy Iou=1 7 =,

G—USRY JIT I FE SN & ®U F B[ R I 39 USR 3ifdieqd
P ST % smRre &1 Aaaaqr & grRked fear o9& iR I8 & JoeiRa e
el IR ¥ uRSfRrT 7

T— fgfae wosRer Gfeen e, SHEE 89w R &3 # oM afire
SO B AFAR T &7 I7 a1 H 31 qURTE oo B A BT R k@
gY gRoTd SR zenfid fasd SR,

AT~
F—3 IR FUBU 3R IRTM (feeiiad)

12— TAT 37T AJURTE HT FISV TJol uRa™ (Sefiav)) FragaR fbar -

(1) ER-ER JUET &AM H—IMONfId Tl IR TR W Fea @ a3 it
% IR §R-GR UAFHd aMa (e T g smufdne wugwr, Jon Refd, TR wIm
fer /a1 TR W@ fer gRT witgd sfiedl gRT r] fRar SRR iR
JfeRIfera fomam SRem,

(2) werE—Xod R WIEY & "Wl ¥- AR gR-ER & war faffde oaf qo T8
U BT O Gl & Al WA B 3 3G BROT § el YSH B Sl W<l © AT
TIqH §R-ER d6 WA Iy T8 R O € 99 q% TR R e arafis
&Y Il & wUH UYAd B ST g SRl Afed AUHl ARNBIRGT & MR Id are H
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Tg AR BT ARG B FHaT © AR FBl W IR goied foad gieIiia &= daa1 §
TEl ANTRE  SUI—3IUT guddhd oN SR Sl &R Wdhd € | HUET o  fawgell W
Ui sRie & Fwg & IRAfT | Sad e @GRl AR $ &3 bl Al Fhlg P SIRAN
STEf f&d a1 Ut a1 Hgaddl U W SN

(3) R (M WIES) TRIGRUT SHIgAT W Il smfdte @ WUSW @ AW

TR W e iR/A0 AfMeRT WReM Q9 9ige) SR UHRBRUl Bl
SHISAT /T A SR WUy & 9oy Wkl Fad & &R I @S9 & & THE
YE W AR 9T B WY TRY WY e b d9rse /Riem tHosmgodio &

JeATSC W YHIRIG HRRAT | TRIY W Fera ue &3y JAfSaRdr & Semaia v
TR SHISAT /XA B 3T Al R BT S o Jufine Scasie g ¥ 8K
R (3 ATSe) IR & YHRRRY BRI § AT Bed, WeRe, hfed UReR, Afdrs
Heermd, faars T, Sia IR SRt Svie fafdhcarerd, aiftogs &=, onfe | S g &
YHTeE qgdrse W fBar SR

(@) ot sulme Scaviel W |AUEY & HMe d— T Rfy # w9 ufafem 10 =9 o s9w
e S Sl fHd) Scavie gRT Scdfeld 8 R8T 8 dd TR g e /an
Jfmarell B VR e S SMURIE Iuidl & fol UM gords SISl Uomell oimfid e
grft R dwewr ®g Yue uRdga/wwgw ared dfwfoa @

(B) A% /98 APR B R B HHS H— TR R Nerg iR/ T Affeal g §
Th 37 gR—ER IR /TS IMBR & JURE U & ford fAfFfdse o ik S0 &9 &
TE Wl R AR W W TR W e #1 J9drse /e gHossodio &
JIATSC W FUBYT B ST 9T AR DI UHIRIT BT,

w-faf= o= iffie voR & suf¥rel &1 Juso qor aRem feiad)

13— o1 faffde yoRr @ sruRnel & wusw ok uRe (Sefied) fFremgarR fasar SRem -

(@) dR&weHa (@ia® /exe) Ul : U1 ouire, TR W Fer gr

e e Sl IR ScHSidl §RT ST fhaT SIRAT sierar 9 SIfeRgfe |User Yomell ol
yfafed aRew frar SR o1 S9& §RT WURd f&ar SR, W@l WU ared & Ui
aRNheHT IURNE g YAG MM B, JUAT Al AURY dIEA B U URNbETI IJue
2g JAP MMEH T B Al TR WHA FER B g8 gRREd w8 S 99 83 @
RS @ ford to fafafde Raw ftgfa fFd o o9 w9 eufine wuda fed oI,

@) Fomulne : IEvdl N 39 B fIfde IR o= /fde @ Sacs /

feaerardt / S—2MURTe GFdhurahd] & AH ¥ 3fMal IUIadh & Affed Tl HaT Ul &

AeE 9 IS fdedeedl A1 S—emRie gAd@muiedl & AW W §—3Ufie &1 gAdmu
e &1 B,

() Ao vg faeawr smaf¥ne : Scasi=gal, AT vd fawds smfdne wewee AW, 2016

% QUG & AR SR o & TR wy e g™ MeRE fear SR o st
fpar o, Sfia AT gd fedd oi¥Te & HUEU, YUa@Rul, WUSRUI R URE™
((EeftaRt) & ford Scrarll 8i;

(@) % ITM AT M FY ARTE : IHSHBAT &b I IR Ia FHY e

% GUBY, JAFHRO], WUSRY, URSM (Refiadl) T yded & fo Scrarl 8, o f&

TR @ e g™ AR ar sftgfaa fear s

(®) o Ul : o9 fafecfa e, wa—gg ke, 9 smufdre iR T

W e & W o auitre, e fol TR Wi e 94 gus wreifie §isr
goell Jfegfad fhar &, feNgfa oms (o) SR Usp uRne WUBU Ul @i gl

gRecd, fPd SR a1 S9e gRT WUEd el fhd SRl SR S ScaeHadisl gRT ayfed
o QI S a1 o b g e § A e 9| STgaR BN @1 Wel R
TN R TR R Fer gR AfRgfad U9 smRiet & WuTEdl a1 Sifawuil &I uRew
o ST
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@) BOwael, fAbdel, A Yerel, W el 9 @R Sdl, St 30 BRIAR
WA W FHe-HaRT el BT R dxd g4 Wil a1 Rl wu # Rerd 8, &1 grasma
JuRre &1 gRe™ (RSefled)), Wuevr e, dMed @i, ArFfed uEl I TR AR
e g1 39 v sifNIfoa safire et /ares a@ gHRad war 8

14—YHTe T TN & SUSE: —

() &= a1 9r€ IR fafafde T7g IR, R fafst oo & o snfiret & ford e
F gaTa feaw wffad 2 T e e grr RN el SR ek S s
g9 B WE W R AR W g 9y e UHosmgodio & dewrse / JrRefd g
W e R/T Afeal & dgdise W UBIMIG fHAT STRAT, 9MRIT: §R—g8R
FHI—HaRT HIST & G U 6 9o W Yas 11 991 d& FuiRa fear smrm| aftfsas
&3 # Eaye yooE gd gEl A1 [Pl o AR Auline SSiuih! | |UEY Bq
TR W e gure-—ggs v ARl Ao w) aadr g;

(2) WUBY TG OENd & WA Wfed AN AHH, ARME FHT UG AT FHI 3R
I G fIaRoT FHI—AIRON & HI—A1 FHIRG fHy SR,

(@) SR TR WFEE fEE 7 gR-gR WU yuell iffRIfad fem @ a8t ude
SSId BT YUFHT ORI IURTE HT gREM ([Seflaw)) AEsi+e ARt a1 aFfed far, ST
& fafka fear s o1 sffmgfaa frar o, & wifies \UeTr @ il <&t/ §R / Uae
fag a@ gFRed @< g,

(4) &t TRE T @ T Yere-verd GUge yorel Sigfad fhar g 98t
SASASA Pl YUddHd S URIE &1 uRaM  ($eflav)), Arfed omer=i H sferar e
sf¥te |uTES! /aret o & fafka a1 oltgfaa fear S, w1 s & foy ghReEd
PHRAT BT

(6) oje @ wWRI & SFwIa w@Elfeld JfaTe JAferEs gfad, €I, B, Smfre
HUTED] §RT UYa TS del—doRT FUBYT I H MR SR | Fabiof qon Fafig aiferdl 3
AT YA WR IR FUTED / ATedd /FEAS Bl el Bl SUANT &A1 8N 3R WY Iferat
T 9l | = B R {6 98 o @ "o 3% Aa 3R WURY & giRad @R
Hb;

15—HE0T Td g™ (Sefiav)) 2q o PRiare—

(1) TR W e @1 g ghREa wxar g e sl Rfecia euine,
|+ vd faeder smufire, Qe o1 ST §fY oie ulie, U AwTE SMufiie, He-&a
JURTe 3R {d Uyl (Urerq Uy iR IS UgEl) Bq UUG WRIfie |uger yomferdt
girSTid &1 S, SRAT 6 TR W e 89 ] &% WReR - & WEd suRne
gder Rl @ srefie sraeae g8

(2) T I e fatre &t & Ssial JoT Biedl a1 JAMERIE!, a9 esi,
R onfe srerar fare soft & ouf¥e o §—oml¥re onfa & oI gors wrerfde
IR YoTTel) STfeRIfd e

(@) 1S uldre, IR & IRM 39 AT ¥ & A SR SRRy sfdne Seaste A
URTT FUTES AT AMFI S BT AR TR H U O AT I & ford @anT

I B SR AT WfERYT & fod AfieR® B W AT U R B/ 98q S 81 AT
HEawl Gl —H AT a8 O
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(4) oA SR 3 &l W WUBY fHY W gUrapd oid ARG SURNe, AGw /Th
ISP TPV GIAT AT FHERT FIF, i AIBRer A A7 U fbel o7 gl aret
WIET TP ARG Bd SR,

(5) FUBYT fHI T ST ARG FURTE TG YHRBROT AT Il A1 gAehoT 8
i fefas wosrer glen el a6 aRaes 53 SR,

TR
BN IR BT FUSYT qT GRS

16—0R IR FUEVl ol yRaed FFgaR fHar SRrm—

(@) o IURTE BT |UBY TAT RIS F3 B TR @MY Fema iR /a1 ifiesdt
BT AR AW Ao 39 AT A IR B 860 6 gorgamd gp Julte, s ()
Jafdre 3k uR¥dweHy srufdre uRag fd oM & <R Sfafiifia = & o,

(@) SRt a% FwE 8 TRG R e @1 srufne WrEa we iR afid @R 7g
TETferd BT SUANT R Tl IFATferd JUTISe FURYT args Ut By 8T o
ARSI B BT H IS qAT AT B DI IMATIHAT A BT | Wfid iR fgdae aRage
qee BT JIWHT 39 w9 H BN fF I mufdne a1 IfH gEReRT /AR e 9%
ga # SUfTe Y R TSI 9 B iR 3H UPR IURNE & HIAA TSI H @ S
qD;

() emafre uRdeq &g TgH ared 59 AR 9§ g 6y SR f uRasd fed o
P IR AYSIT URTE ol aWTERY 3§ g 7 8 AT ST & ford e 9 8 a1 At A
qJ foEN| S aredl § U9 dgdedl  al TRRld MR dw (AR gWR wRE)
aftaferd 81 dod § S TR W Ne 1 59 fAvId uAr T3 daHidl fahe
W IR B

@) TR g e Twae fafed € @ o smafed smufdne dHuger Al @
e FufRa e | smfine Icasial @1 Her ¥ Ul |Uger A @ | @ iU
DI AT TS B 7E H IR TR WM e gRT awe-wng ) Akt ¢ R om
arel RIgTIl & AR BT SR,

() TR WHY e & &9 ® Hiak Scafoid Ul & Al & 3MER W gaiid
el IR B (AR gNWR WIE) A ud dgasdl siaker s (have giwR
weF) B AR 5 S @1 Furerdn, srgAifad ART AroMell & AR URaRI 3R
qIftIiT® eI & ANTIR iR gR—gR oK Il |URY # Her wad: AR drel argel;
off gdierl iR Rl anfe & smffe ura & B fafafds smrel w TRE i
e gRT GRRET @1 SREfT | TTirelid SfaRer @vx iR Ford dgasdal SioRel e b1 9
gPHR Afeferd fhar SR 6 ol o faer e worfe Suswr ars+l 9 emufdine
ATH T W IR 8 O | U TR R H SRl @ a1 R H g% 81 3R S9 ae @
g b HioR ufifes <9 9 It Mifge <7 ufdne ScaoH B 8 98l R e are #
fg<dire U0 2 U Hgdddl Sudel Bx1 Hahdl o

@) |UgU SR uRasd JUGRU dqAT A b FIH zg U@l H gRad-eid
anaegdhdrs R SHHl Afigfgdl R far fear SR T8w e fem gRr sufdne
HURY Bq ARG f6 T wHeq argdl § dred Sfd yormelt /Sshodlovso ufasTiia &
SR |

JETI—U=
39 IURTE BT IR
17519 ARG U AT 3778 IURME BT JHBROT—
(1) uRaes/HuE N SR wafeRvfid ywmal &1 &H &3 & o fdaiigd Iieavol
TAT FHRCIBRO], oG FAAIROT, GeASd! HHARCIBRYT, B HFRCIBRO], AT FIEYT
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AT g ARG AURTET & Sfg ReRIeRv1 2g Bl 3 T o TRl & ford e ua
o SRR | et @R WSy 81 99 TR Sulie 3 U9 SURTT T R Ui
5 o & for st uem ferar S,

(2) T R fbTd Bl e yafdd BT BN b Sig AR Sufde BT gRRDRor
P 9 & IR AR, well, wel, A4, Hame iR TR B oF—ad B drel iRl H
e Rerforat e E;

(6) WM (EFEE) TNIRPRU Ol ARG MUl @ oih Sceidl Bl 39
el @l SR @ 90 T & MR TR Wy Ferm 9 o dsdd/ g 4
iR wdi® ogaR e o (i) smufdne yewawur gfdem o wnfid eiR
PRI AR,

(@) T R FeR | U aged /TReR | FeiRa wal & sger AR |aRo
# SfeaiRaa e Iasidl & fod ruaT—amoe omd (er) smufie gwivor gfden o=
TN AT T I SIRIET v A B

AR
H0 D B TR IRd Julre &1 A=
0]
1 | Bled, WeNe 3R 3= gfafed 100 fHum0 ¥ e e Scavis
GINEIED) gled AT 9N O WR IR ST ool &
Bred |
2 | 3RS gfd, @mUR e, gfafes 100 fsumo 9 o a1 WARET @& SRM |
MM I, AR
BIel, Fold
3 | aeener, e, Awell iR | UfAfed 50 fhwo W aifde @1 A1 Ube ufqwoe
Hqed B g | I Thel WA 98 UfasHE 9)
4 | Fofecarad &R o g wW@Red | 20 SRl { SIf¥e @1 Hartew a1 ufafed 100
@IS HeIT 0T & 31 3 AURTE BT IHoi |
5 | aenfie e gfafed 50 fhumo & aifde &1 IScaeH
6 | ol S/ |rdeit~ie aih gfafed 50 feumo ¥ e Sa Sufdre
7 | SRR SR UggRITemd TR QTR 3R IR
8 | 5000 @ Hex | 2Afdw TRER & IR IcHId T IR |
gFAhE & FAK gR §98 T8
3R vemd

(5) TTEf ¥ SHOd Y B B B HRU H JaT des wfid we @ Refa | |
g a8t 9 g T1fdg emufdne T e e ok /ar affeRer B aRecd B Fhd .
SAGDI FRT ST UG uRew e &1 7137 & MaR W YAy 3R arfaRaw waraem
BN T A i S,

(6) TR T e H 31U AFRSR T TR Mg /A AfHR) w@fadds
I o9 ARG Ul & UERRY fRY oM @ srawedr & fAwrg fER o= ooft &
Soasid Bl A Sad 2] S H Fa;

(7) gen Ffde Suidl gRT R (3iTse) UwheoT gfawm fdafaa g9 & fawrma
TR WA Ferm I8 gRRed a1 & ol Twa—mg | S R e s &
T I TR gfadm b wfua Ry SR, derfed Ry o ofR 9 w9
Ui ol 99 & JFIR Suid gRT offid w7l o (fet) smfre &
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YR BN | Dl BT R I, G wU A FaTerd BRI AT AU B H fawe
= # Rafd # amd (o) e wivexyr & wwfd el weae &1 fAwfdsa ik
Tggd BR AT SR SR TR R e gur At wemte ged SR ueE Yod
T 90 6 & ol Scoie W IRRING & oid d& 5 Sfoie gy emg (el —emfine
TERHRYT G deasdrterd el 8 O € 3R Sad & ruTed gfRad FE g €;

(8) TN R e e AftRgHa BT 8k S FAfd wU d SEEad e

() R (BMNTST) /eIl Jufdre yivaprvr ((FAfor, dame, Ueawe, |9y ud
SdE i2d) & OrE @ AD, Sliid FA Suid] @ fold IS BN AR 9aT

AT TAT SIS U AFDT BT T B & el g

@) 9 FrmEe) & SReeRvr iR fhuraad & o, aoR § Suder fafrs
qgfaRer, uRared, iR onfdfes wu | ergerd da-ial iR WeNfIfEal o e #
g WM (aige) s (el) oul¥re ydwawyr & ford srgAifea drenfifeai &Rk
T sfrrea | s @=rn Seen, w_eg I8 6 TR e e gR st
O =t dreifirent a7 fasar &1 iR S, ISl & fordy aifard &t gnm

(0) rURTe ya AT dx AT oih FHURT IMURNE ISR DI Bard TGyl
0T 9 gRT FI-wHd R R fd Y feen—fde @1 =i | e F=er e

(10) TR WM e 1 T 9§ § JHRIe SiRe ® SUANT B oRUEg aiD A
BT BN AR W A gR1 SRR W9 UTdl, SarHl, ¥ 3R SHd! IeHIRar &
S STET FEl TG &I, 3V Ml R HHRS W BT ST fham SIrge |

(1) T T e deifrel Gt gaer B TR R, Tafie Semadt
P TR OF dl S8 |AfTd fhd oM, Smes {6 oM, IR =i o7, Soasidl
@ e f5r M W wrdwmenel enfe @ Aremw W oomd (o) smufdne pRRERUT @I
FRATHT BT,

(12) TR W e B ulte ydes # 99 el I Affeld dRAT 8N 3R
Fm &= & IRI AR 98g B T 37 IR ey Rfll R @ & e
R HHRLIGRT, O 19 Iedod iR [Aaaragd Araiie ufiie JH@x & Uiedred
PHRAT BT

(13) RN HFIRe faaRor yee;

(@) TRE WY Fer R /a1 TR e v & Ssiid dxRe QiR

SHHT HDT AR HHfEE afe o1 famer & ford faf R orggal & fory @3 wenifua

PR B SRBI B IR B a6l FRT TET & A1 FHEy AT B0

(@) dHRe fafFmirEdl Ui JHwpRel gfagr ows, Ffd [oaa wRe Sird

JARFT &1 & gvEr TR WHE Fer sk /a1 sifreal g faffRea ardre &1

3T, IRP P AR B dqTl FEET RN A TR R OWE A B

qYar TR T FE @R /W TR faem farr grr g iR Remadt =i

R I &3 B HYDI DI UGN B TRY R b 3R/ 31 w3

Ig gARad &= e fé Rl R R FHRe Suael R O @ SFaRT &

& YD dP Feol WU H IUAGY BT S |

(14) TR (@MNTEE) /3Tl s () Sfine Wity glauma-=l &1 faffaiaxor —

(@) Flau= ddd gudEd s (fel) URME & WEUT B, WUSIRG ¥l 3iR
STATRT aﬁﬁ

(@) gl ) Seiel 9 @UEd B oW e ffda o st & ewemdt
HUSRYT I B UF JoId Rad oI 3@ 81T,
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(M) | el o (el) srufre &1 wu'w uReM (fSefiad)) 2q Ifrgfaa womell &
T A S # gIRTT T v HA utAl A 39 USR JwRmAl wu | vueiRd
fHar ST f6 ST F BI-FA BB Baw, [FeRa, JFaEEg & Suarfia

PR, gUF Bl AT § 991 AT I,

@) gRue=i R I8 GAREad o & W JgEREg dof SWR e gl @
DS AT AT SRARYAR Reafcdi 9 &8 qem S=an &Rk Gleem &= Herferd &% dTal
PHERI BT PIs U 7 &I,

(8) W gaem dw=i & o o (fel) SR iR Gg-axdc Ud S@Afie &l
FUART B Bg WA SATE (HHRT /1) B o qoH A3 iR udwga uiie &
GRATT BT ASTAV YA & TG U HA BT |

18—319 JFIRIG SMURME AT IYeh AURME BT YHRHOT—

(1) SiT IR URIE & o SASTD] BT JTAT—U WA HT AUl AU Ffaem
T= (U BTE Te) IWAMUT FRAT BN AR AR FRAT BN AT @ARNE URNE Bl
TR W e gRT FEiRa = odl & JgaR uRie AUEd! a1 AfSRoT B oA
B,

(2) faemmT gfaume=i &1 TaTHo—

(@) TR R fer IR sHveRe sufine @il gRT warferd faerm =
AR IR FUBU / UG AIHR0T / AMUIRE AT dai &l Yaged V9 gfaer &=i 4
Hafyd Sudel, weal don <R 1 &1 o &1 & g \rRfl gAviftg gfoen &=
% w0 H ARG AT WG BT BT TATH BT,

(@) W gAviftd glaer e=i $1 'vel aivias aREdesy sufiite fHgu =i &
Y H AR FA BT YA P, W] I b A IRl gl gieen s=i & IR a
Qadhd GRIETT WUSRYT &5 [ueRd fRAr S &R U W ghwifa gfaem el H
UGERT / HATe R/ BIING JAURTE IATIDI /FUSVT IABRON Pl VA AR BT JGeTgad
AT B TR R e gR1 d91e & forl qar ufieror 3fiR SuaRvr ol S,

(@) TF AT Uit A dal & Wiieied SMuReRl BT FfaRad &1 srguTas SR
B,

(@) AT Ui Graem dwal P gUddmd g ARG URNE /Yh ARME BT & T
FRAT BT,

(@) wreh ufta gfaem o a5 @A suflne, Sla TR eufre, ava smfire,
$—emfire, fmir U9 faedw emfire, wRe/aiftias uR¥ecra uldne onfe & 99 a®
T8 Rl W Faad 39 FEEEe 3R o=y or] Ml @ oM Suddi Amel SR
fffEiaxvl & ofaR Wi SRl & e & fod, gord—gue qafa gaem &=l &1
IUET B D U] TR R Fer gR1 f[Affde w5 9 aftgfaa 7 fear o

(M) |rEn wiitq giaem sl & U agMie gaTa e iR gfauwd gl —

(U) HUEYT ATEl /U AUTED! /A Wbdiel A Peb IRE T febAT ST,
@) YD URNE FH B, MBI AR IRATE HEROT fHaT ST,
(@) afpa smufde, IR g oulne, IR—YAWRIST Smufine &1 Rl

% o Tfaa oiR yura—gras ural &1 Sudy fhar ST,

(@R) sifra, IR grdwefia, IR AT s e ok o1 SRl & e,

e ford gt Suefea @1 % 8, & fgdigs 9us & o faRor fBar o,

(@) |rEl wiftg e S=i & e G SR IOel B GEREd R R SRARIIR
Rerfoat & g @1 ot gfeemd g
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(©) amdl wiftq glaer =i, RIY wu 9 W TSl 4, S8 'xel/ aivias aRdAweHy
JURTE IRl wU | HSIRA fhar S 8, &1 Awrs / faxismAv iR wodr dfzd gfaar o
FAREd o1, REd S ar a1 e Seud! / FHarR! & Ui $Is Sua Reafd 7 &;

@) wrEl wifta gfaer o 39 AfT I ffed RS & Aiar [ffa e s e

b fTaRT TRl A1 Rl IR JURTE BT IR M | Al I Fdb AR g8 W Iidhd

3ruf¥e et / wited efddal & yaw & afia w9 9 ghREa fear o e,

(B) SR IS, sMuARe uRtre muiRal a1 fedl afl urd gfdem &= &

MRS} BT Jg GARET HA1 M 6 FHRT g SRe gespol arT # s1d & o

AR FE P B oMy, IR AEDHE, T/ A0S dRAHeHI Tl IR GTRIT IURne

Iqd T A FAGd B T iR IR wvmeer a1 fued g g duger yomedt

I SfaRd R T R,
19—S1g—3IRIT Jdshoii STURIE &7 TP -

SI—3FIRIT grdsmoiig ruf¥re, ek Mulre Bels o= /|l i gfaer aal R iR
qcIeaTq WiSgd a0 sdhisdl dd Ud fhd SRie | Jon 99 wu # TR @I e a1
3R IcASHGaRRI T TR IR fart iR /3 sifadfert grT e wifdga gdwor Sargat
To URT Y S 2 gadd Sid SR g JMURTel & ford |vemTd a3 giod &1 81
20—S1g—3FTRIG IR—Y=shol SURNe &7 JHwhRoT —

(1) s foEel & o R IR YFuma g IR smuRre, RS+t ddiRe A9 o
1500 el HARY / fhell I A 31fdre &1, T Smufdre B8R, S Soil yuvmen, R Sy Sufdne afyr
TG B Yeu=1 U9 WHAfed 8, ¥g 3MdT o SR JEiRd Holl WISl AT WS Weol b
forae wWie @ wu 3§ gfd 7 9gad fhd SIRiT;

@ wIe TRY WA e @1 I8 gHREd & ' m 6 e siifeiRar @ aE

ATl & e WRgaTel iR 37T AWCY JAURTE] BT AR 3R JHWHOT, THIIROT & A

¥ foar o

21—aR¥HCHT (B8R 3R qORRIH) SRS BT JHEHRIT —

IRARI, ofIF URTT IFSIHGAI, e JfsHEl R /31 I 4 FUea [Fd W™
IRAFHeHT Ufiine, SUESIE ([SUIR JURNE HeRY fueH Jfaer @ws) , TEIaxv & AH 9
AR/ TRY WFE [ sear TR faer e g gon wiftga & o= Suygad Ifa 4
TR fHd SR
22—f7HfoT d fedws e &1 TRIRROT —

fafor vd faeaw smufre, fwfor vd faed emfre gewe o, &

MR TN d fhd ST SR I wHfud yHRaR |Edl, 9ed dsfhe JiR/A1 o=y srfafEd
eIl T URasda by SR,
23—TERITSAT SUTRMCT BT THEPRUT —

JERITEASN, HIHe UTeld Wl 3R AT IRl 9 IcAfora AURME fawuvr, HHRSIBRO, oF
Ao, FRIGT wlfaRo iR IE—9WpR Wd, el FUiRa d=efe aHe &1 srgs@or e
ST 81, & AeIH ¥ yEwd a1 FRAiRd e SR
24—3 JAURTE THAWHROT TAT IUAR AR JURTE WR1E WA & AHD —

IE GARET HRAT TR WFR- P &1 daded 8 & F6wd Uik THEwpRT gider
Pe 3R SR WIS WA 34 SR ydue 2, 2016 & I fafed SudHi ik Al 3R 34
Ay H P gguer FRF 48 A1 I Uguel FRIF0 98 gRT SR AneEl gl @ gaR
Jfpfend &R SrgRfard B o | afk d=fe geivavoT QiR FdRYT fFar S+, ue TR wIg
e & TR N 999 J 8 o S9 T H Je-e IGHRY IR RARor & avemt gRe=a ar
I WR R B AT Fahdl 2| 39 el & efE GUEd JaEdr Yedbl BT TN WA 5T 'R
RIS & fATumor 3R IF@] THERT $ AU H Iqb FATAT AR STREAT AN B ford
WTGTW]T;
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YT
TR WHE Merl & 8= eger) had
25—9TEIHR] ol & AR, b TG W e —

(@) TR®I B FFf T 7 UAT RIS Giourd Sueel IR ey fF
9 39 FMEel & Iuddl B FUeT PR OGS | JURTE AYSY JaRl & AfRed Ry
TRST & WAL F FE—FaT & 3, Y& IR BTE B7g IR HHRSIGT B8, ofel
BB FIG AR eI BRI, WG By SR,

(@) TR WY e gRT Ul ©U # Wd R AU A7 I GUgv {5y
ST BT IUEd {6 M dd W A1 {50 ifiaal & ArREE 9 SR Savel & wy H ger
AR AT AR Fal I AIAWi+d WIFl R FGfad AHfed daR oI Gufed He
T U SUAE BRI SRA MR SRR fFI S| gradga smuRne |t Soasiel gRT
W AMEIR—® deR BT Flled B &g U ¥ URE [hd IR iR Teuear TR R
R g™ |UBId 5y SR | TR R @ 3R /a1 sifiedl &1 9 9reIfie dert
US| A SUAY AT WRATA HHel ¥ dad AR YAFHRY BT AT GARET HRA
| UG WHE RIS A UE olg AIRM iR Sia MR smite & ot gerdamd v
SIRATT | 98d U0 WHEl & faavo, 59d 0 Al 9 oufdne 9Ugy &) a3k
Jufdre. Hugw wra—areft afufads T e e & srfed & g@er e iR
Tl THaE. & Jadge W) Sudel i | TR Wy e iR/ a1 siffedt o a8
gFRea w1 e & fFA @ 999 Il dex1 urd AT (eRden) T 8 AT el
qIaTaRer 3 USRI 7 8 e {6 gE 099 ardl R S9a Ui & IR ST &l et
ETW;

(M) S TR B SN & ol SRRSO sl AR Yeh IJURTE Blg dbeal &
AT ¥ Y MURTE & HFIRCIHRYT R GFAhoT & Fwae § Gaem &1 gan fer ga.ams .
$ Je¥Ige W g PRdb U BT SR,

@) ulne QUG /IFIaRe URTe FUTEd WISl B ARGl UG dRA Bl
Jorell wnifidd & iR gR gR SMURne WuEw dfed SN Smufire ydwd # HEfiar @r
T T B S UG STURIE Iequd! 3R URTE HITEH! &1 THIGRT YoTell dyafid
FAMM| S Tl Rfid a7 g TR R e sFeiRe sie wuss &R
JURTE IRAUH & T WA Fg 99 R fIaR IR §ad 2 3R I SruRne yged ¥
THIgRd HIA B JaMUS SR PR Fahd & | TG R e & 0 @l /|9gt 3
JIAfRd R & ford Y Uard aRAT BN S I WR W Weedl 3R 9hE A #
Hor 8 ok U fdcdl /gl @1 gdigd fhar S @ity o9 9 gaiaRe B Wes deed
gﬁwzﬁ

(@) TR WY e & uRaesd Sear SR /AT AWEHdiel / PHaARAl B faeg
FBRIAE BT, I SHIR H AT TR WHT 6 &1 1 FHan) {6 U8 d W)
QRrap JURTE B A Fxar @ a1 faffde 999 oggEl & ogaR smuite #1 oM #
fawer <& %;

@) - wRo—erdl iR IR IRIRPRY Wil R STl S dTel Jmufdne &
A & T H ARG QffdheT WaueG ®Y W SR B | U I drafed § gy
W e & g9arse /el T3, Jedise IR SUdel BRI SR

®) o fafec sulRre gydum W, 2016 &1 gl 09 @ WRI—7 & AR |gfad
HIH IO 3R U+ HifAfs IcRaTIa &1 Fagd o,

@) TR R e gRT S9N W B G &1 feed e & gareret
P WM R WA AT, ST b 98 ofavdd Es, & WY R Jfaagad |edl e
B BT AABGR BN AqaT (i) Tg IraRnRa H fh @@ &k afe U g few Ay 9w
Pl i &1 Fuea far S § oEr a1 9 e a1 fRgRa B W e
aruf¥re ydee faHTacl & Sysel @1 Ut fhar T 2
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oo

(&) Ff¥d dEIe! WAl U aRG SUd Wgad UUell SR H iR S
AR SR,

(@) oo R W feIRA &1 aififed s &1 fharaad 2g ARl iR
Y YAl & AR 39 fFRMEe & o fftfde TR ey fem & araer
ScReI@l @ fharaad & o) ScRerY B | B, It 318 8, & BRI 9fkd Sad &
wuer faffdse o9, w9 Qi iR Sudferl i TR W el @
UIRIGRY / WAGR gRT Arduid w9 A A3 & SRR | Rideral iR 9w et &
U P B D B AR SHBT GHGI B TG 94l AR AD—TIH fAT HidTsed
SR I M1 AR

(€) TR Iy Mol 1 IS UIeahd JIfHRe §RT §R-ER WIBY &g AWM
AHIS BT /3Tl IS B Gel-ddl Ausddl a1 fgdae duger e (S wrafie
HUBY WA A 2 ¥ 3 fPaAMer & IR 8F @12Y) T o M & ford FfRId UdR & I
AP e / ESHIE TS / TISATS hel SUALT BRI SR,

(@) e uReRiar ok wdwfe uga & gRRad &xd gg, TR wImEE
et gRT Ul IR STawad AR Sueel w1 8RN S R gHosngodo & AemH |
TaRd &1 S STUfdid 8| Ude URAR IT IS Bl S &7 b Ihls BHl R qIderd
BT AT 3R TR SUGTE] HRIAT SR,

(€) forsl, uffR, aredi grT Owom @& AegH |/ fRA o WY WREE |
frarael & Sudel B g=ATRd BT dife G ARG 39 fRadrdent & fafi= Sudet e
A UNRI, e dacl (@RI MUl gadhRur iR GAdmUl) dHe—dexT IRl qeil
Juary efl, Rt q FAET iR g U | Srad & o

(@) =9 FrdEel &1 sgured YRRE SR 8 o ARBRI SIAHRON T Uil
@ AT Y T HT;

() TR WY e & GEw Ardole A6, I, Belal, Sufedl,  TeiRi
IR Wied ol T el iR IHIE Rerdl (Tme) oy @ fafia wwis @ cgaRen
FAREd & IR TR I FeR, GE—deRT ®I 51 @Ml § gR-ER ¥ a1 Fadcdd
He-FHaRT e /urF / Gaem W | WIEd B AT o oW & foRy iR 9'f ¥ d Al
H S FRARYT e d aRagTdd BRI @ o ufdas B8

@) Yo @ iR e FwE BRi 7g Weedl iR SN JURTE ydud wril I HRA
H U Wd & /98T A /SHT ABIS BHAGRI a7 Al BT SUIART BT dlfs TR
R AIGRRT # U e BT AT R WS G AP,

@) 9 faEel @& JIRgfad 5 M @ feie 3 td af @ oafy & iR s
wY ¥ god uy] vd Gared |@aF T giadr /w69 § 99 e # Saa vt gaq uyg
e gomel W’ g o a1 G & Aegd 9 GRTd R BT UATH B

() wgfva Aregwi, R Are, aremel, sl &1 S, a1 a1 U ARl |t
g @I IYART w7 B W9 SYAR / IHWfad SUER Ufthar / fell o drenfira, st wE
IS B, BT STANT BT,

@) T B g g TR S @ R Pl gfteTd I@d gy U &EE
ARl & orta SuIfadt &, urRifie / fgdiad ausrur gfaurd enfid o, euferd
JFFARTT GRAT BT AR S AURTE Yaee 8 HrIgd FRAMT ¥,

() aiff® goic # o9 URNE Uded Wateli T SMavad Yot fden & A g€ Ay
7@ HATAT 3R FREAT T I B TG AT B Al YT BT dels o Ure S
g I' W ghiRea fear srom & affe goie smmia g fer & faderfs eriaant
zg fawim  omded &7 sl & orflA ol srufdre wdew ok o erfvard &l & forg
JAMILIH G Pl AAIHAT Y B & 915 o [T ST | 39 SUGH $ AU H B
B & gRUM W@wT JFATOTG 3N JURTE YeuE SR e W wesdr @l areH
Rerfar # &7 wwfd TR WFRY 6/~ & UeiemRal / WitrerRal gRT ddal @ fHded
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H MR FEER/FGaR d Sl § A4 S S Ovg geTa Il & oA |erd
TGRY gRT SI0SH: HTIars! YR &I SITe;

@ TR & AYf IFE AETS YTl HT Y IR B IGeeT | UAT WI BT Rrawrad
frarer 5 fid wRA SR SERITERT § ST Q0d . YEAR—YNR. BT

() UIATEHl qT Hald WAt HT dgMal o @ Sqevd ¥ U SUdgd ARGl dF
AT B 3R GBS AT I IMAfRTe yeye yrell Bl WicaTed ®Re darel Yot
Aafed g7 SHAIRAT / BHORT / AT /Tl /el DI GRIGa BT,

@) oHaRIl & " W yfowel @ 9erdr o Bg yeRiH—smeRa wfafafy @&
HHdd BT UAT S 6 UfhaT 319+1s SIge, 3R Ush SfeR—ars Ufofirar & #1e9 9 Udh
[N TS R S & FIH MW FHAN / FHOHR DI [EHd DY I8 BRI B FHfId w9
| wIfd A S A

(1) UAF A1 HalH a1 AR A8 & Faldd a8 HHANT / FHSHR B IRdre WGl
JJUATPR AU HHATRIT S AT TR Wgl & ford Fars w4 A A=A UG BT |

SEI—HTIT
IRt IwiE 3R Id=ie &eRT U

26— THTE —

TR R e 98 ghied e fe —

(@) 7t R ufafed ta IR 9% &R aiftiius a5 # Q1 IR 9%TS 99 Jfdd gRT &
STet R ARt R AHIE AR, Al B ABE, HS-dhRde, Aferd | fAEel T qen
e W FERd THTs Hr A T

(@) o oulre duferd &RA el A BHGRI /WIS BEAl B g9 wae @
IR & URF B @ fadi® ¥ 90 gl & iR MaIFHATIIR gHe, dal, FARAT
STdel, TR, XAPIE], FYRIT SEi iR ARFde o} AfIaTd GReT SUGRYT U HRE

SR
@) e grT IR Y T Rd awis efEul B W e gRr &R wfaer dem |ar

yerasll @ wrgE 9 AR Y T s9aRal @ War yerar gRT 99 § g de afdai

SUE] BRI SRA | TR R el o e aiffe ma—=ge 3§ W 9y 9 &
ol &1 9 ®H ®UW 2000/— (T TOAR ®U) HI SUGT HIAT BN AR I <mldne

qHTS /AT 3g WfaedAs /d18d 9ifdd Sefdd HeRI ®I ST IR sgHerd 30

Ifpal /dT YeTar @ A1 U1 SuSy AT B

(@) S TR, Sa IR &R aifhg sufdne & ®u # AN weE & Sufe geradd
Py SR iR U guraqd SMURTE] &1 WUeRY WAl & AR AN AWl § Hel
fgaal grT YAfea fear s,

() TwHEEHH AT WWIS ¥ WU gU ord MUl qIm gt @1 ufcadl Pl el STl
IR I YUFH-YAH HUSIRG BT AT TSI <afa / Aferor T |l < |

7-F-FAT & /urE—

TR R era—

(@) S FEeie AR R IR Adeie Il W RIT WY 9 Gel-dd] Hefud
P B TR 9 GRARHS ERIHl R He-HaxT f$@i Bl Rfid H;

(@) SHAE BT AP B Bl A g A7 AAoS ©IF o Ry Reafa qen
AT ST B U4 aifoiis fohar-demdl &1 W1 &1 gferd I@d g GHel—derT
fSedl &1 @ AT @R ST,

(M) Iz JEREd HN & He-ava) & & WISy <20 4 Agfod w9 H oRfed B
S SR SHaIed T B A1 Gol wiERe § IUSRiT A 8 e 9 & o’ Suam wiRka
FRAT AT BT T Bl IR S8 Ul A1 el §RT IR S 9 a1 o1 oo,
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(@) I8 JHEREd IR gU & FE—aawr Julne, urfHe ds yomell & aad |
UL oRTe & W MMM 7 8l U §R-ER WUBY YOGl AT AT HUBIT
JUTTell AT IRIAT & ATH A He—dHoRl b Sl d [UE b W 3 smuine @1 Frafid
AHTE B R I B¢ A & g <1 SR WR SUYE 05 $I FawIT B,

(S) B—FeRT & fS@i a1 Uy FHE Ul H GUBIa B T ulkne &1 uRasd fdHar
ST GRARE S SR FEfeRad w1 aRdes S BT Iuey X,

(UP) FRUTSS ATs AURME YHAWHROT JIAeT W b g AR AU,

(@) gferore Al wiitq gfauRerd d@ g IRId srufire;

() uRags, Frae™ a1 wRivaRer B FMecan oufdne yees g werd, faRor w1
a7 Ffeier dern faedw ouf¥e fue™ a1 UHRRUT GaT Wi d@ e, fd, 9T iR
3 3THIA IR,

@) faRad Ge—dox & e, SFTwear AfFHEL gads AfEEl iR IR R
WAl AT BT FeATTdl I UG PR A HS—HRIBROT D TSN DI BH A B
forr 9 el a1 ug el o fafd @ orfia wva emawass iR wHfId Surg -

ITI—3ITS
JURT ISR 3R ATHR
28—TR fa@rd famr, s/ faMrT ik g WReR & fafecdr @Red 3R aRaR weamr
faMmT @1 FErar 9 9dftd TR R fer B 39 e o e i 9 @ B A
$ iR I8 gAREa w1 8 fbh—

(@) o Smufdre y§eH fhar—womdl # sfueiRe a1 JFTaRe ®U I Heli= IUflde
IAUB & o UgaE—ud SN by SR,

(@) TRa Il Jemusdl &I fAf= arfore gRem Aol iR ol sTwest @&
Aegd 9 S R 5y 99 3R glawr ueE 5 S & SRM U Suyad Afdd T GReT
SUBRYT IUTE] PR SR 51 gede, ad, TRde Side, IR, W\dle 9gad TdR &
S SR AR afferd €

@M SimeRe dF GRId &1 & IR F FHAR I D Gdy H A A
frarfad &9 & SO W Y RGN AU & A1 GHGT dRD (A ARG AT
B T TgfeT SUEfa @ S R sufne e wfferd B |dd € feg 98 Sl
e A 8 grf;

@) FAOIR @ & Gay # A= aoee fharag @1 o R sl Semuat a6t
e iR Feamr dEfe 8 fog 9 S21 a% A T 8,

(Te) Frafa dwrel R &R IS ©: A8 H AEd Wi W TS IR Fged
fRafecia o & IR S8R e R O iR SR Dl dm S dedl &
TR URFHCI BT HH B AT I8 X B @ ford BIg 7 U fhar o1,

(@) srufire ISt ik SIS qwdl B Hed WRed dWT W rsIfed
ﬁﬂTI'\_rlTa;

@) oulRre SEMUSl & BRE-E W ST WRIY WReY Javel R
Ef?f\_rﬂ—a;

(@R) greT e Terell W SRR JaT ART BT e IR Ao GRe 3R
NIGEIDINEISECI SR Eca Rvip

(uiE) FEmgER o giaam @ ugfawr ) <y |aded 9 rsifed &
%’ﬂmﬁﬂ:ﬂm
(S) Rre IemIs! & U JIRHTRIG FHRIAS dldh |1 ST Uiled S 3R JFah T

AR SURTCT & YIapRU Bl UIedT(Rd BRl & ol STl 3T e B I,
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@) ulRre Semued! & B @ gAfeRd &R onfdfe  wurEe @ gfeTa w@d gu
e arSTe—anfde wRfd don wRIRE U AFRYe 9o & 9 & ol a1’
ohar—emy a1 I SUBAT B SR, TR SIRAN 3R fharftaa @ SRRl

JITI—AT
Tl Yod

29—V Yodb,—

(1) gataRer, 99 &R Serarg uRadd #37erd, YR SRR gRT fFrfa siftgemr f&i® 08 i,
2016 @ <A S SMURNE Ydue M, 2016 @I UMMl ¥U § AN fhd O @ vy # ey
el 2 o oulite ydud W, 2016 & ™ 15 (@) 9 afid @ fb “Sudie v, S dgRd
S G, A9 W fAfed A iR W I8 Uit JfWaReT & ARaH 9§ o Siie
IAAHARI F B BT FIT ST, AGIAR SR UIaem =l & sid Wi Fer g’ i &
rguTer favgs HRiarE! @1 S;

M WHR & WR A Dz Wa Yoo FeiRa 20 6 o @ 8, 39 g w
Ay o foram S

) SWE gR-ER A el ulme WWEY Yodb, TRY W e & ufded
Jffrepdiall / afdadl gRT 8 |UBa f6d SR | SWad &), TR W Her /6vern / Jfdd grRy
Ffoq wu A e fed R SR Sed X Uit yeue dredl W Al WeERid @1 S|
IReRfar gHed &1 3 TR W fer a1 S9e Uiftied ifiedl Bl Jed god SiR
TR FIET e B 2Stes fRAg & YANT R BT OF AU B BT YA FRAT BRI

@) aft zu fwEel @ srfim g fifta Afa & fh aafdd /ga g1 e ARl @t
fyed =81 fhar Srar 2 iR SHeT fuem sffed e, sulre i, we—oor feal, aril 4
Y T UTE], 9THT AT U A AR el W AE fhar S 2 ok SEedl fueH o oiTE fhar
sfaRead wafd @fad / eeR | AT/ U od SSUEId (B3l SIRAT,

(4) wRT a1 vAET Podb /B, AR WA W AT ARG HR R I 9 @ T8 8 a
SURIFT SIAT & A fErd ETSHBIoS / LS & AFIfed HY  <qD H SIS dyfed fpar ST AT,

(5) it 3Ufe ISPl GRT YA (3 WIgE) /XAelId RN Yeere dl UiewAlied by
Bg TR WY FeR e gedl § Ui UM B W [aR R dddal g, ol U oAie
JURTE IESIH] R ATART T Ity URe Yaes Ul &l Jodd wfad w9 d  gired
et AfT W fBar SR oe SuflRne ISRl @ Uicdredl 9 ddfd U R g Bl I
WHR I AT a1 SIRAT iR VA icarei @1 IfAer &l M99 WRPR gRT AR b S
@ Uvar & S 9 Tl SR

(6) TATRT Yot & WU ¥ WUSIA GARIR, BN gores I @I # G SIRAfT 3R ST 3
wY H IUINT SR Fded & o fham SIRAT | 90 WR$BR 59 &R & T START Bl
e w1 & fory e 9w Fad &
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JTI—<H
yfaNe R R

30— WA TR He—HaRT,—

39 gt # eear ymiaRer (WReon)  SfSfe, 1986 @ oEfH geRl MR faR s
Fawmae # s vl o fafd, &7 wafda 81 & orfig Swafta 9fa @& Ryam @15 =fd, fan
AR I, U, Wol YA, AT AT STl § AT W A ARd P oMW, AES, dRel I oW
Jfdre F @ wab T, T FAfid S ferar 7 Gebari A1 7 FEfd wrarn

RIGRY : YIh I Pl I8 GARTd AT BRI 6 qreS! 3R Gefl Arell /e |fed
UG WA a7 96 gRT Afrad fBdl  uReR & |her R a1 S99 Hod &g Adaie
WME, 9 iR ulre S dfed &l TRl /3@ S A1 3 URTE | Jad & iR (9 ud
Ffdd o1 W IRIR & MR g A § ge-daw fSEr Suees g BN SR uw gfad
HRAT BN {6 Aruife 961 /Sl ey gomel ¥ aufdre o e & gaie g3 g8l
31— W, Ul R Hgl—FHeRl—

DI AURTE IuId AT TG RIFRE R a1 sfiaser f&0 Red -@vs w® 3N Iufne
TE B A TE e BT | W @ Aol waifia el W Rad @S & w@rh ar st
PT I FA BN [ g8 Ig JHREd B & Sad 4 ulre g &
32—STarerdl # aRIY B B Yol —

D13 Afed Rl THR &1 Ul 5l TR & SToaR™ (G4 96 Sad e fffds |
far S urepfae ar wmg [fa) # T8 wow| qid s 8g, Siel smavwas g, R e ar
I fer, fedl & duf 9 Rl g [T aR wadr € | meRei GReE 9l B b ad |
STl S dadl 8§ e sy uguer FRiEe 9 & Anied gl & JgaR Fufa w9
JoTRT fhar 51 TRy | fhl Jhfoud SU WU &F 9o a9 $ o, TRIY W e
ERT STelerdl a1 S9a §RT 9—any W g7 fafaled fad w5l em e w aRfAfi fea
ST Wdhd 8, SEl oFar g, i, dus, qdl, doiae aiqy SR g Yol @il uefd @R
o B, R dawarg yeaneer g el a1 gFdse el % of S o Gadl | ARd
SmTEET 7g faffde aftRl /dey R i S ek faaRa fd s,
33—dTEAl | THS—HaRT,—

PE Al fFA Ferd 8T A1 Wd fHY T ared I A g, AN, URd ueS, Hie—werd,
I, IMRC-IA AT 3= ATaol e 1 (ol IF R 81 @, T8l Hel—deRT T8l BDHIT Al
TE v BT | PR e Aed U aied @ R Al @ Sad AT | oo@m a1 Sad e @
BhH B AT AT ST TE

TR : Dls AT HEl—Ha-l ¥ MR gU fH g I1 39 d189 &I 99 T el aeRAT
T FATId BT, d b VW a8 dHel-HeRl Pl b o A AWMBiodd fbd T B SR IH
JURTE 39 UHR W 9 o & &0 de—doxr & il #rl, uvd AF, ardrma-verd,
DI, M IT 3 AdeHG @ R I 1 [&fa 5 9= 9 At o 9@;
34—TlT JURTe e, —

D5 AT fHN A TN /el /AR /BS / ATl / F—oTedl Aedl § DIg ufdne g

BT,
35—TTelq, SHaRI & JURIE &1 MueH,—
SR UTe aTeil ol BRI | UTelq, SfaRi & W@ 310 SHeR]l &l §$d IR gl |9d S9 dcel o
dfg B @A GRRET B, UTei], TR & A B BRI 7 S I8M & foy gt IR @
TR T TFR e 3R IW ISR AR B U BR R SR,
36—UfcafeT aegail &1 faspa, fafmior &R fadwor -

(1) @ @fdd fEr f Su § 9999 R ¥ FUIRT SaR Uy WiRed 3 Wi
IR de—dert  (Afwe)  ofafem, 2000 & oA fREE  H@RT-1056 /11—7—18—29
() /18, fadfid 15 Jaurs, 2018 # ufafd fha W/ g R ™ & w@ifes
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PAAT IR T ] oGl (@u, o, wie 9 e, R anfy S Ue aR g & uearq Fraro dia
Red a1 oMidie aegell & T 2) & fafmir, fawa, faarer, Weror, 9Regw, smaa ar o
fora &1 g,

() @13 AfF SiEn-ofal AIferdl, AN—TSSll, WHN AT TR WA e |4 T=fag god
W 3R /a7 ArdSeG AR @ QFi SR AfH vd fAedd rul¥ne a1 i oI UBR &1 Ul
e 8 e a1 98 e,

(B) PR TRY W Fer A1 sulne ydud gfaur—a7, i gel aed #§ TR i
O SR &I WIS AT JART T8I BT,
37—WETS : PIg Afdd—

@) foell wiom @ faffde w0 & Suefd wdie g/ ugfeer el 3 =
el |G wId, W M T8 B, T8 S, R FEl B, A AN qE BN,
qredl /9l B gells A8l b, el /fRfsdl & W B AN @l < serEr Sa
dic /Aa iR 81 < 3T fddl U &1 A1 fhll g &1 HeRYT T8l Y,

(@) U W H 9ad, e, qifviad ISHEl W el Od, das, e, MeR, ung
ST ST U W@ @ MBS H WUBIG el BN oI SR 7 B IW 39 WU H A i W
yarfed B9 < f6 aidreRy 999 W UST B O A dle WRed & fold Wawl S
B S;

38—V TIHg Uha dhHl—

B Afed RFE M o &9 9 o9 39 oR ad 9 @ a6y G 5l o w®
UEH A ¥ e Afaddl BT RIS AT SHEHE SMAINTd el HT | U8 Afdd AT IS adt &1 I8
Heer BN 6 a8 g W QTURIT JUaaRvl dRA T U WUTEd A7 ifedi, ST f e
e grr faffde fFar SR, @1 guahd oultme &1 AT o giied & | & @ ar
IMRASTHEHA! 3R | & e TR g W el 3 §ARE g 5 99 & dcwre
T S &F B AHIs Bl GHARAd BRAT BT,
39— UfRicd AHIg ST —

el TARIE & ARG B RIS o Aafy & ford wfd wrafer # smférd w1 @1
HeTd HRAT BN, S I8 SRR fhd oM R 6 wRfud qeiitert miRer & §HEE & ogaR
IH AEAGG WA B A6 RId # 98T B A1 1 7 IR AARIE I & hoRawd Scafoid

3R B [UET BR 7T AT § SR IffET el d% uRasddd - a1 771 &, FARE W
BN W ufoRiey 8h;

40—379f3Me BT AT STHT—

AT & e WR Hoar fe el o aeuife wwfa § Rl veR @ 8N smfdte @
ST ST Ui 81 Sod ufany TR R e & Ihis $HaiRAl 1 9N hHaTRal afed
AT Ffadal, dfder HHARI, JURRe IMudb! a1 it iR g dor o= drdolfad Il & dhis
IR WeedraRyl & FHRT H Her 2l o aafddal & ford @y 8rm:

41—3MUfITe. HURYT 3R URYvT uferger —

(1) ®1E Afed, aATERT iR 3 Bl D! 999 I UGAT 3 AR ld @R B THATT

UgAE AT AT Bl G B @ o e e, weem A1 qiftiiee ifsE | sl

T, BIaS Siel, A, MaR, ey anfe &1 \ugia a1 yafd 981 o

() afe #E aafdd Ja WY/ TR IT SHS MRS 9NN BT BHIHR Aol Gol Il
e # gguor g el e g Ul ST & O 98 TR WM Mo gR1 U [ S arel
3 981 Yodi Bl e A PT <A BT,
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-y ififde Swem @ Rufd # TR iy e R/ ufde STsiaaret &
Eb_(‘hq;
(1) TR W e B uRR & w@r @ e & v Aifew, Sad Aifed # e
fafafetc AfT | iR w9 # aR¥R # 5N smufne @1 WEE FHT &I el BRI gY, AW BT,

() afe w@rl a1 MR, o W Aifew arfid &1 g &, FeiRa sl & o srgures
e H Awd 81 orar & 91 U Jfdd TR I et gRT 9o SR ik BT Har B
BT gt B
(3) afe Tl a1 TN, R W enRa aMia @1 T8 81 Use fad & AioR srguTerd &_el
e 81 ST &, O GeRd TR Wy Mo Sa uRER § gde wR 9edl © R FRmEe &
AR S AURTE P AHE X Gl © qAT W T AERT F URME &Uo HRT & HRYT
R e & Are—wry AfiRad ©T | WA <l &1 el B FadT 2
43—3URTE JIFHRV, URSM IR FUST Ieaiadl & Sude—
¢ i~
(®) gud-gord Rl # fom1 gomfafRa Afd A gord fbd T &R wueRa fea
P, 3T I ERe] IRHHeHI IRIE Yad el B,
@) TR R e § agea e a1 miRieR R a9 o
JURTE |UBI el BT| IR USlipd T Jui¥ed  fhdl fashar /wRiaten gR1 smRe
IR fFar o ufafig R &R @8 @fd, TR e e a1 39e it sifiesor
ERI FRfd gR—gR 3/ ofire Wuewr & o SRR oullme Scams! o1 ard
JOTTell H e I el S,
() gen fafifde w9 & gorgma 9 fbd T AfAT &R fddw smfe &1 vew @l
BT,
@) gen faffde AfT & guama 7 R0 T o sufie iR ga7 dic—vic FHGAA
BT Yo T8I BN,
(€) wenfafed wu # gragRa 9 fPY T Ay, Hagpe IR A MURNE Bl yad T8l

BT,

@) P oM AR IeASIAGAl 39 AT T S IUfine yges 39 2016, 94
fafecig oufdre wadem oM, 2016, wiRed smafdre wdws fom, 2016, AfEOT 3R
TR IMARne ysed |, 2016, URNHCHT R I IURNE (Udud iR 3fdR A
wared) M, 2016 iR d—omfdne yded fAem, 2016 W fafafde Ofv & o Afd 9
YA IRIE BT HSRUT IR IR &l HXM;

(®) IfT P HSRT AT TR JANIT T Tl DI Afdd AT AR TE IRITA W
QRIap URTE Sl I Iuetey T R © A U i a1 @fed W fatd gedl @
IR AT T M 2g ScRarl 8h,

44—=ferat /At Rt /ARE aTet TSel W A& Sude,—
DI eafer,—

(@) Tl =ferdl /&et ATell yonferal | st Sfal Ao, A1, el i, ST, Sel
T, BN g a1 R o R aiffefeud sfaReHl § eRQ Wl /A ol / Il ol
SAIfed T8 BT AT SR T8l B o

(@) / AT E HA—Tell YUITell BT eAfud &R &1 GWET a7 Sad & Jarg |

T/ T I B DY G arell fhel 9/ Gor BT rvanfed T8 g <

(M) Gelt Aferai &R /a1 yawr faa’i # HI% <& S AE HEM AT ST &l A QT
Rt & ATl gorelt # ek /foRY I 81 A | I8 UGy -ddl <l o fAdTel
T MG BTSN SAGHGARN §RT Scafotd Afior iR faedwr smufdee anfy &1 fefda
PR TG Gl Afordl § 9 ABE B AT FRA el TR W e & dHan) o i
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(@) smaws fafed SUER &1 & g4 iEifie awm oy wu & faedt Sanm, 'xq
TN, TR IR A9 INIR, GRS, UYETS], BRR el a1 IR & fhar—awami |
T el o IRwEl B AdSie -l /TTal § ST T8l BT AT S

(S) Fgfe ReTcAd SUBRYT AT JReT SUR & A1 6l el / SHaR / 3ifdrepd
BT A, FeAde AT ST DS A AR 1 BT F B B AT a1 <,

@) St W, A, Gell i, BN &7 a1 FE o=y IR SffRd e W qdd S |
e DIgs 9 984 drel W@ B W T8l wn g IfifRd Ad drEe /A a8d
HIAT AT TR W AT gR1 AT vere iR FEifEa e,

®) &l serR o 39wl a1 f&d fafka frmEe /TR e fer grr
SR Q¥ & S JTfafdd WU # W SHG! GRAT T R B AMAIH IUIPRY U]
FRA A A 7t a8 waer fqar & T8 F>ia & a1 81 A,

@) o wWifiEra W fEEmE oRWR & Ssmwid @3S e,
YATERIMdT / JUfre. &19vT / sRaRegar  Refral /sraes Raftl /4994 enfe & 81 &xd
T, S AT & ai8d AT BRU B A ¢

TR W NS B, e &89 H ST A 989 BT SUAR RART 3MER R HRAT
FRY| W d& SWEd I ufg T8 8 Ol 8 99 9@ TR W e @
JI—IUAR / afa TR/ fAffa omd g—tenfiat /=i s URiNTer @l JrueET @Ry
IR 7 gHREa o= ARy & &l ren &1 o IR SU=IRd A 987 sl fedl =1
AT AR H T Ug;

TR W WY e e o s wal 3o e o emanT /s faa
IR /P o A 9 Sudw ARl b Iw e d o oufdre ydvs iR dRa
RN YEyE WX A yyw IRl B

45—31 Ufcfig febar—ebera,—
frfaRaa far—aema 81 fba ST —
(@) f fagar,/ o Al & g1 fAsha-vrd R S/geaqd g IR defl 3 JMURne
REIRSCASIDEN
@) afe 3 aafed a1 Me qule IToHGal, Th | 9 e afeddl &1 B

TARIE I SAYE AN BRaT ©§, S9 FARIE & TS 8 & aR °c 4 e T &
TTATT S YT Bl T AT RIS BIS <l B,

(M s TR X e B A B 9ER A w9 9l afdd, 9RdR, afaf
AR oOIp IMfne SN e &7 & fior smuf¥re aftg oxa & aF TN Iy
or &7 & orad Jufne &fd @xd g I T HRd gY UR Y U9 Ffdd, uRaR,
|l 3R o uRie STsHaarT R fafed Pedl & IgAR JAMT AR @R
e g1 age fasar S

@) e TR WY Fem 89 @ 9ER B urdadl iR USRI UM/ UM Ui
TR Y e @ &7 3 Nk sl aftd wRa € O U uredddt @R uer
I /I UArd fAfed Yodl & SR AT ARRINT 3R Mo gRT e fbar SR,

() 39 foEel & oRiA TR R Fer a1 S9a g™ gaa el sifiear
BRI SUA PRIY T AN, U], Se—ISAl, Al wiftd g I3 do1 Sue]] Afed Big
IR AT ST & FeIdT 2

(@) =fedt/ STt /ATl / davie aF ofe § guygad a¥ie ¥ A G AT IS B
Tat &7 AR




1346

IR TR JARIRIT TSI, 20 AT, 2021 27

AAT—TIRE
R vd Rl e

46— T AT :
(@) FEI-Fa AT BF 3R e Sy @ Refd B & fweerd g9 fFemae @&
Sed g IR IITHA! & & AFAR IUAMY HAGAD AAT HIg HHAN / fHwdl / Yad= driadt &
e R TR W Fer gRT a6 @afdd &1 Iet AT STUeid &R 3

wifer f;

@) & aafdm grr A W SAAT T8 RY 9 # < § 98 uafeRvr (SReon)

e, 1986 @& Sudet & SrEfE AR ford WM & forg <l 8rm /B
47— FRIAEel! & Sodied W IR Yob —

(@) ST IS 59 FoEell & P8l Sudel BT Iociad HRaT © 3fEl 39 FEEe &
I B T = el & R e § fawd Ear B O 98 rggEi—al # Jer afig
AT @ W R @ ford Rl BN 39 fawEel & wa # sitRifua fear S arer
AT B o fAfy srerar \em wieR) grR1 Rl fFewl /A & wifde=l & sifaRed
B,

(@) TWREE PIR—-39 Aaell & Su€dl B W dvd 389 @ g # ufafed afame
% ford A g=RIRT &1 Yoo 3reraT Ufafed 100 w0, St &1fd 819 gAH & sifaRad
SEUEIRRCRIRSIRUIR

(1) SWAd & U Tg Al ABTS HHI AT ThdeTd b1 AfQ Fgfad ITHRT AR
T e o W E O S Sfed el fhar S | Awsedt vd wideth 3 RIEmden &
AGET & 60 oAl & fiaR IUSRUT T BN U AT AR MY /AR By &
T I | TR WY AGR aead UGl A U 819 & I §Wd 30 T @) safd
H IR HRIGT;

(@) 3t TR W ARl & S wHan, e Juger a1 uRded wId W guadmd
SN uldre &1 fAfd axa € W fAffde w99 I & SR o sufe @ oM #
fme w&d € s e 9 FIwEel ok TaSeyuH. W 2016 & SUEH] &1 Ieeiad
FRA & Al TR WG e @ W dHaiRdl & [9og eRadl, Sremde dria! a1

Ugd, dai ¥ $eIfadl afed Ggfo dRIATe! Bl s

(®) It o Afedl TaSeuA. 9, 2016 3R a1 39 9 & QUi &1 Ieetud
PRAT & AT I9PT AU IR ¥ e I8aT & I TR W o & o9 g8 A
2T fb a8 ifeal @ favg F=faRad 3§ ¥ U a7 o1t HRIars] e —

U®) fdal & fIog Iugad wRT ARRINT &=,

(T0) o Imufdne y§ye waret @& fou TR W e @ | w@faer ar
yEeE B T AT O RId aRR &1 Ige fhar s |ftafera 2

(@) 39 e, Tasgun. e &R /a1 o] fafrmEe & orfie @18 o
JURTE FUEU, URTET AT TEWIRUT GIAUT b Falerd $RA B bl oAsHd B
IESIECRERIR ISR RNESRERIRCIIR
@) TR Y e, gur Refy yaiarer (GReon sftifead 1986, AR € wfRar
1860, Sfcl (Uquur faRer e fEon) fafmd, 1974 Ay (Uguur fERer derm fiEw)
Afafd 1981 & fF fH2l Sudel &1 Seoied dH @ forg 39 @ & orfig el
FRaE & AfaRaa fedt o ffyr & aefm wfa wrfardl aRd & & oy wad= 8em;

®) 39 fraaEe & | TR W e gR1 iR SHal 3R 9 ereli At
IR Yol & Y H AL I SRIREAN I o9 3R TRel uRTe ydud Rl &
g orgRfe 5l g 9% @rar # AR @1 ST | A gRIRET §9 FraHEe & o
3 3R TRl SURTE Ydod WAl STl HRF b folv TRIE W e @ Srral
?‘g’@'ﬁ'ﬂ—dﬂaﬁﬂﬁjﬂ
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(&) =R /zerelia S geaa: 59 FrmEen § f6d T Suedl @l wafid &R 8q
AT € 3R 39 UPR TG drE9 NNd /B WRAR gRI 991 T el o=y e
ot/ aferfemt /Suset & srfaRed frar SR,

JAI—qRE
PCaL]

48—TRBN fauri / ert & | aHay,—

MG | BTG, DRI, HTS PIIA, DI AR & qAT FRARA H WET UHT Tl T e

(1)TRE W e B 39 EEEen @1 ogued gRRad aw & fow e
IRGRI AMBROT FPARTE R Iyl & 1ol FH=ag BT 8T
(2) foraraTe &1 JRIETIT—TRY W 6 g§RT A1® w9 F AFHa0, J—Tdh 3R
QeI (deHfh ) B wefud fFy oM Ay deg @1 el e S, R aReEft
WG gl & w4 gRRad v @ fau Jedse /Riel THeEEl dedse W
PEAINGEERIRC I
@) fFrEl &1 ger TR e T gR B At #, ST iR 99 emawdad E@l
I 39 Fuaaell © SU€H § B WIARM AT SHABT IETHIGIU fhAT ST e 8 ar
TEFAR GEr0T iR fFeIRer far SIRAT | gRiereT @ FiRer 9% 03 98 § &9 9 $H U6 ar
AT MAIHAIAR D Ugel A a1 SR,
@) wfeeal R = P wfed—afk g9 e & Iuedl & yafda &= # @I
HoE Iu=1 Bl § @1 TR RAem T e gRT U Sudy T a1 v e <, S

39 FRmEel & IUdyl 9§ T T 8, ORA F SH BSAR B R IR B ol mawdd iR
FHNE Ui 8

(6) FREw R agfca—geTa  FrmEe & o= @a &l sd a1 @1 T B
FRAE & B gu Al S FrwEel & qd H gd a1 Sugd fedll 9 A gd H e,
UId A1 SWd R IR, &6, aregar a1 IR a1 doar H fRE Surg A1 dRiare
a1 A o wRa, S, Q¥ <T@ A1 AR & fhd Ees ar Sew e, ar 9@ A
waa foedt afaglch an f& qd o a1 a9 & |\qa @1 Ay Jwran, sfaftmmrar, vads @
aRvm yfad =€t &

ST |
S10 IS g9
IR & Afea
LA TP
IR BT BRI

ufdret &1 itexer f=faRad w9 #§ far SR —

&

Ygad T ST AMRAT BT A ¥ Ieu B dTel Jafde wftAferd g 21 e
UTISRIAT JFARTE, MR IR TR A1 AT B €, S U1 o1g 3R Hia & BIc—B g
¥ fafEa B &

E

“Sa-ARIT AR /e Smfdne” & dd Ul R defe wmft @ i ¥ ' W

el faT—gaa THaEf & MR gea—oiial gR1 WReaR Rl At § AR 6 o wed
g oR o7 (9 omRrne dfffo e Jur—=m ufcaai ol & s, B R dferl &
fe, U1 go Wrel ucrl orell SmMRre, Wi iR ARerd, Jed SR ufcadl BT Hgl—deRT
W, UY—Hd, SO0 BRI, BR B FHIs & 918 ¢, TRIA B e, TG M,

“Sa—fafecia smiite” # U Big sueite AfMfeld 8RN, S /MG AT g IFT—{FeH, SU=R a1

gRReT & SRM A1 gl fhar-damd & e H a1 o9 Ak |EiEl & et ar akeror
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@

H ar wrey RIfRT # &R Sio-fafesi eufdne ydem forgw, 2016 & ar 991 6 qoave=h
ot Ao & smengd ofte fafite v # aRwIRiT 2 Scalia &,

"I IR S SN oie ulRte” # AWt a1 ol urel, S, AT w@Iel, a9 dl, oOid

ISP AT AT 3R arforfores wa+i, ol a1 Sem a1 g¢7 gad IReER darel deerell &
ol Sg TR euf¥ne |fferd € ok fH 919 davd, TRUTAR, $T6dd, 9194, $le- gad
|ERR Fem e, wrEr, TEfdl, Bre Hoxd, gend a1 gl ufeawt iR ge @ wawe, R
3y Sta—1Ra SUfdie gR-gR WIEY yIell § wHRifora € fhar o \adn g, aftafera €

() "SS /YR MHR e’ F arvfiue /AR e affaferd € S o 713, SWREl, MTHR

I URATS IR TR IR WURY 3g TR WHR Fer ar sfeser &1 g H,
TR WHFAAGR gRT Sl - T <6 gR-R A8 Joell # dffdfed fed S
Arg TET 8 AT Beirer, Slodio TAT B IS,

“SaeTeld RN &1 Akud 99 IR, IR gAEm, IR g IuHey, IR IR¥deHd 3

Julte A &, NPT $AlRe 99 gAaq 1500 fball dART Ufd fbar 9@ & e 8 forad
FARTCE AMRE Je wRed, s irdl e affferd 7 &

‘gt S’ H FRiedl, oid AR Hedk WRi, ANHEdl, doRi, TSRl 3R fdgl

qioiae  fha-dodl ¥ Hoele g Aty oMl | Scafid sufdre affafera €1 89
el § He—HeRT R FE—dRde AfPAfNT 2

“qIfIRT® a1 Bxe URAGHeHT Il ¥ URHHcHT WA ¥ HgUd AURME iR =ve]

Fafede TR W IARI Ghme uRne dfferd § o fr=iforRaa affafera 8, fag i
famforRaa as ifa =2 8 —

() e, SIS

— g b

— Imifar iR sMifaT—amenRa Arsia

— FARIT &l

— el @rem arel uaref

(@) Arcxargd ¥ et Sarg—

— 9% iR grafies s«

— BR B ekt

— SO UG & GBI SIofdl, DRIAA 3R el

— o} B gPT goid 3ATd AR FAbeT e

— 3ifIa fheey iR R HIR IR U4 STHRT I

@) U I

— g

— et AERA, olcad AT Siel MEnRa e

— tc dfedicd &R o

— a1, faga arer ueref iR S w@rell e

(@) Ja-Ffrsi aufine : 39 fesi sufine wduw M, 2016 @ o= wenfafafdse Sa
frfred smfite uRegad iR QRN Sargal ofR HAsclelfdad gargdl, tRel garef iR Tfer,
SR, geal, RIS, gRal, oed 3R aFl uga IR UYad URER SUdRvl Afdd UeR AT

G B el IRER IYGIV, IR iR g |fed #d Jad 9 IRIRG gl 9§ Hgivd
Y T Wy, Ufced, U WIREX WeU, IR, AR AT A W Agud A A,
Y ATA—TeATHIY M0N0 IS AfFAferd &;

(®) fafdy S -

— el g TR SaTe
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— 9T 3R g7 T

— BIenNfhe Aifear / fafear 29 &R S9a e ardt ¥ 3k mafas

— TAIE AH XA & forg ygad v

— PICATIS, AMHAAS AR AT, HIHAT AR ATEY AR dTel AT AR ST GTell a7 |
5| DIECRe

— T dcd, TYTATSC 3R Hiriae FARNT ol (H0THOTA0)

— RN & e
— WTRRIGH R AUC BH AHIST

(@) “fwfor vd faedw emfdre” @1 Al WREARl @ Wi, HRTGeUERe, IR, AGIER AT
ERITHROT AT —HHTS fhaThelrdl, YaTSHROT AT e e o Heell fharwamdl & aRems
WEY BF grel IMafdre ¥ 2| 39 gRMT & yiorre SRRl &1 darcad i UeR & WaHl
@Hl STEaRTT iR AR AT, IUAIRTAr, sEaERaTs giaumsi iR Ava MfHd fedl e
THR B W | 2| i iR wxferer smufre # de, dale, Aadr R o g Hee
i, fAed), gg, ol geR @ g9wfd, TceH, @rs (GRe &Iy, Sy=iRa Sifsd @rs &k
PSS IR AT 8), J—ABTs ulne, MR amaver, @Rer, Yo Pl wifdr & |ro-adH,
IR—uREFHeHT fAgRIgd, BamR0l, STeREl AHRRT R g BAERy, SR, Weoll, IR,
Frr, R 91, faga aafT oiR et @ Wi # ygad IR uREwerg amiar, argdT,
W, T iR o IR uR¥wmena argell & srafdse Wees Aftaferd € | fag fFmir wd
faeds smfdne & uR¥dcHy 3R oy smfdne (UereM 3R MR Hae™) fm—2016 & 3rfi
Torm gRMIRT @IS UREdcHT MRTe 3ferdT $—smufiie Uy M, 2016 @& 3N Jm aRaifya
—emfre wftford & o afafoa =21 fear S v & 9 Al & o, srardedas,
TREA, TR0 AT STRNGROT AT TS Faefl fohardetrdl & Hherawy Sifd gd &

(10) "7 Uy’ H VA Ul B BRI AR IRerdl AfFford BRT S Uil w9 W Hd B WK § AT
a1 SMeRAd w0 # 9 ox a1 Sar 8| S eRiersi, drsdrs! iR A eIR Mfe &
719 3R gt wftaferd =gt &

(11) “aeremer /91 / fRrep srafdre” | aereTeriel, WM, "o iR e ¥erdl dom aNiRt ¥ Sifd
Jafdre wffferd E;

(12) "S—mRre” &1 Iy IvHGdl gRT MUl & wu # gofa: a1 onif¥res wu # S«fia &k
wr & | fafafor, e &R Aver ufhamell @ @e-axkde & wU § Il solagitd
TAT Folfdehel SUBRY T URTE F B, O IHI—98d TR I AR $—Iufldre yseH
o9, 2016 # T gRWIT &;

(13) “oR¥®meHg suirel” # U Big e wftaferd € RN erdel a1 oy smldel a1 g &
TG H T W SHB! IOl HIft®w, e, ueReId Ay Sifa, saemeie, fawees ar
e faRarell # ¥ 5l fuar & oRU WRey a1 gAiaRy & for @At S ' AT
SO BFT T BT @R 3 URA®GeHT 3R o Juidne (Feed g JReiT Ade) R,
2016 IT 9% fHell e # aR9Ifa uR<dery sufdne affaferd &;

(14) "R/ JMMATHR URTE” # wvel fha—dhard & Hhadwd Udhd R 95 URAR arell sagdl |
ISt JURe Jferar BNe] WRaRe  fhaTdhaldl Jem M1 9991, F%ls FvFd IR, duidce,

Raq o, Ui, ueaar &, okd-Ud, GAMR-UF, SUWH, caldio, d¢d, TJd dsc 3MfQ
Icarel & Rt e |ffera B
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No. 257/9-5-2021-162-SA/2019
Lucknow, Dated October 20, 2021

The following draft rules which the Governor proposes to make in exercise of the powers under
sections 114, 124, 420 and 573 of the Uttar Pradesh Municipal Corporation Act, 1959, (U.P. Act no. 2 of
1959) and sections 153 and 296 of the Uttar Pradesh Municipalities Act, 1916, (U.P. Act no.2 of 1916) is
hereby published for the information of the general public and with a view to inviting objections or
suggestions in respect thereof as required under subsection (1) of section 300 of the Act of 1916.

Objections or suggestions, if any, with respect to the proposed notification should be sent in
writing addressed to, Pramukh Sachiv Nagar Vikas Vibhag, Uttar Pradesh Shasan, Room No: 824, Bapu
Bhawan, Lucknow,-226001. Only such objections and suggestions shall be taken into consideration as are
received within fifteen days from the date of publication of this notification in the Gazette.

RULES

In exercise of powers conferred under sections 114, 124, 420, 573 of the Uttar Pradesh Municipal
Corporation Act, 1959, (U.P. Act no 2 of 1959) and sections 153 and 296 of the Uttar Pradesh
Municipalities Act, 1916, (U.P. Act no. 2 of 1916) the Governor is pleased to make the following rules
with a view to regulating municipal solid waste management and handling thereof and for ensuring
sanitation in the area of urban local bodies in the State of Uttar Pradesh.

The Uttar Pradesh Solid Waste (Management, Handling and Sanitation) Rules, 2021
PREFACE

The waste management and scientific disposal of waste in order to maintain good sanitation is the
basic responsibility of urban local bodies. The waste management hierarchy of Reduce, Reuse, Recycle,
Recover and Disposal should be prompted. The waste segregation at source and it’s processing closest to
the time of its segregation and place of its origin is the most cost effective and practical way of waste
management.

The processing and disposal of waste is a scientific problem and it should be handled
scientifically using the technological solutions.
CHAPTERI
GENERAL
1. Short title extent, and commencement,—

1. (1) These rules may be called the Uttar Pradesh Solid Waste (Management, Handling and
Sanitation) Rules, 2021. They shall come into force with effect from the date of their publication in the
Gazette;

(2) These rules shall have an overriding effect over the rules or guidelines on the subject matter,
framed by any urban local body in the state to the extent of repugnancy;

(3) These rules shall prevail notwithstanding the provisions of any rules of urban local body to
the contrary;

2. Definitions,—

2. (1) In these rules, unless the context otherwise requires,-

(a) “agency or agent" Agency or Agent means an entity/firm /company/NGO/CSO or any
other person that is appointed or authorised by urban local body undertake any work assigned to
it;

(b) “aerobic composting” means a controlled process involving microbial decomposition
of organic matter in the presence of oxygen;

(c) “anaerobic composting” means a controlled process involving microbial
decomposition/breaking down of organic matter in the absence of oxygen;

(d) "authorisation" means the permission given by the State Pollution Control Board to
the operator of a facility or urban local authority, or any other agency responsible for processing
and disposal of solid waste;

(e) “bio-degradable waste” means any organic material that can be degraded by micro-
organisms into simpler stable compounds;
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(f) "bio-methanation" means a process which entails enzymatic decomposition/ breaking
down of the organic matter by microbial action to produce methane-rich biogas;

(g) “brand owner” means a person or company who sells any commodity under a
registered brand label;

(h) “buffer zone” means zone of no-development to be maintained around solid waste
processing and disposal facility, exceeding five tons per day (5 TPD) of installed capacity. This
will be maintained within the total area allotted for the solid waste processing and disposal
facility;

(1) “bulk Waste Generator” means and includes building occupied by the Central
government departments or undertakings, state government departments or undertakings, local
bodies, public sector undertakings or private companies, hospitals, nursing homes, schools,
colleges, universities, other educational institutions, hostels, hotels, commercial establishments,
markets, places of worship, stadia and sports complexes, having an average waste generation rate
exceeding 100kg per day; for better management of waste in it’s area urban local body may add
others as well in bulk waste generator’s category;

(j) “census town” means an urban area as defined by the Registrar General and Census
Commissioner of India;

(k) “combustible waste” means non-biodegradable, non-recyclable, non-reusable, non-
hazardous solid waste having minimum calorific value exceeding 1500 kcal/kg and excluding
chlorinated materials like plastic, wood pulp, efc;

(1) “composting” means a controlled process involving microbial decomposition of
organic matter;

(m) “contractor” means a person or firm that undertakes a contract to provide materials or
labour to perform a service or do a job for service providing authority;

(n) “co-processing” means use of non-biodegradable and non-recyclable solid waste having
calorific value exceeding 1500 kcal as raw material or as a source of energy or both to replace or
supplement the natural mineral resources and fossil fuels in industrial processes;

(0) “decentralised processing” means establishment of dispersed facilities for maximizing
the processing of bio-degradable waste and recovery of recyclables closest to the source of
generation so as to minimize transportation of waste for processing or disposal;

(p) "disposal" means the final and safe disposal of post-processed residual solid waste,
inert street sweepings and silt from surface drains on land to prevent contamination of ground
water, surface water, ambient air and attraction of animals or birds;

(q) “domestic hazardous waste” means discarded paint drums, pesticide cans, CFL bulbs,
LED tube lights, expired medicines, broken mercury thermometers, used batteries, used needles
and syringes and contaminated gauge, etc., generated at the household level;

(r) "door to door collection" means collection of solid waste from the door step of
households, shops, commercial establishments, offices, institutional or any other non-residential
premises and includes collection of such waste from entry gate or a designated location on the
ground floor in a housing society, multi storied building or apartments, large residential,
commercial or institutional complex or premises;

(s) “dry waste” means waste other than bio-degradable waste and inert street sweepings
and includes recyclables and non-recyclable waste, combustible waste and sanitary napkin and
diapers, etc;

(t) “dump sites” means a land utilized by local body for disposal of solid waste without
following the principles of sanitary land filling;

(u) “extended producer responsibility” (EPR) means responsibility of any producer of

packaging products such as plastic, tin, glass and corrugated boxes, etc., for environmentally
sound management, till end-of-life of the packaging products;
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(v) “facility” means any establishment wherein the solid waste management processes
namely segregation, recovery, storage, collection, recycling, processing, treatment or safe disposal
are carried out;

(w) “handling” includes all activities relating to sorting, segregation, material recovery,
collection, secondary storage, shredding, baling, crushing, loading, unloading, transportation,
processing and disposal of solid wastes;

(x) “incineration” means an engineered process involving burning or combustion of solid
waste to thermally degrade waste materials at high temperatures;

(y) “inerts” means wastes which are not bio-degradable, recyclable or combustible streets
weeping, or dust and silt removed from the surface drains;

(z) “informal waste collector” includes individuals, associations or waste traders who are
involved in sorting, sale and purchase of recyclable materials;

(aa)"leachate" means the liquid that seeps through solid waste or other medium and has
extracts of dissolved or suspended material from it;

(ab) “materials recovery facility” (MRF) means a facility where non-compostable solid
waste can be temporarily stored by the Urban local body or any other entity or any person or
agency authorised by any of them to facilitate segregation, sorting and recovery of recyclables
from various components of waste by authorised informal sector of waste pickers, informal
recyclers or any other work force engaged by the Urban local body or the agency for the purpose
before the waste is delivered or taken up for its processing or disposal;

(ac) “Municipal Corporation/Municipal Council/Municipality/Urban Local Body”
means the Municipal Corporation / Municipal Council / Municipality / Urban Local Body
established under Municipal Corporation Act 1959 (up act no 2 of 1959) or the Uttar Pradesh
Municipalities Act 1916(up act no 2 of 1916);

(ad) “non-biodegradable waste” means any waste that cannot be degraded by micro-
organisms into simpler stable compounds;

(ae) “occupier’includes,-

(a) any person who for the time being is paying or is liable to pay to the owner the rent or
any portion of the rent of the land or building in respect of which such rent is paid or is payable;
in occupation of, or otherwise using, any land or building or part thereof, for any purpose
whatsoever;

(b) an owner in occupation of, or otherwise using his land or building;

(c) a rent- free tenant of any land or building;

(d) a licensee in occupation of any land or building; and

(e) any person who is liable to pay to the owner damages for the use and occupation of any
land or building;

(f) The office in charge of an establishment/office located within the jurisdiction of
geographical limit of Urban Local Body;

(af) "operator of a facility" means a person or entity, who owns or operates a facility for
handling solid waste which includes the local body and any other entity or agency appointed by
the local body;

(ag) “primary collection" means collecting, lifting and removal of segregated solid waste
from source of its generation including households, shops, offices and any other non-residential
premises or from any collection points or any other location specified by the local body;

(ah) “processing” means any scientific process by which segregated solid waste is handled
for the purpose of reuse, recycling or transformation into new products;

(ai) “recycling’” means the process of transforming segregated non-biodegradable solid
waste into new material or product or as raw material for producing new products which may or
may not be similar to the original products;
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(aj) “redevelopment” means rebuilding of old residential or commercial buildings at the
same site, where the existing buildings and other infrastructures have become dilapidated;

(ak) "refuse derived fuel" (RDF)means fuel derived from combustible waste fraction
ofsolid waste like plastic, wood, pulp or organic waste, other than chlorinated materials, in the
form of pellets or fluff produced by drying, shredding, dehydrating and compacting of solid
waste;

(al) “residual solid waste” includes the waste and rejects from the solid waste processing
facilities which are not suitable for recycling or further processing;

(am) "sanitary land filling "' means the final and safe disposal of residual solid waste and
inert wastes on land in a facility designed with protective measures against pollution of ground
water, surface water and fugitive air dust, wind-blown litter, bad odour, fire hazard, animal
menace, bird menace, pests or rodents, greenhouse gas emissions, persistent organic pollutants
slope instability and erosion;

(an) “sanitary waste” means wastes comprising of used diapers, sanitary towels or
napkins, tampons, condoms, incontinence sheets and any other similar waste;

(ao) "schedule' means a Schedule appended to these rules;

(ap) "secondary storage'" means the temporary containment of solid waste after
collection at secondary waste storage depots or MRFs or bins for onward transportation of the
waste to the processing or disposal facility;

(aq) "segregation" means sorting and separate storage of various components of solid
waste namely biodegradable wastes including agriculture and dairy waste, non-biodegradable
wastes including recyclable waste, non-recyclable combustible waste, sanitary waste and non-
recyclable inert waste, domestic hazardous wastes, and construction and demolition wastes;

(ar) “service provider” means an authority providing public utility services like water,
sewerage, electricity, telephone, roads, drainage, efc;

(as) "solid waste" means and includes solid or semi-solid domestic waste, sanitary waste,
commercial waste, institutional waste, catering and market waste and other non-residential wastes,
street sweepings, silt removed or collected from the surface drains, horticulture waste, agriculture
and dairy waste, treated bio-medical waste excluding industrial waste, bio-medical waste and e-
waste, battery waste, radio-active waste generated in the area under the local authorities;

(at) “sorting” means separating various components and categories of recyclable such as
paper, plastic, card-boards, metal, glass, etc., from mixed waste as may be appropriate to facilitate
recycling;

(au) “stabilizing” means the biological decomposition of biodegradable wastes to a stable
state where it generates no leachate or offensive odours and is fit for application to farm land, soil
erosion control and soil remediation;

(av) “street vendor” means any person engaged in vending of articles, goods, wares, food
items or merchandise of everyday use or offering services to the general public, in a street, lane,
side walk, footpath, pavement, public park or any other public place or private area, from a
temporary built up structure or by moving from place to place and includes hawker, peddler,
squatter and all other synonymous terms which may be local or region specific; and the words
“street vending” with their grammatical variations and cognate expressions, shall be construed
accordingly;

(aw) “transfer station” means a facility created to receive solid waste from collection areas
and transport in bulk in covered vehicles or containers to waste processing and, or, disposal
facilities;

(ax) "transportation'" means conveyance of solid waste, either treated, partly treated or
untreated from a location to another location in an environmentally sound manner through
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specially designed and covered transport system so as to prevent the foul odour, littering and
unsightly conditions;

(ay) “treatment” means the method, technique or process designed to modify physical,
chemical or biological characteristics or composition of any waste so as to reduce its volume and
potential to cause harm;

(az) “user fee” means a fee imposed by the local body on the waste generator to cover full
or part cost of providing solid waste collection, transportation, processing and disposal services;

(ba) "vermi composting" means the process of conversion of bio-degradable waste into
compost using earth worms;

(bb) “waste generator” means and includes any person or group of persons, every
residential premises and non-residential establishments including State Government and Central
Government establishments, which generate solid waste;

(bec) “waste hierarchy” means the priority order in which the solid waste is to should be
managed by giving emphasis to prevention, reduction, reuse, recycling, recovery and disposal,
with prevention being the most preferred option and the disposal at the landfill being the least;

(bd) “waste picker” means a person or groups of persons informally engaged in collection
and recovery of reusable and recyclable solid waste from the source of waste generation the
streets, bins, material recovery facilities, processing and waste disposal facilities for sale to
recyclers directly or through intermediaries to earn their livelihood;

2. Words and expressions used but not defined in these rules shall have the same meaning as
respectively assigned to them in the Water (Prevention and Control of Pollution) Act, 1974, the Water
(Prevention and Control of Pollution) Cess Act, 1977, Air (Prevention and Control of Pollution) Act, 1981
and Environment (Protection) Act 1986 and the rules made therein, such as Solid Waste Management
Rules 2016, Biomedical Waste Management Rules 2016, Plastic Waste Management Rules 2016,
Construction and Demolition Waste Management Rules 2016, Hazardous and Other Wastes (Management
and transboundary Movement) Rules 2016 and E-Waste Management Rules 2016 etc;

CHAPTER I
DUTIES OF STAKEHOLDERS
A. SEGREGATION
3. Duties of waste generators,-
(a) every waste generator including Bulk Waste Generators shall segregate and store the
waste generated by them in three categories namely biodegradable, non-bio-
degradable(recyclable) and hazardous (domestic or commercial) wastes(non-recyclable) in

suitable bins and handover segregated wastes to authorised waste pickers or waste collectors as
per the directions as notified from time to time;

(b) wrap securely the used sanitary waste like diapers, sanitary pads etc., in the pouches
provided by the manufacturers or brand owners of these products or in a suitable wrapping
material as instructed by the local authorities and shall place the same in the bin meant for dry
waste or non-bio-degradable waste;

(c) all shops, commercial establishments, market associations and businesses shall store
segregated waste onsite;

(d) construction and demolition waste, as and when generated, shall be stored separately in
own premises and the urban local body shall dispose it off as per the Construction and Demolition
Waste Management Rules 2016;

(e) horticulture waste and garden waste generated from premises shall be separately stored
in own premises and dispose of as per the directions of the urban local body from time to time/
shall be stored in biodegradable stream and shall be taken to nearby composting plants by the
urban local body;
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(f) every street vendor shall keep two or three containers, as per requirement, for storage of
waste generated during the course of his / her activity such as food waste, disposable plates, cups,
cans, wrappers, leftover food, vegetables, fruits, etc., and shall deposit such waste at waste storage
depot or container or vehicle as notified by the urban local body;

(g) all bulk waste generators, resident welfare associations, gated communities, institutions
with more than 5000 square meter area, shall in partnership with the urban local body, ensure
segregation of waste at source by the generators as prescribed in rules, facilitate collection of
segregated waste in separate streams, handover recyclable material to either the authorised waste
pickers or the authorised recyclers. The bio-degradable waste shall be processed, treated and
disposed-off through composting or bio-methanation within the premises as far as possible;

(h) waste generator shall ensure that non-biodegradable waste such as packets, food
containers, boxes, bottles, tetra packs, cartons, paper cups, plates and other disposable items are
cleaned, dried and then handed over to the urban local body for effective recycling;

(1) there shall be no intermixing of biomedical waste, e-waste, hazardous waste or industrial
waste with solid waste, by anyone in the chain of solid waste management from the source of
waste generation up to the processing facility;

(j) the residual waste shall be given to the waste collectors or agency as directed by the
urban local body;

(k) the vendors, shops, commercial establishments or any other person should not use the
disposal items prohibited under the Uttar Pradesh Plastic and Non-Biodegradable Garbage
Regulation (U.P. Act no 29 of 2000) Act 2000 as amended in 2018;

4. Duties of Poultry, Fish and Slaughter Waste (other than designated slaughter houses/market),-

Every owner / occupier of any premises other than designated slaughter houses and markets, who
generates poultry, fish and slaughter waste as a result of any commercial activity, shall store the same
separately in closed, hygienic condition and deliver it at a specified time, on a daily basis to urban local
body collection vehicle provided for this purpose. Deposit of such waste in any community bin is
prohibited and shall attract fines as indicated in the Schedule of Fines (Schedule II);

5. Duties of Vendor/Hawkers,-

All vendors/hawkers shall keep their biodegradable and other waste segregated in bins at the site
of vending. It shall be the responsibility of the waste generator/ vendor to deliver this waste duly
segregated to the municipal collection vehicle of urban local body or to the nearest designated community
bins. Each Vendor/hawker shall be responsible to maintain their ‘Clean Angan’. If the owner or vendor
fails to comply with the provisions of the rules, fine shall be imposed as per the Schedule of Fines;

6. Duties in respect of Stormwater drains/Gullies,-

(1) Every owner or occupier of the premise along which the storm water drain/gully is
situated shall be responsible to ensure that no waste is dumped or thrown in it and to keep it clean.
It shall be the duty of the owner or occupier of the premise to segregate and deliver any solid
waste to the waste collection vehicle which shall be provided by the urban local body at such
spots and at such times as may be notified by official/authority. For drains/ gully inside the
premise, the occupier shall keep it clean. In case of waste accumulation in gully inside the
premise, the occupier shall clean it, segregate the waste and hand it over to urban local body or
deliver it at site ear marked by the urban local body;

(ii)) Where owners/occupiers of such premises wish to avail of the services of the urban
local body for the cleaning of the house gully, they must apply to the concerned office of the
urban local body and pay suitable prescribed charges as notified by the urban local body from
time to time. It shall be the responsibility of the owners/occupiers to provide access to the house
gully for cleaning purposes;

(iii) It shall be the responsibility of the urban local body to keep the storm water
drains/gullies of the city clean from waste and sewage;
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7. Duties of organisers of bhandara / langar,-

Every person or group of persons organizing a bhandara or langar shall provide for bins for
segregated waste at site;
8. Responsibility of institutions owned and controlled by Government,-

(1) Government / Semi-government, statutory bodies shall be responsible for implementation of
these rules within the public premises owned or occupied by them;

(2) The urban local body and/or Department of Urban Development may, by notification, require

any category of generators to segregate their solid waste into additional categories;

(3) Nothing in these rules shall affect the duty of any generator to segregate waste into additional
categories under any other law for the time being in force applicable to such generator;

B. PRIMARY STORAGE OF SOLID WASTE

9. The storage of solid waste shall be as follows,-

(a) of every owner or occupier of private property shall maintain suitable number of refuse
receptacles on their premises in the manner that garbage is not visible from public street/roads and
sidewalks nor accessible to animals;

(b) of bulk waste generators or any aggregation of individual generators including multi-
storied buildings, apartments, row houses, tenements, townships, hostels, parks, malls,
Government or private residential colonies or societies, shops, offices, commercial
establishments, airports, railways, public utilities, industries, household industries efc. shall
provide and maintain separate receptacles of appropriate size, colour and specification for each
category of segregated waste within their premises;

(c) of hawkers, vendors, kiosks, food stalls, food trucks whether permanently or temporarily
situated shall provide and maintain at the place of their business at least two receptacles for dry
and wet waste to avoid any littering;

10. Storage of specific category of waste shall be done as follows,-

(a) in respect of permissible packaging material of food wastes, shall be emptied of their
food contents, before being segregated. Further, non-plastic biodegradable wastes (including food
wastes) shall not be disposed of in prohibited plastic bags and it shall be disposed of in suitable
garbage bags/ liner bags manufactured specifically for the disposal of non-plastic biodegradable
waste;

(b) in respect of sanitary waste, all sanitary waste shall be wrapped securely as and when
generated in a newspaper or suitable wrapping material or bags/ pouches as instructed by the
urban local body, or provided by manufacturers or brand owners of such products to prevent any
possible leakage or spillage, marked distinctively (e.g. with a red ‘X’ mark, or with standardised
labels for diapers / napkins) and placed in the receptacle meant for dry waste in such manner as
may be notified by the urban local body;

(c) inrespect of domestic/ commercial hazardous waste,-

(i) All Domestic/ Commercial Hazardous Waste shall be stored, and labelled if so
prescribed, in a separate bag/ receptacle as may be notified by the urban local body;

(i) All sharps forming part of domestic hazardous waste shall be stored in a separate
sharps container, as may be notified by the urban local body;

(d) inrespect of construction and demolition waste, all generators shall store the segregated
construction and demolition(C&D) waste within their premises in the manner prescribed under
Construction and Demolition Rules 2016 and as may be notified by the urban local body, in a
location convenient for delivery and collection;

(e) in respect of bulk garden and horticultural waste, all such waste shall be stored by the
generators within their premises/ pick-up points/ locations specified by the urban local body in
large bags, bins or heaps with adequate protection from scattering and as may be convenient for
storage, delivery and collection by urban local body or any person appointed by the urban local
body;
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C. SECONDARY STORAGE OF SOLID WASTE
11. The storage of solid waste in the secondary storage points shall be as follows,-
(1) Segregated solid waste collected from doorsteps shall be taken to waste storage depots,

community storage bins or fixed or mobile transfer stations or the locations specified by the urban local
body and/or Agent for secondary storage of waste;

(2) Storage facilities shall be created and established by taking into account quantities of waste
generation in a given area and the density of population. Such secondary storage points shall have covered
containers of specified colours for separate storage of,-

a. Bio-degradable or wet waste;
b. Non-biodegradable or dry waste c. Domestic hazardous waste;

(3) Dry waste sorting centres / material recovery facilities (MRF) /recycling centres for non-
biodegradable waste,-

a. In order to regulate and facilitate the sorting of the recyclable and non-recyclable waste,
the urban local body shall provide for as many dry waste sorting centres/MRF or recycling centres
as possible and required. Dry (non-biodegradable) waste from street /door- to-door collection
system and from commercial establishments shall be transferred to these designated centres.
These designated centres shall receive only dry waste. Such centres shall be fenced/screened in
such a way that waste shall not be visible to passers-by;

b. These dry waste sorting centres shall be manned/operated by registered/licensed
recyclers or any other Agents authorized/appointed by urban local body;

c. There shall also be a provision for the households to directly deposit or sell their
recyclable dry waste to the authorized agents and/or authorized waste dealers of urban local
bodies at these recycling centres at pre-notified rates. The authorized agents and/or authorized
waste dealers shall be allowed to dispose of or sell the recyclable waste to the secondary market
or recycling units only in consonance with the provisions of SWM Rules;

(4) Deposition centre for specified domestic hazardous waste,-

a. For the collection of domestic hazardous waste, deposition centres will be set up at
suitable locations for receiving the specified domestic hazardous waste. The locations of such
facility shall be publicised widely to make people aware of it for direct disposition of hazardous
waste. The urban local body and/or Agent may collect domestic hazardous waste from all waste
generators in segregated manner;

b. Such waste shall be transported separately to the hazardous waste disposal facility set up
by the urban local body;

c. Sanitary Waste will be segregated from domestic hazardous waste at the secondary
storage facilities and/or deposit centres and shall be processed through incineration;

(5) Specifications of secondary storage facilities,-

a. The urban local body and/or Agent or through outsourcing agencies shall maintain the
storage facilities for solid waste in a manner that does not create unhygienic and unsanitary
conditions around it;

b. Storage facilities shall be user friendly and shall be so designed that it ensures
compaction of waste and that the waste stored is not exposed to open atmosphere;

c. Secondary storage facilities shall be created and established by taking into account
quantities of solid waste generation in a given area or ward as per the density of population or
generation of solid waste in the area;

CHAPTER III
A. COLLECTION AND DELIVERY OF SOLID WASTE
12. Collection and delivery of dry and wet waste shall be done as follows,-
(1) In the case of door to door collection- door to door collection of segregated wet and dry
wastea t notified timings shall be implemented and notified by the urban local body / or agency authorised
by theurban local body as the case maybe within the territorial limits of the urban local body;
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(2) In the case of point to point collection- if door to door services cannot be carried out for a
specific period or the services cannot be provided for any other unforeseen reason or until the services of
door to door are provided, the urban local body may notify multiple locations in every ward within its
jurisdiction including locations that have been used as de-facto dumping points and install large compactor
bins where citizens can deposit their segregated solid waste. The collection points shall be attended daily
for clearing waste. The areas around the place where the bins or containers or compactors are placed shall
also be cleaned;

(3) In the case of collection of residual waste from in-situ processing units- the urban local
body and/or the Agency shall fix a schedule of waste collection from units/places processing waste in-situ
and publish the time slots for collection in prominent parts of that area as well as the website of the urban
localbody/ district NIC website. The urban local body shall maintain an updated list of all units/places that
process waste in-situ that are bulk waste generators such as hotels, restaurants, office complexes,
educational institutions, marriage halls, hospitals’ non- biomedical waste and commercial areas within its
territorial jurisdiction on their website;

(4) In the case of collection from bulk waste generators-in the event that it is generating 10
tons or more of Solid Waste per day, the urban local bodies and/or Agent shall set up a separate collection
system for such Bulk Waste Generators including separate transportation/collection vehicles for collection
of waste;

(5) In the case of bulky waste- the urban local body and/or the Agent shall specify one day a
month for door to door collection of Bulky Waste and publish the time slots for collection in prominent
parts of that area as well as the website of urban local body/district NIC website;

B. Collection and Delivery of various other specific types of waste
13. Collection and delivery of various other specific types of waste shall be as follows,-

(a) Hazardous(Commercial / Domestic) Waste: Such waste shall be deposited by
generators at the deposition centres notified by the urban local body or it shall be delivered to or
collected by the notified collection system everyday where the collection vehicle has a separate
receptacle for hazardous waste or in case the collection vehicle does not have a separate
receptacle for hazardous waste, the urban local body shall ensure that specific days are notified to
the citizens of the area when such waste shall be collected;

(b) E-Waste: Generators shall ensure channelization of e-waste through collection centre /
dealer or producer/ dismantler / recycler of e-waste or through the designated take-back service
provider of the producer to authorized dismantler or recycler of e-waste;

(c) Construction and demolition waste: Generators shall be responsible for collection,
segregation, storage and delivery of C&D waste generated, as per provisions of Construction and
Demolition Rules 2016 and as may be directed or notified by the urban local body;

(d) Bulk Garden or Horticultural Waste: Generators shall be responsible for collection,
segregation, storage, delivery and management of Bulk Garden and Horticultural waste as may be
directed or notified by the urban local body;

(e) Other Waste: Bio-Medical Waste, Liquid Slaughter, Effluents, Batteries waste and such
other waste of urban local body for which the urban local body has notified a separate primary
collection system shall not be delivered to or collected by the notified collection system for wet
and dry waste and shall be delivered by generators to collectors or agencies of such waste notified
by the urban local body on payment of appropriate fees or as may be prescribed in these rules;

(f) Hawkers, Vendors, kiosks, food stalls, and food trucks whether permanentlyor
temporarily situated maintaining litter bins at their place of business or generators, shall ensure
delivery of segregated waste to the collection points, Community Bins, Community Containers or
waste collectors/vehicles notified by the urban local body in this behalf;

14. Provisions of announcement and Publication,-

(1) Area or ward wise specific time slots including relevant day of the week for different
categories of solid waste shall be notified by the urban local body and published in prominent parts of that
area as well as on the district NIC website/website of the urban local body and/or the Agent as the case
may be generally, the time for door to door collection of garbage will be set from 6 am to 11 am. For
collection from trading establishments, shops in commercial areas or any other institutional waste
generators, the urban local body may notify separate time slot;
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(2) Route maps for collection including stops, starting and ending times and other relevant details
shall be published and notified along with the time slots;

(3) Where the urban local body has notified a Door-To-Door Collection System, each generator
shall ensure delivery of segregated solid waste to the primary collection point, i.e. door-step/ gate/ point of
entry from public road or Community Bin, as may be prescribed or notified;

(4) Where the urban local body has notified a Point-To-Point Collection System, each generator
shall ensure delivery of segregated solid waste into community containers or directly to waste collectors/
vehicles, as may be prescribed or notified;

(5) Automatic voice recording device, bell or horn within permissible noise levels shall be
installed on every garbage collection vehicle used by waste collectors. In narrow and congested lanes and
streets, waste collector/driver/helper shall use a whistle and walk through such lanes and streets to
announce arrival and ensure collection;

15. Additional Measures for delivery/Collection: -

(1) The urban local body shall ensure that separate primary collection systems are established for
Bio-Medical Waste, Construction and Demolition Waste, Bulk Garden or Horticultural Waste, Street
Sweeping waste, litter waste and Dead Animals (pets and large animals), as may be necessary under the
respective Waste Management Rules of the Central Government applicable to the urban local body;

(2) The urban local body shall notify a separate primary collection system for particular
categories of generators such as Hotels and Eateries, Slaughter Houses, Dairies etc. or particular categories
of waste such as E-Waste etc;

(3) No waste shall be handed over during collection in a manner that would endanger the health,
of either the waste generator or the waste collector or the general public, creating a risk of traffic, harm to
the environment or create a nuisance/ produce odour or result in littering;

(4) Collected segregated bio-degradable waste from residential and other areas shall be
transferred to the processing plants like compost plants, bio-methanation plants or any such other facilities
in a covered manner;

(5) Collected non-bio-degradable waste shall be transported to the respective processing facilities
or secondary storage facilities created for recycling;

CHAPTER 1V
COLLECTION AND TRANSPORTATION OF SOLID WASTE
16. Collection and transportation of solid waste shall be as follows,-

(a) for collection and transportation of solid waste the urban local body and/or Agent should
prepare vehicle deployment plan in the manner that segregated dry waste, wet waste and
hazardous waste is not intermixed during transportation;

(b) as far as possible the urban local body shall procure automated waste collection vehicles
that utilize automated mechanisms to collect and dump waste thereby eliminating the need to
manually lift and dump the contents. The design of the primary and secondary transportation
vehicles will be such that the solid waste will not be allowed to touch ground until it reaches its
final processing/disposal site and thus avoiding recurring manual handling of waste;

(c) vehicles used for transportation of waste shall be covered in such manner that the
collected waste is not exposed to open environment or visible to the public or cause scattering on
the road during transportation. The vehicles may also include compactors and mobile transfer
stations depending upon choice of technology by the urban local body;

(d) the urban local body shall assess the number of waste collection vehicles that will be
allotted to each identified ward. The ratio of number of waste collection vehicles to the number of
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waste generators shall be computed every six months and in accordance with the methodology as
may be specified by the urban local body from time to time;

(e) based on the quantity of waste generated within the area of the urban local body,
feasibility of deploying dedicated Mobile Transfer Station or Fixed Compactor Transfer Station
shall be ensured by the urban local body at specified locations to receive waste from the Auto
Tippers, 3 Wheelers, Rickshaws etc. engaged in street-level and door-to-door collection of solid
waste from households and commercial establishments as per the approved route plans. Design of
mobile transfer station and fixed compactor transfer station shall allow unloading of waste from
primary collection vehicles by consuming minimum time and without littering waste. In
Municipal Corporations where wards are large in size and there is more than 10 MT per day waste
generation within the ward area, the Municipal Corporation may provide a compactor in the ward
for secondary collection;

(f) changing needs and advancements in technology shall be taken into consideration for
selection of collection and transportation equipment and vehicles. Vehicle Tracking System / GPS
shall be installed in all the vehicles deployed by the urban local body for waste collection;

CHAPTER V
PROCESSING OF SOLID WASTE
17. Processing of Biodegradable Waste or Wet Waste,-

(1) To minimise transportation/collection cost and environmental impacts, preference shall be
given to decentralized processing such as composting, bio-methanation, microbial composting, vermi-
composting, anaerobic digestion or any other appropriate processing for bio-stabilisation of biodegradable
waste. Wherever applicable, for bio-degradable waste, preference shall be given for in-situ processing of
such waste;

(2) The urban local body shall enforce that markets dealing with vegetables, fruits, flowers, meat,
poultry and fish waste while processing bio-degradable waste ensure hygienic conditions;

(3) In-situ processing: Bulk waste generators of bio degradable waste shall setup and maintain
their own wet waste processing facilities in accordance with the conditions laid down in license/permission
obtained from the urban local body within 90 days to the notification of these rules;

(4) It shall be mandatory for the waste generators mentioned in table below to set up and
maintain their own wet waste processing facility in accordance with the conditions laid down in the
license/authorization obtained from urban local body,—

TABLE
Type of Generators Quantity of waste generated
1 | Hotels, restaurants and other eateries More than 100 kg. Daily or all three
star and higher category hotels.
2 | Marriage halls, trade fairs, party plots, More than 100 kg. Daily or during
community halls, clubs events.
3 | Slaughter houses, chicken, fish and More than 50 kg. daily (either single outlet or
mutton shops collectively from multiple outlets owned by a single
owner).
4 | Hospitals and other health care Operating more than 20 beds or generating more than
institutions 100 kg. of wet waste daily.
5 | Industrial areas Generating more than 50 kg. daily
6 | Private Gardens/ Public Parks More than 50 kg. of garden waste daily
7 | Dairy and cattle sheds All dairy and cattle sheds
8 | All gated communities and institutions All waste generated within the
with more than 5000 square meter area premise.
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(5) Where such generators are not in a position to set up such facilities due to land constraint,
they may deliver the biodegradable waste to the urban local body and/or Agent. The generators shall be
required to pay applicable/additional user fees based on the quantity of waste generated and delivered;

(6) The Municipal Commissioner/Executive Officer may at her/his discretion extend the
requirement of processing biodegradable waste to any other category of generators within the jurisdiction
of the urban local body;

(7) The urban local body shall undertake periodic checks and inspections to ensure that such on-
site processing facilities are established, operational and are processing the entire wet- waste generated by
the generator in accordance with any standards laid down in this behalf. In case of failure to establish,
operate properly or comply with standards, any incentives associated with wet waste processing will be
rescinded and recovered, and the urban local body shall impose such administration charges and
Compounding Fees as may be prescribed until such time as the wet-waste processing facilities become
operational and compliant;

(8) The urban local body shall notify and update regularly,-

(a) standards of quality for in-situ/ on-site wet waste processing (including, construction,
operations, management, residue and product) binding on all generator and all building plans and
permissions shall be subject to adherence of such standards;

(b) approved technologies and detailed designs for in-situ processing of wet-waste, taking
into consideration various environmentally, operationally and economically viable techniques and
technologies available in the market, for facilitation and implementation of these rules. Provided
that adopting any such, technology or vendor notified by the urban local body shall not be
mandatory on generators;

(9) The waste management facilities or in-situ bulk waste generators of compost shall strictly
adhere to the guidelines issued by Central Pollution Control Board (CPCB) from time to time;

(10) The urban local body shall phase out the use of chemical fertilizer in two years and use
compost in all parks, gardens maintained by the local body and wherever possible in other places under its
jurisdiction;

(11) The urban local body shall facilitate processing of wet waste through dissemination of
information relating to technology, engagement and integration of waste-pickers, awareness campaigns,
education of generators, workshops etc.;

(12) The urban local body shall involve communities in waste management and promote home
composting, bio gas generation, decentralized processing of waste at community level, subject to control of
odour and maintenance of hygienic conditions around the facility;

(13) Institutional arrangement for distribution of compost;

(a) urban local body and/or the Department of Urban Development shall co-ordinate with
the respective concerned Department dealing with Fertilisers to set up a mechanism for the
standards for compost generated, its distribution thereof, different schedule of rates for
distribution to farmers and companies etc.;

(b) the waste processing facilities manufacturing compost shall after ensuring proper quality
check provide a fraction of such compost, as decided by urban local body and/or Agent, to
farmers of the neighbouring areas at subsidized rates as fixed by the urban local body and/or
Department of Urban Development in consultation with concerned Department dealing with
Fertilisers from time to time. The urban local body and/or Agent shall ensure that knowledge of
availability of compost at subsidized rates is made easily available to the farmers of the region;

(14) Specifications of in-situ/on-site wet waste processing facilities;
(a) facilities shall accept, store and treat only segregated wet waste;

(b) facilities shall have a separate space on site for temporary storage of mixed solid waste that
may be collected from the generators;
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(c) all residual wet waste shall be temporarily stored at a designated place for delivery to the
notified collection system, in closed receptacles with protection and measures against littering, spillage,
scattering, nuisance to public, foul odour etc.;

(d) facilities shall have adequate infrastructure and utilities to ensure that there are no unsanitary
and unhygienic conditions, nuisance to public or workers operating the facility;

(e) all facilities shall take appropriate measures to monitor the quality and quantity of wet waste
received and the product (compost/gas) generated to reduce rejection, residue and amount of unprocessed
waste;

18. Processing of Non-Biodegradable Waste or Dry Waste,-

(1) Bulk Generators of non-biodegradable waste shall set-up and maintain their own Material
Recovery Facilities (i.e. sorting sheds) or give the residual waste to the waste collectors or Agency in
accordance with any conditions laid down by the urban local body;

(2) Integration of existing facilities,-

(a) urban local body shall make efforts to register or authorize existing informal waste
collection/ aggregation/ trading facilities operated by registered informal waste traders as MRFs
subject to compliance with the provisions, standards and specifications relating to such facilities
hereunder;

(b) seek to designate material recovery facilities as deposit centres for
Domestic/Commercial Hazardous waste provided that a separate secure storage area is provided
within such MRFs and the waste- pickers/ collection agencies managing/operating/working in
such MRFs are given adequate training and equipment by the urban local body to handle such
waste safely;

(3) The Authorized operator of all Material Recovery Facilities shall comply to the following:

(a) material recovery facilities will only accept segregated Non-Biodegradable Waste/ Dry
Waste;

(b) material recovery facilities will not accept any mixed waste, biodegradable waste,
Liquid Waste, E-Waste, Construction and Demolition Waste, Domestic/ Commercial Hazardous
Waste etc. unless specifically notified by the urban local body after provision of separate adequate
facilities for such categories of waste in accordance with the provisions, standards and
specifications under these rules and other applicable Rules;

(c) material recovery facilities shall have adequate space and facilities for,-

(i) Accepting dry waste from collection vehicles/ waste-collectors/ agents;

(i) Sorting, baling and temporary storage of dry waste;

(iii) Appropriate and separate receptacles for temporary storage of inert waste, non-
recyclable waste, non-reusable waste and for other categories of waste for which facilities
have been provided;

(iv) Transfer to secondary collection of inert, non-recyclable, non-reusable dry waste
and for other categories of waste for which facilities have been provided;

(d) material recovery facilities shall have adequate facilities to ensure smooth functioning
and to avoid unhygienic conditions;

(e) prevent nuisance to public or to waste-pickers/ workers within the facility, including
sanitisation/disinfection and cleaning of MRFs, especially sections where Domestic/ Commercial
Hazardous Waste is temporarily stored;

(f) material recovery facilities shall be constructed within delineated premises providing
for a properly enclosed space in a manner to prevent scattering by stray animals or birds etc. and
restricting access to registered waste-pickers/authorized individuals;

(g) waste-Pickers, informal waste traders or operators of any MRF shall ensure that all
recyclable waste shall enter the recycling stream and that only inert, non-recyclable, domestic/
commercial hazardous and non-reusable waste shall be rejected from the facility and transferred
to the secondary collection system for further processing or disposal,
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19. Processing of Non-Biodegradable Recyclable Waste,-

The Non-Biodegradable Recyclable Waste shall be sent to Dry waste sorting centres / Material
Recovery Facilities and thereafter to authorized recycling units. As far as possible the urban local body
shall create institutional mechanism for segregated Non-Biodegradable Recyclable Waste to be sent
directly by waste generators or urban local bodies and/or Agent to authorized recycling units;

20. Processing of Non-Biodegradable Non- Recyclable Waste,-

(1) The Non-Biodegradable that cannot be recycled in accordance with these rules and having
calorific value exceeding 1500 kcal/kg shall be used for waste to energy processes including refused
derived fuel for combustible fraction of waste or supply as feedstock to solid waste based power plants or
cement Kilns;

(2) Every urban local body shall ensure that the menstrual and other sanitary waste stream within
the territorial limits of its jurisdiction is disposed and processed through incineration;

21. Processing of Hazardous (Domestic or Commercial) Waste,-

Hazardous waste so collected from households, bulk waste generators, commercial establishments
and/or industries shall be processed through TSDF (Treatment Storage Disposal Facility), incineration
and/or any other suitable method as authorized by the urban local body or the Department of Urban
Development;

22. Processing of Construction and Demolition Waste,-

The Construction and Demolition Waste shall be processed in accordance with C&D Rules 2016
and shall be transported to appropriate processing plants, sanitary landfills and/or other designated
locations;

23. Processing of Slaughterhouse Waste,-

Waste generated from slaughterhouses, poultry and fish markets will be processed or disposed
through rendering, composting, bio methanation, controlled incineration and burial where stipulated
scientific standards are followed;

24. Standards for processing and treatment of solid waste and landfill sites,-

It shall be the duty of the urban local body to ensure that all waste processing facilities and landfill
sites are designed and maintained as per provisions and standards prescribed under the Solid Waste
Management Rules 2016 and guidelines issued by CPCB or State Pollution Control Board in this regard.
Scientific processing and disposal may not be possible at the level of each urban local body, in that case
arrangements for scientific processing and disposal can be taken up at regional or state level. The user
charges collected under these rules may be used for funding such state level projects and its operation and
maintenance cost;

CHAPTER VI
OTHER OBLIGATORY DUTIES OF THE URBAN LOCAL BODIES
25. In addition to obligatory duties, every urban local body shall,-

(a) provide adequate infrastructure facilities to enable citizens so that they may comply the
provisions of these rules. In addition to waste collection services, litter bins, dry waste sorting
centres, and composting centres shall be set up, wherever possible and essential, in consultation
with local citizens;

(b) provide and maintain suitable community bins on public roads or other public spaces, as
determined by the urban local body itself or through an Agency as an interim arrangement till
urban local body make provision for collection at source or point-to-point collection at the
required frequencies. Segregated waste shall be delivered by the concerned generators to such
community bins, and thereafter collected by the urban local body. The urban local body and/or
Agency shall ensure compliance of segregation and avoidance of public nuisance and health
hazards from these community bins. Every community bin shall be separate for bio-degradable
and non-bio-degradable waste;
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Details of all such places including the arrangements and schedules of waste collection from
such places shall be available at the public notice board in the office of urban local body and
district NIC website. The urban local body and/or Agency shall ensure that at no point of time the
community bins are overflowing or exposed to open environment and prevent their scattering by
rag pickers, stray animals or birds efc.;

(c) facilitate information about composting as well as recycling of dry waste through
composting centres and dry waste sorting centres listing them on district NIC web site;

(d) establish a system to recognise organizations of waste pickers /informal waste collectors
and promote a system for integration of these authorized waste-pickers and waste collectors to
facilitate their participation in solid waste management including door to door collection of waste.
For establishment of the system the urban local bodies may consider to form Self Help Group of
the informal waste pickers or waste collectors and issue identity cards for integrating them into
the management of solid waste. The urban local body shall also endeavour to promote people/
groups that are locally engaged in sanitation and cleanness drive and such person/groups should
be integrated while enabling a clean environment;

(e)take action against the Transport Contractor and/or Agency/employees of urban local
body, if any worker of the contractor/Agency/ or of urban local body mixes segregated waste at
any point of collection or fails to pick up waste as per the specified time schedule;

(f) release publicly, the monthly data about the quantity of waste going to the different
landfills and waste processing sites. Such information shall be available at the Office and on urban
local body website/ district NIC website;

(g) take appropriate steps and discharge their statutory obligation in accordance to Para 7 of
Schedule I1I of Biomedical Waste Management Rules 2016;

(h) have right to enter, at all reasonable times, with such assistance as it considers
necessary, any place for the purpose of (i) performing any of the functions entrusted to him by
urban local body or (ii) determine whether, and if so, in what manner, any such functions are to be
performed, or whether any provisions of these Rules or other waste management rules notified
have been complied with;

(1) provide and strengthen the system of Nuisance Detectors by providing suitable logistics
support;

(j) designate officers under their control who shall be responsible for implementing the
obligatory responsibilities of Urban Local Body specified under these Rules in accordance with
the plans and time schedules for implementation. The specific plans and time schedules and
achievements against the same along with reasons for short falls, if any, shall also be shared
publicly by the official/authority of the urban local bodies. Supervisor, Sanitary Inspectors to have
uniform and walkie- talkie or mobile based application to contact and coordinate the work;

(k) safai karmis/ waste pickers deployed by the urban local bodies or its authorised agency
for door to door collection will be properly equipped with vehicle support/ hand cart/ tricycle to
take the garbage to the compactor / secondary collection point, which should be within 2 to 3
kilometres from the primary collection point;

(1) ensure greater transparency and public accessibility, the urban local bodies shall provide
all necessary information that is required to be publicized through district NIC website. Each
household or establishment will be provided with name and number of safaikarmi and supervisor
of that area;

(m) publicize the provision of the rules through the media of signs, leaflets, announcements
through vehicles/ or through any other appropriate means, so that all citizens are made aware
about the various provisions of these rules such as user charges, statutory duties (e.g. segregation
and recycling of waste), anti-litter and anti-nuisance penalties and fines and other prohibitions;

(n) co-ordinate with other government agencies and authorities, to ensure compliance of
these rules;
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(o) ensure arrangements for regular cleaning at all the public roads, places, colonies, slums,
markets and tourism places, parks of the urban local body, cremation grounds etc. and the urban
local body shall be committed to collect and carry the garbage from these places door to door or
from the nearest garbage bin/container/facility and transport it from there to the final disposal
place in closed vehicles;

(p) utilize its own/outsourced/contract sanitation workers and vehicles in carrying out
sanitation and solid waste management functions for full or partial daily cleaning work, so that the
urban body is able to keep its area neat and clean in public interest;

(q) endeavour within a period of one year from the notification of these rules, to create on
its own or through coordination create a system for disposal of dead animal in a scientifically
created carcass handling plant incineration facility/plant in the district for such purpose;

(r) utilize the process of bioremediation/ phytoremediation / any other technology wherever
necessary to treat contaminated media, including water, in drains, ponds, lake, soil and subsurface
material;

(s) make procurements, establish primary/secondary storage facilities, create requisite
infrastructure, employ work force for solid waste management within its territorial limits keeping
in mind the increasing urban population growth rate of the State;

(t) strictly adhere to make adequate provision of funds for capital investments as well as
operation and maintenance of solid waste management services in the annual budget ensuring that
funds for discretionary functions of the local body have been allocated only after meeting the
requirement of necessary funds for solid waste management and other obligatory functions of the
local body as per these rules. Failure of authorities in adhering to this provision resulting into
improper solid waste management and poor sanitation shall be considered as grave misconduct in
discharge of duties by concerned officials/authorities of the urban local bodies and penal action
shall be initiated against them under relevant rules by competent authorities;

(u) establish its own grievance redressal mechanism and make it widely known to the
public, in order to manage the complete daily cleaning system of the city;

(v) establish a suitable mechanism for recognitions and reward those employees/ workers/
persons/ groups/ associations including other stakeholders that promote sanitation and better
waste management practises in order to promote incentives and best practices;

(w) adopt a performance-based indicator for such recognition by promoting healthy
competition among its employees and adopting an inter ward competition, a best ward and the
employee/worker of the best ward may be suitably recognised and rewarded;

(x)suitably recognise healthy competition among its employees by adopting an inter ward
competition each month for best ward and the best employee/ worker of the month thereof;

CHAPTERVII
STREET SWEEPING AND PUBLIC RECEPTACLES
26. Street Sweeping,-
The urban local bodies shall ensure that,-
(a) street sweeping shall be done every day or twice a day in the case of commercial areas

by the person assigned by it for street sweeping, cleaning of surface drains/ trenches abutting
streets and related activities;

(b) personal protection equipment including helmet, uniform, florescent jackets, hand
gloves, raincoats, appropriate footwear and masks etc. will be supplied as per requirement to all
workers/sweepers handling solid waste within 90 days from the date of commencement of these
rules;

(c) all safaikarmi (sweepers) employed by it shall be given two set of uniforms in a year by
itself and the employees deployed through contract and service providers by the contracting
agencies. The urban local bodies shall make provision of at least rupees two thousand (Rs.2000)
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per such employee in its annual budget and it shall also incorporate such provision with its Agent
engaged for providing contractual/outsourced manpower workers for sweeping/ handling of solid
waste;

(d) segregate street sweepings into biodegradable, non- biodegradable and inert waste and
storage of such segregated waste will be ensured by the persons engaged in street sweeping in
accordance with rules;

(e) sweepers shall not burn solid waste, tree leaves collected from street sweeping and store
them separately and hand over to the authorised person / agency;

27. Litter Bins/Receptacles
The urban local body shall,-

(a) provide an adequate number of litter bins at proper and convenient locations and
frequency on all public streets and in public places for the temporary deposit of litter etc;

(b) litter bins shall be determined having regard to density of residential population, extent
of commercial activity and local situation in any public street or public place to avoid
overflowing;

(c) ensure that litter bins are properly maintained in a usable condition and not overflowing
or exposed to open environment, causing or likely to cause nuisance to the public and be
prevented scattering thereof by animals or birds;

(d) provide suitable mechanism on daily basis for regular cleaning and removal of solid
waste deposited in litter bins, either through its Door-to-Door Collection System or Point-to-Point
Collection System or otherwise while ensuring that litter waste is not mixed with waste collected
through the primary collection systems;

(e) ensure transportation of the waste deposited in litter bins or street sweepings, provide for
transportation of,-

(i) biodegradable waste to a convenient Wet-Waste Processing facility;
(ii) non-biodegradable waste to a convenient Materials Recovery facility;

(iii) silt, dust, sand and other inert waste to the nearest Waste Management Facility,
Transfer Station or Construction and Demolition Waste disposal or processing facility for
transportation, disposal or processing;

(f) take all necessary and appropriate measures under these rules or any other law in force
for reducing the incidents of littering including by way of providing additional litter bins,
awareness campaigns, enforcement drives, and engagement of NGOs etc;

CHAPTER VIII
WASTE PICKERS-RECOGNITION AND RIGHTS

28. With the assistance of Urban Development Department, Labour Department and Department
of Medical Health and Family Welfare, etc. of the state government, the concerned urban local body shall
within six months of the notification of these rules ensure that,-

(a) identity cards are made for the waste pickers whether formally or informally engaged for
the activities of solid waste management;

(b) all waste pickers shall be provided with suitable personal protective equipment including
helmet, uniform, florescent jackets, hand gloves, raincoats, appropriate footwear and masks etc.
while educating and facilitating them through various social safety schemes and private operators;

(c) benefit of various government schemes in co-ordination with other government
departments shall be provided in order to implementing various schemes in relation to weaker
section that may include but not limited to waste pickers, with a view to creating formal
mechanism;

(d) implementing various schemes in relation to weaker section that may facilitate waste
pickers,-
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(i) Free medical check-ups and inoculations are carried out at regular intervals and
necessarily once every six months and undertake any other measure to minimise and
eliminate health hazards to the waste pickers and their children;

(i) Basic health insurance cover to waste pickers and their children;
(ii1) High level of hygiene is maintained at the work site of waste pickers;
(iv) Social protection and educational schemes targeting young people working at the
dump sites are provided;
(v) Financial inclusion for providing benefit of credit facility as per rules;
(e) awareness campaigns for encouraging more positive public attitude towards waste
pickers and for promoting segregation of recyclables;

() any activity or scheme to uplift the socio-economic status and physical and mental well-
being of waste pickers keeping in mind the environmental and economic value of their work shall
be undertaken, adopted and implemented;

CHAPTER IX
USER CHARGES
29. User charges,—
1) Solid Waste Management Rules, 2016 as notified by Ministry of Environment, Forest and

Climate Change, Dated 8" April 2016 has prescribed for Urban Local Bodies, to implement the Solid Waste
Management Rules, 2016 effectively and 15(f) of the rules defines the durites of urban local bodies as
“prescribe from time to time user fee as deemed appropriate and collect the fee from the waste generators on
its own or through authorised agency”. Accordingly, as per the provisions stated in SWM Rules 2016, the
necessary action shall be taken by urban local bodies. The State Government is not fixing any user charges

rates and decision regarding this will be taken later;

(2) The charges for door to door or point garbage collection as above shall be collected only by
the authorized agents/person of the urban local body. The above rates shall be properly advertised by the
urban local body/institution/person and the rates shall also be displayed on the Waste Management
Vehicles. For ensuring transparency, the urban local body or its authorised Agency shall endeavour to

establish mechanism of using hand held devise to collect user charges and penalty;

(3) If the waste material is not disposed by any person/party in a manner as prescribed under
these rules and is not disposed on the designated sites, waste bins, litter bins, containers kept on the roads,
parks or other such designated sites and is disposed elsewhere where waste disposal is prohibited, in such
circumstances, fine/compounding charges shall be levied on the concerned person/party in addition to
regular user charges;

(4) Penalty or User charges / Fees if not collected on the spot or monthly basis, will get added to
the property tax bill of the household / establishment and shall be recovered accordingly;

(5) To promote in-situ /onsite waste management by bulk waste generators, urban local body
may consider to provide incentives in user charges, however, the verification of onsite waste management

practice adopted by such bulk waste generators shall be done in a well formulated transparent manner. Any
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such proposal regarding incentives to bulk waste generators shall be communicated to the state government
and only after the state government approval the benefit of such incentives shall be extended;

(6) The amount collected as user charges will be kept in a separate bank account and will be
used exclusively only for waste management. The state government can issue directions for ensuring
proper usage of this amount;

CHAPTER X
PROHIBITION AND OFFENCES
30. Littering in public place,—
No person shall throw, deposit or cause to be thrown or deposited any waste whether solid, semi-
solid, liquid or solid including sewage and wastewater upon or in any public place, street, open spaces,

drain or water bodies except in a manner provided for in these rules, or in any other rules framed under the
Environment (Protection) Act, 1986 or under any other law which may be in force;

Explanation: Every person shall ensure that any public place in front of or adjacent to any
premises owned or occupied by him including footpath and open drain/ gutter is free of any waste whether
liquid, semi-solid or solid including sewage and waste water and every such person shall provide an
adequate number of litter bins within such premises and ensure that there are adequate connections for
drainage of waste water into the public sewerage/ drainage system;

31. Littering on vacant plots,—

No waste generator or urban local body or Agency shall throw or deposit solid waste on any
vacant plot. It shall be the duty of the owner or occupier of such vacant plot, government or privately
owned, to ensure that the land is waste free;

32.Pollution by throwing articles in water bodies,—

No person shall throw any type of waste into any type of water body (natural or man-made unless
specified for the purpose). For idol immersion where necessary, the Irrigation Department or Local Body
may construct temporary pond with earthen bunds. Removable synthetic liners may be placed in the
bottom of the pond which should be removed regularly as per Central Pollution Control Board guidelines.
As an alternate measure make-shift bamboo structures can be erected near water bodies or any other place
as decided by the urban local body from time to time where the public may deposit flowers, leaves, cloths,
idols, ornaments and other Pooja articles that may then be further taken to processing facilities or recycling
centres. Specific leaflets/posters, etc. for mass awareness be prepared and distributed;

33. Littering from vehicles,—

No person shall spit, throw or deposit litter upon any street, road, sidewalk, playground, garden,
traffic island or other public/private place from any vehicle either moving or parked. No driver of vehicle
shall allow or permit any passenger in such vehicle to spit, throw or deposit such waste in a like manner;

Explanation: No person shall drive or move any truck or other vehicle filled with litter unless
such vehicles are so designed to cover the litter and loaded as to prevent any litter from being blown off or
deposited upon any road, sidewalks, traffic islands, playground, garden or other public place;

34. Disposal of waste in drain,—

No person shall throw any waste in any sewer/drain/river/pond/water bodies/ storm water drains;
35.Litter by pets,—

Pet owners shall take full responsibility of keeping the roads litter-free by keeping the pets on
leash while walking on the roads, carrying a bag with them to take the pet’s faeces on the roads back home
for disposal;

36. Sale, manufacturing and distribution of banned items,-

(1) No person shall indulge in any manner in manufacture, sale, distribution, storage, transport,
import or export of such disposable plastic carry bag and any such items (cups, glasses, plates spoons,
tumblers, etc. made up of plastic or thermocol disposable after one time use) which has been restricted /
banned in notification No: 1056/1X-7-18-29 (Lucknow)/18, Dated: July 15, 2018 under the Uttar Pradesh
plastic and other Non-Biodegradable Garbage (Regulation) Act,2000 as amended from time to time;



1378

SR TS JWRIRIT TSI, 20 IR, 2021 59

(2) No person shall deposit or litter construction and demolition waste or any other type of waste
in storm water drains, road pavements, open lands belonging to government or urban local body and/or on
the sides of public roads;

(3) No Urban Local Body or waste management facility shall collect or transfer municipal solid
waste in an open vehicle;

37. Sanitation,—
No Person shall,-

(a) bathe, spit, urinate, defecate, wash vehicles/utensils, feed groups of animals/ birds or
allow their droppings/poop or keep any type of storage or any other object in any public place
except in such public facilities/conveniences specifically provided for any of these purposes;

(b) let the dirty water, mud, night soil, cow dung, urine, polluted water from their own
house, organisation, commercial establishments to accumulate in their own compound nor let it
flow on common streets in a way that the environment gets polluted by foul smell or poses a
threat to public health;

38. Public gatherings,—

No person shall organise an event or gathering of more than one hundred persons at any place
without intimating the local body, at least three working days in advance. It shall be the duty of such
person or organiser to ensure segregation of waste at source, handing over of waste to waste collector or
agency as specified by the local body. Such person or organizer as well as all appurtenant local body shall
ensure cleanliness of that area immediately after the event;

39. Refundable Cleanliness Deposit,—

The Organiser of an event shall pay required deposit with the concerned office for the duration of
the event, which shall be refundable on the completion of the event on notifying that the said public place
has been restored back to a clean state, and any waste generated as a result of the event has been collected
and transported to designated sites, to the satisfaction of official/authority concerned. The said deposit shall
be only for the cleanliness of the public place and does not cover any damage to property;

40. Burning of waste,—

Disposal by burning of any type of solid waste at road sides, or at any private or public property is
prohibited. This prohibition shall be applicable to all persons including sweepers (Safai Karmacharis) or
other employees of the urban local body, Contract Workers, waste- pickers or any other individual
involved in the work of sweeping and cleaning of the roads and streets and other public places;

40. Prohibition for collection and throwing of waste,-

(1) No person shall collect or throw waste water, muddy water, night soil, dung, excreta etc. from
his/her building, institution or commercial establishment to pollute the atmosphere and ground with its
stench and harm public health or obstruct traffic;

(2) If a person is found spreading pollution or filth in public open spaces etc. by throwing dead
animal/cattle or its parts, shall be liable to pay the carrying other charges as may be levied by urban local
body;

42. Duties of Urban Local Body and /or generators of waste in case of some specific violation,-

(1) The urban local body may serve a notice on the owner or occupier of any premises requiring
him/her to clear any waste on such premises in such manner and at such time as may be specified in the
notice;

(2) If the owner or occupier on whom the notice has been served fails to comply within the
stipulated period, such person shall be liable to pay penalty as may be determined by urban local body;

(3) If the owner or occupier on whom penalty has been served fails to comply within fifteen
days, concerned urban local body to enter the said premises and clear the waste in accordance with the
rules and recover from the owner or occupier the expenditure incurred in addition to the penalty imposed
for causing dump;
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43. Provisions regarding segregation, delivery and collection violations
No person shall,-

(a) deliver dry, wet or domestic hazardous waste that is not segregated and not stored in
separate bins in the manner as specified;

(b) collect solid waste without proper registration or authorisation from the urban local
body. Collecting waste by any vendor/hawker that is not registered and authorised by the urban
local body is prohibited and no person shall cause hindrance in functioning of waste pickers
deployed by the urban local body or its authorised Agency for regular door to door collection of
solid waste;

(c) deliver construction and demolition waste that is not segregated in the manner as
specified;

(d) deliver garden waste and tree trimmings that is not segregated in the manner as
specified;

(e) deliver fish, poultry and meat waste that is not segregated in the manner as specified;

(®) no bulk waste generator shall store and deliver unsegregated waste in a manner contrary
to that specified in these rules or Solid Waste Management Rules 2016, Biomedical Waste
Management Rules 2016, Plastic Waste Management Rules 2016, Construction and Demolition
Waste Management Rules 2016, Hazardous and Other Wastes (Management and Trans-boundary
Movement) Rules 2016 and E-Waste Management Rules 2016;

(g) If a person or group of persons organizing a bhandara or langar do not provide bins for
segregated waste at site, such person or group of persons shall be liable to be fined as per charges
prescribed;

44. Provisions regarding drains/sewers/soak pits,—
No Person shall,-

(a) discharge or cause to be discharged domestic sewage/ sullage/ effluents from private
drains/sewer lines to storm water drains, road, open lands, water bodies, water ways, agricultural
land or any other non- designated locations;

(b) allow the inflow of any substance likely to injure the drain/public sewer-line, or to
interfere with its flow;

(c) deposit or cause to deposit any substance in open drains and/or manholes, thus creating
blockage/clogging in sewer lines. This provision is applicable to the urban local body’s staff
depositing street sweeping in the open drains, to deposit of sludge removed from septic tanks,
construction and demolition waste by generators efc.;

(d) discharge or cause to be discharged industrial effluents or any other effluents particular
to the activity of any industry, household industry, slaughter house and meat market, dairy and
cattle sheds, workshop or garage into the public sewer/drains before necessary prescribed
treatment;

(e) allow any employee/ contractor/ agent to engage in manual handling of septage, sewage
or sludge without proper protective equipment and safety measures;

(f) discharge the effluents from de-sludging of septic tanks in water ways, drains, open land,
agricultural field or any other non-designated spot, but shall discharge at the designated faecal
sludge/ sewage treatment plants only or site prescribed by the urban local body;

(g) employ or engage a worker in sewage manhole without providing him necessary
equipment for his safety and protection as prescribed under these rules or any prescribed
rules/instructions issued by the urban local body;

(h) allow any water logging/ stagnation/ waste dumping/ unhygienic conditions/ insanitary
conditions/ cracking etc. within their premises owned or controlled by them which may lead to or
be conducive for vector breeding;



1380

SR TS JWRIRIT TSI, 20 IR, 2021 61

The urban local body should strive to treat the sewage generated in its area on permanent basis.
Till above is achieved the urban local body should adopt bio-remediation/ phytoremediation/ constructed
wetland technology/ any such technology and ensure that no untreated sewage waste in a drain reaches any
river or water body;

The expenditure on solid waste management and liquid waste management will have first priority
on funds available with the urban local body from different source like Central Finance Commission
(CFC)/ State Finance Commission (SFC)/ any other fund;

45. Other prohibited activities,-
The following activities shall not be done,-

(a) unsegregated biodegradable and other waste kept by any vendor/hawker at the site of
vending;

(b) if any person or bulk waste generator organizes an event or gathering of more than one
hundred persons, keeps a place dirty or unclean after more than 4 hours of the end of event;

(¢) if individuals, households, societies and bulk waste generators residing outside the urban
local body limit dump waste within the municipal area, such individuals, households, societies
and bulk waste generators found dumping or depositing waste within the urban local body area
shall be liable to be fined as per the charges prescribed;

(d) If fringe and neighbouring villages/ gram panchayats outside the urban local body area
dump waste within the area of the urban local body, such fringe and neighbouring villages/village
gram panchayats shall be liable to be fined as per the charges prescribed;

(e) remove without permission any infrastructure including vehicles, containers, push-carts,
material recovery facilities and equipment provided by urban local body or any agency appointed
by it under these rules;

(f) dispose human or animal dead bodies in an improper way in rivers/ water reservoirs/
drains/catchments areas etc;

CHAPTER XI
PENALTY AND SPOT FINE

46. Spot Fines,-
(a) nuisance Detectors or any employee/agent/ member of enforcement task force and other
person authorised by the urban local body shall have the power to levy spot fines as per Schedule
11 for violations of these rules in relation to littering and /or creating public nuisance;

(b) in case of non-payment of fine at the spot by any person, he/she shall be liable to be
prosecuted under the provisions of the Environment (Protection) Act, 1986;

47. Charges levied for contravention of these rules,-

(a) whosoever contravenes any of the provisions of these rules or fails to comply with the
requirements made under any of these rules shall be liable to pay such fine as described in
Schedule-1I. These Penalities (under Schedule-1I) shall be in addition to any other penal
provisions enforced under any law or direction of competant authorities;

(b) compounding charges: In the event of continuation of the breach of the provisions of
these rules, the equal amount of charges for every day of default shall be levied or Rs.100/day,
whichever is higher, in addition to original fine;

(c) Any safaikarmi or supervisor if not provided with adequate equipment or where withal
to ensure the above will not be penalised. The safaikarmi or supervisor shall place the demand of
equipment etc with municipal commissioner/ executive officer within 60 days of notification of
there rules. The urban local body shall provide the necessary equipment in 30 days of receipt of
demand;

(d) The urban local body shall take appropriate action including penalties, initiation of
disciplinary action, deductions from salaries against the employees of urban local body, if any of
them mix segregated solid waste at any point of collection or transportation, fails to pick up solid
waste during the specified time-slots, or otherwise violate the provisions of these rules and SWM
Rules 2016;



1381

62 JER UL FARIRT TSIC, 20 AFCER, 2021

(e) In the event an Agency contravenes or fails to comply with any of the provisions of
SWM Rules 2016 and/or these rules, the urban local body shall have the power to take any one or
more of the following actions against the Agent,-

(1) Imposing suitable penalty against the Agency;

(ii)) Termination of contract or arrangement with the urban local body for Solid Waste
Management services including cancellation of the concession agreement;

(ii1) Suspension or revocation of any license to operate any solid waste collection,
transportation or processing facility under these rules, SWM Rules and/or applicable
regulations;

() The urban local body shall be at liberty to initiate appropriate proceedings under any
other law in addition to any action under these rules as the case maybe such as the Environment
(Protection) Act 1986, the Indian Penal Code 1860, the Water (Prevention and Control of
Pollution) Act 1974, the Air (Prevention and Control of Pollution) Act 1981 for violations of any
provisions there under;

(g) All amounts collected as spot fines and charges by and on behalf of the urban local body
under these rules shall be transferred to a separate bank account maintained for funds for Solid
and liquid Waste Management. These amounts shall be used only towards the costs of the urban
local body for providing solid and liquid waste management services under these rules;

(h) Penalty/spot fines are primarily intended to enforce the provisions made in these rules
and thus it shall be read in addition to any other prevailing rules/acts/provisions made by
State/Central government;

CHAPTER XII
MISCELLANEOUS
48. Coordination with government departments/bodies,-

(1) The urban local body shall coordinate with other government agencies, departments and
authorities to ensure compliance of these rules;

(2) In one-year time all urban local bodies to achieve 100% door to door collection of segregated
waste;

(3) In one-year time all urban local bodies to ensure 100% processing of organic waste and
recycling of recyclables;

(4) Review of implementation: The urban local body shall establish monthly Monitoring,
Evaluation and Benchmarking verifiable targets that shall be published on its website/ district NIC website
to ensure transparent governance;

(5) Review of Rules: The Urban Development Department shall review and assess if the
provisions of these rules require any amendments or updating as and when necessary, in any case, at least
once every three years or earlier if need arises;

(6) Power to remove difficulties: If any difficulty arises in giving effect to the provisions of these
rules, the Urban Development Department, by order, make such provisions or give such directions not
inconsistent with the provisions of these rules as may appear to it to be necessary or expedient for the
removal of the difficulty;

(7) Repeal and Saving: Notwithstanding anything done or any action taken under the relevant
rules, the rules shall not affect the validity, invalidity, effect or consequences of anything already done or
suffered, or any right, title, obligation or liability already acquired, accrued or incurred, or any remedy or
proceeding in respect thereof, or any release or discharge of or from any debt, penalty, obligation, liability,
claim or demand, or any indemnity already granted, or the proof of any past act or thing;

By order,

Dr. Rajneesh Dube,
Additional Chief Secretary.
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Schedule I
CLASSIFICATION OF WASTE

Waste shall be classified as follows,-

(1) “Ashes” shall consist of residues arising from the burning of wood, coal, charcoal, coke and
other combustible materials used for cooking and heating in houses, institutions and small industrial
establishments. This also includes fine powdery residue, cinders and clinker which are often mixed with
small pieces of metal and glass;

(2) “Bio-degradable waste/Wet waste” means any organic material waste thatcan be degraded
by micro-organisms into simpler stable compounds within a reasonable time period and shall include waste
such as Tea leaves, egg shells, fruit and vegetable peels, cooked food, plate waste, meat and bones, garden
and leaf litter, flowers, animal litter, soiled paper, house dust after cleaning, coconut shells, ashes etc;

(3) “Bio-medical waste” shall consist of any waste, which is generated during the diagnosis,
treatment or immunization of human beings or animals or in research activities pertaining thereto or in the
production or testing of biological materials or health camps, and as more particularly defined in the Bio-
Medical Waste Management Rules, 2016 or any amendment thereto;

(4) “Bulk Garden & Horticulture waste” shall consist of bulk bio-degradable waste from
public or private parks, gardens, traffic islands, Bungalows, Bulk Generators such as residential and
commercial buildings, societies or other institutions having gardens or trees on their premises etc. and
includes grass clippings, weeds, woody ‘brown’ carbon-rich material such as pruning, branches, twigs,
wood chipping, straw or dead leaves and tree trimmings, which cannot be accommodated in the daily Door
to Door Collection system for bio-degradable waste;

(5) “Bulky waste” shall consist of commercial/ residential waste which, by virtueof its mass,
shape, size or quantity is, in the opinion of the urban local body or agency for collection of waste,
inconvenient to be accommodated in the daily Door to Door Collection system provided by the urban local
body i.e. furniture, T.V., freeze etc.;

(6) “Combustible waste” means non-biodegradable, non-recyclable, non-reusable, non-
hazardous solid waste having minimum calorific value exceeding 1500 kcal/kg and excluding chlorinated
materials like plastic, wood pulp, etc.;

(7) “Commercial waste” shall consist of wastes generated from offices, wholesale and retail
stores, restaurants, markets, warehouses and other commercial establishments engaged in any commercial
activities. These wastes include garbage and rubbish;

(8) “Commercial or Domestic Hazardous waste” shall consist of waste contaminated with
hazardous chemicals or infectious waste generated at the household or individual level including but not
limited to the following,-

(a) Household cleaners,-

*  Abrasive powders

* Ammonia and ammonia based cleaners

*  Chlorine bleaches

¢ Drain Openers
(b) Automotive products,-

*  Brake and Transmission Fluids

«  Car Batteries

*  Fuels such as spent diesel, kerosene and gasoline

¢ Waste Engine and Lubricating Oils

»  Oil Filters and Car Care Products and Consumables
(c) Paint products,-

*  Enamel

¢ QOil based, Latex or Water Based Paints

«  Paint Solvents and Thinners

*  Oils, Glues and their empty containers
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(d) Bio-medical waste,-As specified under Biomedical Waste Management Rules2016 including
discarded and out dated medicines and cytotoxic drugs, liquids and tablets; injection, needles,
syringes , scalpels, blades and other sharps that may cause puncture or cuts including both
used and unused sharps; thermometers and mercury containing products; items contaminated
with blood and bodily fluids including cotton, dressings, soiled plaster casts, lines, beddings
or other material contaminated with blood; tubes, catheters, Vs etc.;

(e) Miscellaneous products,-
¢ Cosmetic products
*  Batteries and button cells
*  Photographic audio/video tapes and their containers and chemicals
¢ Acid used for toilet cleaning
*  Pesticides, Herbicides and Ant, Cockroach and Mosquito Killers and their empty cans
¢ Chemical Fertilizers
*  Light Bulbs, Tube lights and Compact Fluorescent Lamps (CFL)
*  Aerosol cans
*  Styrofoam and soft foam packaging

(9) "Construction and Demolition Waste (C&D Waste)" means the waste resulting from
construction, remodelling, repair, renovation or demolition of structures or from land clearing activities,
trenching or de-silting activities. "Structures" for the purposes of this definition means buildings of all
types (both residential and non-residential), utilities, infrastructure facilities and any other type of man-
made structure. Construction and demolition waste includes, but is not limited to bricks, concrete, rubble
and other masonry materials, soil, trees, any type of vegetation, rock, wood (including painted, treated and
coated wood and wood products), land clearing waste, wall coverings, plaster, drywall, plumbing fixtures,
non-hazardous insulation, roofing, waterproofing material and other roof coverings, asphalt pavement,
glass, plastics, paper, gypsum boards, electrical wiring and components containing no hazardous materials,
pipes, steel, aluminium and other non-hazardous metals used in construction of structures. Provided
however construction and demolition waste shall not include (even if they result from construction,
remodelling, repair, renovation or demolition of structures or from land clearing activities) any hazardous
waste as defined under the Hazardous and Other Wastes (Management and Trans-boundary Movement)
Rules, 2016 or E-Waste as defined under the E-Waste Management Rules, 2016;

(10) “Dead animals” shall consist of bodies and remains of animals that die naturally or are
accidentally killed. It shall not include carcass and animal parts from slaughter houses, butcher shops, meat
markets etc;

(11) “Slaughter house/ mutton/ chicken waste” shall consist of the waste generated at slaughter
houses, meat, fish and chicken stalls and outlets;

(12) “E-waste” means waste electrical and electronic equipment, whole or in part, discarded as
waste by the generator as well as rejects from manufacturing, refurbishment and repair processes and as
may be defined in the E-Waste Management Rules, 2016 amended from time to time;

(13) “Hazardous wastes” shall consist of any waste which by reason of any of its physical,
chemical, reactive, toxic, flammable, explosive or corrosive characteristics causes danger or likely to cause
danger to health or environment, whether alone or when in contact with other wastes or substances and
includes the hazardous waste defined in the Hazardous and Other Wastes (Management and Trans-

boundary Movement) Rules, 2016 or any amendment thereof;

(14) “Household / Residential waste” shall consist of the wastes generated from single and
multi-family household units as a consequence of household activities or as a product of domestic
household activities such as cooking, cleaning, repairs, hobbies, decoration, empty containers, packaging,
clothing, books, writing papers, newspapers, furnishings, television, bulbs, tube lights ezc.;
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(15) “Industrial wastes” shall consist of discarded solid materials of manufacturing processes
and industrial operations covering a vast range of substances which are unique to each industry. It shall
also include the solid wastes from small industrial plants and ash from power plants which are frequently
disposed at municipal landfills;

(16) “Inert waste” shall consist of any solid waste or remnant of processing whose physical,
chemical and biological properties make it suitable for sanitary land filling;

(17) “Institutional wastes” shall consist of wastes arising from institutions such as schools,
colleges, public libraries, universities, religious institutions, research organizations etc.;

(18) “Liquid waste” shall consist of sewage liquid waste and seepage waste;

(19) “Municipal wastes” shall consist of waste resulting from activities and services of the
Municipal authority and also includes wastes thrown on public places such as street waste, dead animals,
market waste etc.;

(20) “Non-Biodegradable Waste/ Dry Waste” means the garbage or waste made up of non-
biodegradable material and not capable of being degraded by micro-organisms or biological natural
process into simpler stable compounds within a reasonable time period, which remain in the environment
for long periods of time or as may be prescribed by any law in force, and includes recyclable waste, non-
recyclable waste and combustible waste but excludes inert street sweepings;

(21) “Plastic Waste” means any product made of plastic which has been discarded after use or
after their intended life is over and as may be prescribed under the Plastic Waste Management Rules, 2016
and the Uttar Pradesh Plastic and other Non-Biodegradable Garbage (Regulation) Act 2000 as amended in
2018;

(22) “Pooja Articles” means any biodegradable or non-biodegradable item, idol or paraphernalia
used in worship of any culture or religion;

(23) “Recyclable waste” means any waste material which is recyclable in nature, including but
not limited to the following wastes,-

(a) “Paper products”- Newspaper, computer printouts, writing paper, envelopes, car park
coupons, brochures or pamphlets, magazines, books, cardboard and paper packaging (such as cereal boxes
and drink cartons) paper food wrappers and other paper products;

(b) “Metal products”- Cans or containers made of metal such as soft drink cans, milkpowder
tins and food cans;

(c) “Plastic & rubber products”- Bottles or containers made of plastic such as detergent
containers, milk containers, mineral water bottles, soft drink bottles, juice bottles, plastic packaging and
other plastic products but excluding Styrofoam, disposable cutleries, crockery and polythene carry bags;

(d) “Glass products”- Jars, bottles, window glass, porcelain, ceramic and fish tanks but
excluding light bulbs;

(e) Textiles, Leather, Rexene;
(f) Wood products;

(24) “Residual Waste” means and includes the waste and rejects from material recovery, solid
waste recycling, treatment or processing facilities which are not suitable for recycling or further processing
and which are suitable for land filling;

(25) “Sanitary Waste” shall consist of used Sanitary Napkins, Towels, Tampons, Condoms,
Diapers and incontinence pads/sheets and any similar waste;

(26) "Solid waste" means and includes solid or semi-solid waste including sanitary waste,
commercial/ residential/ institutional waste, catering and market waste and other non- residential wastes,
street sweepings, silt removed or collected from the surface drains, horticulture waste, agriculture and dairy
waste and treated bio-medical waste excluding industrial hazardous waste, untreated bio-medical waste,
battery waste, radio-active waste and e-waste generated or brought within the limits of the urban local
body;

(27) “Street sweeping” shall consist of wastes collected from streets, walk ways, alleys, parks
and vacant plots;
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Schedule I1

Penalty/Spot Fines Charges for offences/violations.

Specific Offences

Fines Charges
levied in Municipal
Corporation
(Population >6
Lacs)

Fines Charges
levied in Municipal
Corporation
(Population<6
Lacs)

Fines Charges
levied in
Nagar Palika
Parishad Area

Fines Charges|
levied in
Nagar
Panchayat
Area

instances/act shall be levied as following :—

Penalty/Spot fines provisions for littering/creating nuisance/clean aangan violation for every

1

Dump, deposit, discharge,
spill or release waste, or
cause or permit such waste,
to be dumped, discharged,
spilled or released, whether
or not the waste is in a
container or receptacle, in
or at any public or private
place except in a container
or at a place which has
been specially indicated,
provided or set apart for

such purpose. For this
purpose of these rules,
public or private place

includes but not limited to
the following:

a. any occupied,
or vacant

open
land,
playground and

gardens;

Rs. 500

Rs. 400

Rs. 300

Rs. 200

b. on the bank of a
water body or into
body like
waterways,

water
rivers,
catchments, sewers,
strom water drains
including throwing or
depositing "pooja

articles";

Rs. 750

Rs. 500

Rs. 400

Rs. 300

c. Public
private street or on

street or
any unoccupied
ground alongside any
street, road side walk,
road dividers etc.;

Rs. 500

Rs. 400

Rs. 300

Rs. 200

d. Educational
Institutions, hospitals
and other healthcare
institutions, religious
places, heritage

buildings;

Rs. 750

Rs. 500

Rs. 400

Rs. 300
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Fines Charges Fines Charges . Fines Charges
o o . o Fines Charges o
) levied in Mul.nc1pal levied in Mul.nclpal levied in levied in
Specific Offences Corporfmon Corpors}tlon Nagar Palika Nagar
(Population >6 (Population<6 Parishad Area Panchayat
Lacs) Lacs) Area
Willfully place, Rs. 500 Rs. 400 Rs. 300 Rs. 200
deposit or allow to be
placed or deposited
on his/her premise/
property any kind of
waste rubbish, filth
etc. to accumulate for
more than twenty-
four hours.
throw or  deposit Rs. 1000 Rs. 750 Rs. 500 Rs. 350

waste on any public
or private road or on
any public or private
premises within the
urban local body
limits while driving a
vehicle, or from a
parked vehicle or
while being conveyed
in a vehicle. No
driver of vehicle shall
allow or permit any
passenger in such
vehicle to spit, throw
or deposit such waste
in a like manner.

Indulge in the
production,
distribution, storage

and sale of banned
plastic, thermocol or
any such  items
responsible  directly
or indirectly for
damage of public
health or-such items
the use of which has
been restricted
/banned under these
rules, central or state
rules and regulations.

As per provisions of penalty/spot fines prescribed under notification
No. 1056/1X-7-18-20(Lucknow)-18 dated; July 15, 2018 under the
Uttar Pradesh plastic and other Non-Biodegradable Garbage

(regulation) Act, 2000 as amended in 2018.

use of banned plastic,
thermocol or any
such items
responsible directly
or indirectly for
damage of public
health or-such items
the use of which has
been
restricted/banned
under these rules,
central or state rules
and regulations.

IAs per provisions of penalty/spot fines prescribed under notification|
INo. 1056/1X-7-18-20(Lucknow)-18 dated; July 15, 2018 under the|
Non-Biodegradable

|Uttar

Pradesh plastic

and other

(regulation) Act, 2000 as amended in 2018.

Garbage

373_RPH_English _Schedule
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Fines Charges Fines Charges Fines Fines
levied in levied in Charges Charges
Specific Offences Municipal Municipal levied in levied in
Corporation Corporation Nagar Palika Nagar
(Population >6 (Population<6 Parishad Panchayat
Lacs) Lacs) Area Area
5 Spit, urinate, Rs. 250 Rs. 150 Rs. 100 Rs. 50
defecate,

leave/deposit food
items in order to feed
animals in a manner
amounting to

littering.

6 Burn/bury, attempt to Rs. 2000 Rs. 1500 Rs. 1200 Rs. 1000
burn/bury or abet the
burning/burying of
any kind of waste or
dispose of any type of
waste at road sides,
dump sites or any
public/private
property by
burning/burying. This
prohibition shall be
applicable to all
person including
sweepers (Safai
Karmacharis) or other
employees of the
urban local body,
Contract Workers,
waste- pickers or any
other individual
involved in the work
of sweeping and
cleaning of the roads
and streets and other
public places.

7 Drive or move any Rs. 2000 Rs. 1500 Rs. 1200 Rs. 1000
uncovered truck or
other vehicle filled
with waste/litter.

8 Litter the Rs. 500 Rs. 300 Rs. 200 Rs. 100
roads/parks/public
place by allowing
their pets to defecate
in any public place.
(Note; In case of any
defecation, the owner
shall take the pet's
faeces on the roads
back home for

373_RPH_English _Schedule
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Fines Charges Fines Charges Fines
levied in levied in Charges
Municipal Municipal levied in
Corporation Corporation Nagar Palika
(Population >6 (Population<6 Parishad
Lacs) Lacs) Area

Specific Offences

Fines
Charges
levied in

Nagar

Panchayat

Area

disposal by flushing
it through sewerage
otherwise penalty
shall be levied.

9 Deposit or litter C&D Rs. 3000 Rs. 2500 Rs. 1500
waste or any other
type of waste in
strom water drains,
road pavements, open
lands belonging to
Government or urban
local body and/or on
the sides of public
roads.

Rs. 1000

[Provisions regarding segregation delivery and collection violation by waste generators]

10 Delivering un- Rs. 200 per Rs. 150 per Rs. 100 per
segregated month month month

dry, wet and
domestic hazardous
waste and not stored
in separate bins. (the
penal amount will be
charged per month in
addition to the user
charges prescribed
per month from
waste generators)

Rs. 50 per
month

11 Delivering Rs. 2000 Rs. 1200 Rs. 750
unsegregated

C&D waste (for each
such violation) by
C&D bulk waste
generators

Rs. 500

12 Delivering Rs. 200 Rs. 100 Rs. 75
unsegregated garden
waste and tree
trimmings. (for each
such violation)

Rs. 50

13 Delivering Rs. 750 per Rs. 500 per Rs. 300 per
unsegregated month month month

fish, poultry and
meat waste. (the
penal amount will be
charged per month in
addition to the user
charges prescribed
per month from
waste generators).

Rs. 150 per
month
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Specific Offences

Fines Charges
levied in
Municipal
Corporation
(Population >6
Lacs)

Fines Charges
levied in
Municipal
Corporation
(Population<6
Lacs)

Fines Charges
levied in
Nagar Palika
Parishad Area

Fines Charges
levied in
Nagar
Panchayat
Area

14 Storage and
delivery of
unsegregated waste
by any Bulk Waste
Generator. (the
penal amount will
be charged per
week in addition to
the user charges
prescribed per
month from waste
generators).

Rs. 1000 per
week

Rs. 750 per week

Rs. 500 per
week

Rs. 350 per
week

15 Collecting waste
without registration
and authorisation
from the urban
local body.

Rs. 500 per
offence

Rs. 400 per
offence

Rs. 300 per
offence

Rs. 200 per
offence

[Provisions regarding d

rains/sewers/soak pits]

16 Discharge or cause
to be discharged
domestic
sewage/sullage/
effluents from
private drains/sewer
lines to storm water
drains, road, open
lands, water bodies,
water ways,
agricultural land or
any other non-
designated
locations.

Rs. 500

Rs. 300

Rs. 200

Rs. 100

17 Allow the inflow of
any substance likely
to injure the drain,
or to interfere with
its flow to the
public sewer-line.

Rs. 500

Rs. 300

Rs. 200

Rs. 100

18 Deposit or cause to
deposit any
substance in open
drains and/or
manholes, thus
creating
blockage/clogging
in sewer lines. This
provision is
applicable to the
urban local body's
staft depositing

Rs. 1000

Rs. 750

Rs. 500

Rs. 350

373_RPH_English _Schedule




1390

SR TSR SRR GIE, 20 IR,

2021

71

Specific Offences

Fines Charges
levied in
Municipal
Corporation
(Population >6
Lacs)

Fines Charges
levied in
Municipal
Corporation
(Population<6
Lacs)

Fines Charges
levied in
Nagar Palika
Parishad Area

Fines
Charges
levied in

Nagar

Panchayat

Area

street sweeping in
the open drains, to
deposit of sludge
removed from
septic tanks, C&D
Waste by
generators etc.

19

Discharge or cause
to be discharged
industrial effluents
or any other
effluents particular
to the activity of
any industry,
household industry,
slaughter house and
meat market, dairy
and cattle sheds,
workshop or garage
into the public
sewer before
necessary
prescribed
treatment.

Rs. 5000

Rs. 4000

Rs. 3000

Rs. 2000

20

Allow any
employee/
contractor/ agent to
engage personal in
handling of waste,
seepage, sewage
and sludge without
proper safety
equipment.

Rs. 5000

Rs. 4000

Rs. 3000

Rs. 2000

21

Allow any water
logging/ stagnation/
waste dumping/
unhygienic
conditions/
insanitary
conditions/
cracking etc. within
their premises
owned or controlled
by them which may
lead to or be
conducive for
vector breeding.

Rs. 5000

Rs. 4000

Rs. 3000

Rs. 2000
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Fines Charges Fines Charges Fines
levied in levied in Fines Charges Charges
. Municipal Municipal levied in levied in
Other Specific Offences Corporalt)ion Corporalt’ion Nagar Palika Nagar
(Population >6 (Population<6 Parishad Area Panchayat
Lacs) Lacs) Area
[Other specific offences]

22 Unsegregated bio- Rs. 25 per day Rs. 20 per day Rs. 15 per Rs. 10 per
degradable and day day
other waste kept by
any vendor/hawker
at the site of
vending.

23 If any person or Forfeiture of Forfeiture of Forfeiture of | Forfeiture of
bulk waste cleanliness cleanliness cleanliness cleanliness
generator organizes deposit deposit deposit deposit
an event or
gathering of more
than one hundred
persons, keeps a
place dirty or
unclean after more
than 12 hours of the
end of event.

24 If individuals, Rs. 1000 for Rs. 750 for each Rs. 500 for Rs. 250 for
households, each day day violation+ each day each day
societies/colonies/ violation+ Cost | Cost of cleaning violation+ violation+
and bulk generators of cleaning the the waste by Cost of Cost of
residing outside the | waste by urban | urbanlocal body. | cleaning the cleaning the
urban local body local body. waste by waste by
limit dump waste urban local urban local
within the body. body.
municipal limits.

25 If fringe and Rs. 1000 for Rs. 750 for each Rs. 500 for Rs. 250 for
neighbouring each day day violation+ each day each day
villages/village violation+ Cost | Cost of cleaning violation+ violation+
gram panchayats of cleaning the the waste by Cost of Cost of
outside the urban waste by urban | urbanlocal body. | cleaning the cleaning the
local body limit local body. waste by waste by
dump waste within urban local urban local
the city limits. body. body.

26 Damaging or Rs. 2000 +Cost Rs. 1500 +Cost Rs. 1000 Rs. 500
removing without of rest()ring/ of restoring/ +Cost of +Cost of
permission any repairing/ repairing/ restoring/ restoring/
¥nfrast.ructure. replacement due | replacement due repairing/ repairing/
1nclu(_11ng vel}lcles, to the damage/ to the damage/ replacement replacement
containers, bins, ) removal removal due to the due to the
push-carts, material damage/ damage/
recovery facilities

removal removal

and equipment
provided by urban
local body or any
agency appointed
by it under these
rules.

373_RPH_English _Schedule
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frowHoodio—Todo 373 eTua—(fa=dl)—2020—(859)—599 UfRII~FIE 3 /€T /MEAT) |

SR YR Tl SRR TTOIE, 20 AR, 2021 73
Fines Charges Fines Charges Fines
levied in levied in Fines Charges Charges
Other Specific Offences Municip‘al Municipfll levied ir! levied in
Corporation Corporation Nagar Palika Nagar
(Population >6 (Population<6 Parishad Area Panchayat
Lacs) Lacs) Area
27 Disposal of human Rs. 3000 Rs. 2000 Rs. 1000 Rs. 500
or animal dead
bodies in an
improper way in
rivers/ water
reservoirs/
drains/catchments
areas etc.
28 If a person or group Rs. 2000 Rs. 1500 Rs. 1200 Rs. 1000
of persons
organizing a
bhandara or langar
do not provide bins
for segregated
waste at site.
By order,

SANJAY KUMAR SINGH YADAYV,

Special Secretary.

HlouH0FoUI0—T0T0 4 A0 TR fAHTE—2020—(860)—100 URIHI—(HFITR /T / JTHIT) |

373_RPH_English _Schedule
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ANNEX 2: CITY SOLID WASTE ACTION PLAN (CSWAP)
- (As referred in Chapter 2 and 6)

ULB's City Profile:  (demographic and waste generation detalls)
Name of the ULB

1

2
)
A

2,

6,

Name of tlw Dismr{ Stato/UT
No, of Municnpal/ones inULB |2
No. of wards In the ULB

NPP Balrampur

| Balrampur, Uttar Pradesh

25

Populatao;{& Households in the ULB as per 2011 Census:

Population (P)
| 82488

Households (HH)

13222

Ponulauon P Households In the ULB as per current scenario:

Population !P)¢
97301

Households (HH)

13825

l’(O]GCled Popufation & Households in the ULB @2025:

Al’opulat(orrl(l’)
104170

Households (HH)

14801

lnstltutlonal & Governance framework

!

Yes/ Nc;

If no, action to
be taken to
notify &
timeline

Regulatory

, Framework

Whether
Municipal SWM

| Bylaws riotified?

(Conforming to
SWM Rules 2016)
(furnish details)

Yes

State SWM
Strategy & Plan
(available

/ Not available)

Available.

lns_titutional
Arrangement

Roles and
Responsibilities -
for dealing with
MSWM services

‘ Yes

Governance Reforms

Implementation
of e-governance
in ULBs
(available/ not

| available)

Yes

ICT hased
Governance

ICT based
monitoring of
MSWM
operations,
services and
complaint
redressal (furnish

Yes

details)
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MSWM service ce Level Bcnchmgﬂ(s’w_ P
Indicator W””Ch mark _W After N
implementation | implementation
— of project(s) of project(s)
1. | Household level 100% 30% 100%
coverage of SWM
_| services .
Efficlency of collection 100% 100% 100% |
of municipal solid
| waste
Extent of segregation 100% 3 0% 100% 7
of municipal solid ’ ‘
| waste
Extent of municipal 80% 0% 80%
| solid waste recovered
5. | Extent of sclentific 100% 0% 100%
disposal of municipal
| solid waste '
6. | Efficiency in redressal Y 80% 80% 80%
of customer complaints
7. | Extent of cost recovery 100% 0% 50%
| in SWM services
8. | Efficiency in collection 90% 0% — so%
of SWM related user
charges
-- | Notified User Fee for No
- MSWM services
L (provide details) )
x : :
CURRENT MSW Management: N
1. | CurrentMSW total PerCapitagenerationingms:

generation in TPD (A):29.19 | 300(Ax10%/P,)

TPD=Tonnesperday
! Total waste collected (TPD):29.19. ..
l No. of wards & % of wards practicing source segregation:

No. of wards % of wards
0%

No. of wards & % of wards practicing 100% door to door waste collection

—

winN

!
|0
4. |
f
|8

No. of wards % of wards
30%
5. | Total quantity transported in TPD to:
[ Processing Plants SLF Dumpsites
| o ' o - 112919
6. Secondary collection points/ Transfer Stations (TS) (only if TS is/are existing,
otherwise not applicable
Waste stream Number of TS Capacity of TS (in TPD)
Wet waste 0 0
Dry waste 0 0 ]
7 On basis of waste charactenzatlon quantity of segregated waste generated (in
TPD), of given waste streams’ "

[ MSW Waste Stream [QuantityinTPD___| % of MSW ]

2|pPazge




10,

Wit waste

Dy waste

Sanitary waste

Domestic Hazardous waste

CD waste
Total CRD waste generated

have not been written off)

Other wastes (Draln st & Indrt)

1396

Note: Thise .\p.u.llywile,v_qunI}_lr(._)g[g]‘gqgglﬁ'tu!lnﬂ(n)
Operation & Maintenance and Recovery of SWM fees issues

Prepare statement of previous 5 years O&M costs incurred in ULB for O&M and
the collections of SWM use fees and analyses for sustainability of O&M

16,05
10722
| ’1(!
0,00
|._Mv

Qlyintpn
2,01

Total quantity of MSW currently processed (i) NP0
Total design capacity® available of all lvpm of pmmmn,r plm](g inTPD: 5
Al existing, under construction, .appmvmlnmldvrunol plants (defunct plants that

- .

%()WISW B
7 0 0
(expressedas¥ofAatro
wlabove)

Assessment of requirement of processing plants / facilities:

-

Projected waste generation @ 2025 in TPD: 31.25 TPD

Per mplm gonumllon for calculating waste generation

ULBs »10 Iakhr population@550 gms/capita: NA

uLBs 1 lakh-10 lakh (both included) population@ 450 gm/capita:450

WULBS < 1 lakh populatlon @ 300 gm/capita:NA

R

Waste stream fractionin MSW | Projected waste % of MSW
(Indicative-can | generation in TPD
be changed as
per actuals in
) uLB)
Wet waste 55% 17.19 55.0%
Dry waste 85% 10.94 35.0%
‘Domestic Hazardous waste | Minor 0.00 0.0%
Other waste (drain silt & 10% 3.13 10.0%
inert)
“To SLF (not more than) 20% 6.25 200% |
Other components of MSW‘Management
Sanitary Landfill (SLF) (Filling CELL for 5 years only) ﬁi
Waste sent to SLF restricted to 20% of total Municipal 11407 _%
_Solid Waste (C) = Projected Waste sent to SLF (in MT) * 5 |

3',1 VB e
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gt

oF Caprst M!m /'-a!' '1‘1‘/«"”3‘”/ ertrs vokume i ,4,#., o
CCorer, dop cover eic, (a5 g1 Whaniual on ASHIA) Lin curn) »
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immau,-d cmt lm pmpowd a‘:mpam‘nu a; pm rm analym

v'I') ste tAsnagement
| Component

C1os) progrned

; teuire e
| gap projected | 100190 4 bor 1494 s,
| @207%)

I TPO % For

| M inno, 3 &
| For Dumgrite

ot v“'ﬁd"," ”1‘.'/
[ tonne lin P, Crote

{ Lakh per machine

for

!w 85, 2 Cor Uumipsite
.: | Bemedigtion s, per AT
[ % ot Others Ps, Per

p_‘:}/‘f_"',/"/

W i st

; 14767

| Progersd
| estinzted |
I

f s, Ceorej |

st lin

i?r;em,-diaziun in | Capita) :
 Wetwaste processing | 17.19 Y] 1
| Orywaste processing | 594 250 | 050 |
C/O wWate proe n'”?, ;_“ ___m_()m ; N 600 T f)ff) i
Dumpsite remediation | 0O ey T o |
| sanitary landfill 6.25 ! 6.5 041
Transfer station 0 4.5 099 |
| Mechanical rozd 0 55 000 |
| sweepers (1RS5)
| Others (Sanitary & 0 605 0.06 |
.| Hazzrdous Waste o
|| Manzgement Plant) ' 1
Financing Planning of Fund required for addressing the GAPs (Rs. in Crore)
‘ S| Waste manzgement item Totz) ACA State uLe ther |
{ No. | proposed | under Govt, Fund | Fund |
cost (in SEM-U Fund(in | (inRs. | (PPP, |
! Rs. 2.0(inRs. | Rs. Crore) | others)
Crore) Crore) | Crore) (inRs. |
“ Crore) {
{ 1. | For wet waste processing | 1.98 0.99 0.65 0.24
1 2. | For dry waste processing | 0.50 0.25 0.17 0.09
| 3. | For C&D waste processing | 0.00 0.00 0.00 0.00
! 4. | For Dumnpsite Remediation | 0.00 0.00 0.00 0.00
| 5. | For Sanitary Landfill 0.41 0.20 0.13 0.07
I 6. | For Transfer Station® 4| 0.00° 0.00 0.00 0.00
7. | For mechaniczl rozd sweepers | 0.00 0.00 0.00 0.00
8. | Others (describe the nature | 0.00 0.00 0.00 0.00
| of plants, feed stock should
be source segregated
waste)
| Grand total: 2.89 1.44 0.95 0.49 j'

4|vzpe

Items not required/applicable in the particulor ULB may be deleted

I




Module 1: MSW processing Gﬂl&gaysis & Action plan

'M1.1GAP Assossment for 100% Processing of MSW at ULB level ]
Pmu‘wnk\ Facility proposals Existing Status of | GAP Projected @ ||
Plants current | 2025 (TPD) 4
capacity | capacity - 1
{TPD)* Deficit / 4
o b | Surplus i
Mixed waste processing facility 0 NA i a n
(continue to be used for either wet
ordry waste) - Date taken for - v |
_assessing capacities o i )
i tompostmy pl.\nts (for WET waste) 0 Deficit | 17.19 1
Bio- mc:hanatnon plmts (for WET 0 NA 0 R
waste)
Material recovery facilities MRF - 5 Deficit 5.84
(for DRY waste)
Standalone RDE plants (for DRY 0 NA 0
waste downstream of MRFs) not
| part of composting plants) :
Waste of Electricity (RDF based - 0 NA o
| only for ULBs>10 lakh)
Others (describe the nature of 0 NA 0
plants feed stock should be source
segregated waste)

*(Operational /Under Construction/ in tender process, Non-functional good condition)
Explanation for calculating the GAP

Many ULBs have installed composting plants receiving mess waste, without segregation 2t
source, but carry out segregation within the process. Such plants shall continue to be utilized
for either wet or dry waste, for full design capacity with segregation at source. It will resultin
proposing plants for other waste stream only.
Additional process may be added down the line to process RDF if not already being done in
such plants.

After the GAP analysns actions need to be taken for preparatlon of DPRs, Identifying
earmarking land; documents for tenders etc.

M1.2 ULB level action plan for achieving 100% scientific MSW processing

Processing Facility proposals Proposed Estimate | Plant
Plant d cost(in | commissioning i
e S o St Capacity Rs. date i
) (TPD) Crore) ‘
Composting plants (for WET waste) 17.19 1.98 !
Bio-methanation plants (for WET waste) | 0 0 !
Material recovery facilities MRF (for DRY | 5.94 0.50
waste)
Standalone RDF Plants for (DRY waste 0 0
downstream of MRFs) (not part of i

composting plants)

5 ' Page
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Waste to  Electricity (RDF based - only for 0
| ULBs>10 lakh) —
Other (dexrrlbo the nature of plants - 0 0
feed stock should be source segregated

s s o

e S

Total ‘ 23.13 2.48

Othcrp:oposols part of MSW e :

Construction of SLf 625 041
Construction of TS, if required 0 0.00
(ULBs>5 lakh and haulage of fully loaded
_Vehicles is > 15 Km.

Totals 29.38 2.89

Nt e,

M1.3 ULB commitment timelines for certification under garbage free cities star rating

SI.No. GFC star rating certification committed date

1. 1-star GFC rating certification | 31,03.2023

2 3-star GFC rating certification | 31,03.2026

3. 5-star GFC rating certification These certifications are beyond the

4 7-star GFC rating certification mandatory requirement under SBM 2.0
ULBs are encouraged to get these
certifications.

M1.4 State/ uT- Consohdated Fmancnal Action Plan for MSW Processmg
Financials in Rs. Crore

FY 2021-22 | FY 2022-23 FY 2023-24 | Total

(equal to SBM 2.0 SWM
allocation, processing part

only)
Action Plan | K
Amount b
No. of ULBs All ULBs in the State / UT
covered* covered in APs by 2023-24

*Detailed ULB-wise, plant-wise Action Plan statement is to be furnished -
Action Plan approvals to be obtained by 31.3.2024 for all ULBs.

ML1.5 State/UT - Consolidated certification - cum - implementation Action Plan (only First
time GFC certifications to be considered)

Certification | Before FY2021-22..| FY 2022-. | FY2023- .| FY2024- | FY2025-
SBM 2.0 23 24 25 26

No. of ULBs No No Yes Yes Yes Yes
rated 1 star _
No. of ULBS‘ No No No No No Yes
rated 3 star
No. of ULBs

g o S S ] & A
with 100% "No No ' "[No No No Yes
waste
processing
*All ULBs to become 3 star GFC rated before 31.3.2026

5 i : PO ST S W
7 O P e o O — ovne AT T 21641
6 I Pa EE T B R W YRV - TRITRE] AR2IEA|
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Module 2: Legacy Waste Dumpsites Remediation Action Plan

M2.1ULB's Dumpsite Remediation Plan (applicable only if ULB has an existing dumpsite(s))

Total quantity of existing legacy waste In |
tonnor
Land occupied by the dumpsite I\cros I 731 i
7"“’!)09[\(1 motlmd for romv(llnlipn’ I NA
Action Plan for recoverable nmtorlhl T NA ]
Indicative Uses/Utllization of Segregated - NA
M.\(Ullnl ' ) ;
Land o be ¢ om‘vﬂulo(i‘ Acms((‘xl(‘;ﬂoflan(f‘_ 3 7.31 |
from Which waste is completely removed)
Lnd uses of remedlnlod | dumpsite area o NA
»l stlm.\tcd cost fol nuncdmtion T NA
Most |ikv|y date for complete remediation (not 31-03-2023
beyond 31.3.2023 for ULBs<10Iakhs and
31.3.2024 for ULBs>10 lakhs)

*tobecompliantwithextantNGTandCourtorders

M2.2 State/UT-Consolidated Financial Action Plan for Dumpsite Remediation:
Financials in Rs. Crore

FY 2021-22, FY 2022-23 | Total

(equal to SBM 2.0 allocation for
dumpsite remedlatlon for the State
T

Action Plan amount
No. of ULBs All ULBs in the State/UT
covered* i
Action Plan approvals to be obtained by 31.3.2022 for all ULBs<10 lakh and by 31.3.2023
for all ULBs >10 takh

*Detailed ULB-wise, dumpsite-wise Action Plan statement is to be furnished
\ b

M2.3 State/UT - Consolidated dumpsite remediation implementation action plan

Remediation | Before SBM | By 31.7.2022 | By 31.3.2023 | By 31.3.2024 | Total

2.0
No. of ULBs
completing
remediation
No No Yes Yes

) : i A T WY
7|Page WA T R 96T - WA AT !
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Module 3: c&D Waste Processing Action Plan (only for 154 non-
complying (NCAP cities) and 5-lakh size ULBs)

M3.1 ULBs Gap Assessment for Processing of Construction and Demolition Waste
(Applicable for ULBs>5 lakh population and /or 154 Non-attalnment cities)

e e ———————————— i — e o A S A S
Estimated C&D waste generated @50gm/. | NA

| capita of total municipal solid wastbin TPD_|
Add 25% extra for bulk C&D waste NA

__Benerators, depositing with ULB el e e ———
Add 20% over and above NN
Total C&D waste currently generated in TPD | '_N o NA
Existing capacity of C&D waste processing ' NA

| plant available in TPD ‘ B . S

| Proposed capacity in TPD for 2025 NA

M3.2 State/UT - Consolidated Financlal Action Plan for C&D Waste Processing:
Financials in Rs. Crore

C&D waste processing FY 2021-22 Total
(equal to SBM 2.0
allocation for C&D waste

e T plants)

Action Plan Amount

Approvals to be obtained
by 31.3.2022 for all the
ULBs concerned in one go,
thus prioritizing control of
air pollution

Detailed statement of ULB-
wise C&D waste processing
plant proposals are to be
furnished

M3.3 State/UT - consolidated C&D waste processing plants implementation Action Plan

Setting up C&D | Before/outside | By31.7.2022 | By313.2023 | Total

waste " - . | SBM2.0.. e
processing
plants B
No. of ULBs NA NA NA All ULBs>5
| lakh + NCAP
ULBs in the
State/UT to
complete the
plants by
g .. ]31.3.2023

8|rPage T ¥ TN T R - BRAT A7 TR R
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Module 4: Mechanical Road Sweepers Action Plan (only for. 154 non
complying (NCAP) and 5 lakh size ULBs)

M4.1 Mechanical Road Sweepers (Applicable only for ULBs> 5 lakh population and/or 154
Non attainment cities) - Assessment for a ULB,

Length of 103d 1o be swept daily (only those A

roads, gl_ryic_h_g_rv 4-lane or more lanes) .
Detailed calculation of mechanical e ;
| sweeping re ‘quired in Line-KM5 -
Propon Hr) of machines rtflUlfﬂd to ! ' A

sweep the length ! ' B
No, of Machinr s currently operating / A

existing,

_Current requirement of machines (No.s) A -

Ma4.2 State/UT 0 Consolidated Financial Action Plan for Mechanical Road Sweepers:
Financials in Rs. - Crore

FY2021-22 | Total
(equal to 58M 2.0 allocation for Mechanical

Road Sweepers)

Action Plan Amount Approvals to be obtained by 31.3.2022 for all
the ULBs concerned in one go, thus prioritizing
control of air pollution

Detailed Statement
of ULB wise , .
Mechanical Rood il
Sweepers proposals
are to be furnished

M4.3 State Government / UT Administration - Consolidated Mechanical Road Sweepers
Implementation Action Plan ’

Equipping ULBs | Before/Outside | By 31.7.2022 By 31.3.2023 Total
with tMech. SBM2.0 .
Road Sweepers
Mo. of ULBs MNA NA NA All ULBs>5
lakh + NCAP
ULBs in the
State/UT to
complete
L z procurement
B A | of MRSs by
31.3.2023

I




ANNEXURE-3

A e AROBTH IRTE, FAHYY

&P~ 6 30 /FououRo(aeo) /202526 feim 3efof /2025
Jar ¥,

Hgaa wg,

IR TS I,

TR RAe™ FFHrT-5

AETS |

fva— =0 wsha sRa @, =3 fRoelt # AifSa sfogo W&—433 /2022, Pateshwari Prasad Singh Vs State of U.P @

I 7 uilRa andw fRia 15.04.2025 @ IFUIEH & Hag ¥ |
HEley,

Fu Iuda 9ge SaR YRY wH, TR SN rT-5 Wer-gHosiodio-75  /A-5—2025-18Re /2024
WS &P 17 BRAW, 2025 P G<H T B B FE PN forad =g A0 IS wRa e, 98 Reeh § gifvig
3100 ¥wAT-433 /2022, Pateshwari Prasad Singh Vs State of U.P @ 3/ ¥ UiRG amaw i 13.022025 & 7&g siw g
g
“——- 5. The Secretary, Urban Development Department, Uttar Pradesh is directed to file additional response mentioning therein
compliance made with Rule 11 of the Solid Waste Management Rule 2016 with particular reference to District Balrampur and
disposal of solid and liquid waste with all requisite details.
7. The District Magistrate, Balrampur is directed to file additional response regarding action plan of District Balrampur for
management and disposal of soild and liquid waste, setting up of STP and removal of encroachents on river Suav giving all requisite
details.

S AR B FFUSE A G B & b TR wifera uReE, IOREIR A S 9§ 2011 & SR 81054 B
it aefAr ¥ 108000 & WA BN | A ¥ 3240 MT e (300 I SRy @f) e @ R s 40 wRiew @
HIT (1296 MT) 3R 60 wfrere Hram T=1 (19.44 MT) BT

(A) Solid Waste -

1. B B RN @ B2 @ FRaRer &g oT [ (5-5 MT) P THONROTHO FeX B RO &Y SRR
T g o1, FOH U &9 T, S A0 I AR SRR @ BN W ¥ AT UH 5 MT @ v @ S 25
S[eTTS 2025 §F 9 SR | WERd UiAfeT T 296 MT HET Hel, B9l [ ae (@ Red) gnr mew 9
forar Smar 81 el U@ oreTE THo IR0 UH0 WX BT WaTeH A o weT & e . 2000 /— wH & R famr
T & W @ aE A aETa Hue € 5 A9 who Ao who @ Wil @ a2 e Suee @ T )t wo
RO YH0 B A HA fHar o g B, e @y ¥

2. i FE1 B FARRUT- TR Uil IRV FEOREER F HT 1944 MT ITAT GE1 Fwear & R o
AfeRae 15 gfter grar & S T 29 MT 2, RIeT ST & dive qRar B R A R o 21 99 1654
MT el Her mIReT g & Rs i wmew g &9 (-5 MT) &mar @ 3 3w FaNe wie &g e R
g go & Rawd ve a9 T @ oiR warfera 8| weiey 31 WonE 2025 O o &R wiie ware & S| W &
orem woe @ 9o Ao &g Reiw 29042025 &1 4t faF== R F99R Everenvire resource Management
Pvt.Ltd § gATER fbar T 8, fws w9 # faie 21.062025 @ @ ar PR & AW o T 2| Fwa ROE 30
W45 ot A o 81 R w ofte & arges e s, aeremma Hovsosho A @ arell dw @) gt
frer TRt F&T S|

HETE AN 3 fAvarer g W wRg e 20 @ wEd o @ Sodloamro e 17.03.2025
&1 Ui fbar mar R, el e 9§ Wiaft ora g @ SRl dve o1 Feawer gur Wiw w9 Ry smm

HEIST T H 20 T FHET ML (@R, $IR, THY) ¥ A€ T a9l @ 25 Re@w greh, 06 0
R | ¥R g SR (R | F@1 I9F) T g 9T IR Dw U9 ST Wige W AT o @

(B) Liquid Waste - Yae5 kg fiwr 20 &iden & swaifa STP i @@ ardorvs $o 99 sl o ¥g TR
urfer@r giRee, TeRMYR N1 YA &1 YT Suwel ST T 2 |

I WX gar § ufte 2
Herqe: T |
}mf&,w
FferemY st
ameyl TR urferer 1Ryg,
[
W& g9 faqie adq|

sl Frafafea &1 |y Y@=l v aewe sRiad g ofe —
1. foenfEeR #gey, TerMa |
2. wET gFEel 8]

Sferem=dt s
ameyl 7R urfersT ufise,

TR |
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Item No. 02 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No.433/2022
| ( LA. No.99/2025)

Pateshwari Prasad Singh Applicant

Versus

State of Uttar Pradesh & Ors. Respondent

Date of hearing: 15.04.2025

CORAM: HONBLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None for the applicant.

Respondents: Mr. Bhanwar Pal Singh Jadon, Mr. Harshvardhan Singh Rajawat, Ms.

Gargi Chaturvedi and Ms. Anjali Sharma, Advocates for respondents no.
1,4,5and 9.

Mr. Gi Gi C George, Advocate for respondent no. 2, 6 and 7.

Mr. Pradeep Mishra and Mr. Daleep Dhyani, Advocates for respondent
no. 3.

Ms. Privanka Swami, Advocate for respondent no. 8.

Mr. Abhishek Yadav, Advocate for respondent no. 10

Mr, Anuj Jha, Secretary, Urban Development, U.P. (through VC), Mr.
Anil Garg, Principal Secretary, IWRD, U.P. (through ¥C) and Mr, N, P.
Singh, Superintending Engineer, IWRD, U.P.

Mr. Pawan Agarwal, DM, Balrampur (through V().

ORDER

1. In compliance of order dated 13.02.2025, compliance report has
been filed by Chief Engineer, Saryu Project-Il, Gonda vide email dated

09.04.2025 and compliance report has been filed by Survey of India vide
email dated 09.04.2025.

2.  LA. No. 282/2025 has been filed by Principal Secretary, Irrigation
and Water Resources Department, Uttar Pradesh for exemption from

1
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physical appearance before this Tribunal with permission to appear
before this Tribunal through VC.

3. In view of the reasons mentioned in LA. No. 282/2028, the same
is allowed and Principal Secretary, Irrigation and Water Resources
Department, Uttar Pradesh is exempted from appearing before this
Tribunal physically and is allowed to appear before this Tribunal through
VC.

4. Mr. Anuj Jha, Secretary, Urban Development Department, Uttar
Pradesh, Mr. Anil Garg, Principal Secretary, Irrigation and Water
Resources Department, Uttar Pradesh and Mr. Pawan Agarwal, District
Magistrate, Balrampur have appeared before this Tribunal through VC
and Mr. N. P. Singh, Superintending Engineer, Irrigation and Water
Resources Department, Uttar Pradesh has appeared before this Tribunal

physically and we have heard submissions made by them.

@ The Secretary, Urban Development Department, Uttar Pradesh is
directed to file additional response mentioning therein compliance made
with Rule 11 of the Solid Waste Management Rules 2016 with particular
reference to District Balrampur and disposal of solid and liquid waste

with all requisite details.

6. The Principal Secretary, Irrigation and Water Resources
Department, Uttar Pradesh is directed to file additional response giving
complete details regarding determination of flood plain zone of river Suav,
identification of encroachments on the same and also remedial measures

taken for rejuvenation of river Suav.

@ The District Magistrate, Balrampur is directed to file additional

response regarding action plan of District Balrampur for management
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and disposal of solid and liquid waste, setting up of STP and removal of

encroachments on river Suav giving all requisite details.

8.  Additional responses be filed at least one day before 09.07.2025
and the case be listed on 09.07.2025 in case additional responses are not

so filed.
9. List on 16.07.2025 for further consideration.

10. The Secretary, Urban Development Department, the Principal
Secretary, Irrigation and Water Resources Department, Uttar Pradesh
and the District Magistrate, Balrampur are also directed to appear before
this Tribunal on the next date of hearing through VC to assist this

Tribunal.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM
April 15%,2025
Original Application No.433/2022
(.A. No.99/2025)
M



ANNEXURE-4

1408
ULB Population Slum Population 0
(205 1) i i Shim Area(Sgkm) 0.00 ULB Area (Sqkm) 36.28
ANNEX 3B: CITY SANITATION ACTION PLAN (CSAP): FOR USED WATER MANAGEMENT
(As referred in Chapters 2 and 7)
(To be filled in only for Cities below 1 Lakh Population, as referred in Chapters 2 and 6)
0 ) ptio Pa d ) d de ptio R
¥ GENERAL INFORMATION
Location and Physical aspects
NAGAR PALIKA PARISHAD BALRAMPUR, Dist. - BALRAMPUR, UTTAR PRADESH
1.a Location Name of the City, District, State
Municipal Area in sq. km and Class of Town 36.28 Sqkm, Class 2
Number of Wards 25
A Physical Aspects
1b 4 P Geographical description -Hilly area, river, Plane area
Environmental sensitive area etc.
Map depicting administrative boundaries, roads
and railways, water bodies, Important landmarks Auvailable
1.c Maps etc. (if not available, to be prepared)
Topo-Sheet (ref: Sun.ley of l.ndia, Scalf - 1:50000) (if Available
not readily available, get it)
Demography and Growth pattern Population
Census data - Latest census data and previous 2026 . 2041 2056
census data (population projection for 2026, 108433 142539 187398
2041 and 2056)
Slum population 2026 2041 2056
° Population 0 0 0
e  Households 0 0 0
e  Density 0 0 0
za Ropitaton Non slum population 2026 2041 2056
e  Population 108433 142539 187398
. Households 26774 35195 46271
. Density 2989 3929 5165
Floatlng population - l»?opulauon per day (if 5422 7127 9370
available from tourism department)
Decadal Population growth rate (in %) 20%
Land Use information and Development
Land use classification in the city-[Area under
i i ituti : ilable
3. residential, commercial, Institutional, open areas, not avai
5 kand Usgipattern slums (available / not available)]
Details of Population and projected growth 20%
Map depicting the existing land use - residential,
3b Maps' commercial, Institutional, slums, green cover, open not available
land etc. (available / not available)
TECHNICAL INFROMATION: Information regarding Used water infrastructure facilities FEER B LA
L I P Ty [l iDetalls of existing sewage Infrastructure (sl s R e
Brief description of existing sewage infrastructure in the town: -
(i) STPs NA
(i) FSTPs NA
(iii) _ Existing sewers NA
05 drains available ]

4a
(iv) Drains ,
| e
fe— = Zj&O/g
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(v)  Number of cesspool(desludged) tankers TV

(govt./private) 1 (ULB)
Funding Agencies & amount By UL

B yoIB

: Sewage Management
5a Sewage Generation Estimated sewage generation (in MLD for 2026. 2026 2041
2041, 2056) 1191 T 2’(‘)”;
: NETWORK COVERAGE )
. Present population covered with sewerage
network 0
» Present population uncovered with sewerage recast
network 108433 forecasted population of year
o Present core population uncovered with sewerage =
network 71566
o Precentage of Core population i} 66 0,
o Core Sewer Network 85.88Km > oo KAV
SEPTAGE
o Status of scheduled desludging (by ULB/Licensed BY ULB
operator)
Drainage
5b Collection and Conveyance Total Length 5411 meters
o Number of drains with length & material of 05 drains are 1-Vieer Cha“mhe Se Bandhe Tk 750 M 05 drains are constructed
construction etc. (width more than 75 cm) carryi ilable i 2:Civil Line Se Banhe Tk 1781 M i i
2 rying | available in ULB 3 Bhagwatiganj Se Shugar Mill Nale Tk 1125 M with concrete and brick
sewage into the surface water body boundry 4-Sugf:vMil% s ej Sgsi I‘?ale Tk 980e work.
5-Tulsipark Se Rani Talab Tk 775 M

o Status of drains with or above 75 cm width

(covered/uncovered) 05 drains are partially covered.

« Number of outfall locations along with estimated E o . i
A tely 8.33 MLD
quantity of sewage (dry weather) being discharged pproximately sewage is disharged into natural drains (Chande pond) at 05

. .out i
into surface water body or open land no:outfall location
Outfall location - Approximately 8.33 MLD Sewage is disharged into natural drains (Chande pond) at' 05 No.
Mention the location of outfall points (river/ Outfall Location
Natural drain/surface water body/ open land)
Used water treatment (including cotreatment) -

Are the used water treatment facility available

(yes/no) No

If ‘yes’
Treatment technology and Capacity (MLD)
e Current capacity utilization-under/over (MLD) NA

e Quantity of used water treated (MLD) NA
« Quantity of septage co-treated (KLD) -

5.c Treatment (Septage, Hesd » Reuse (treated used water, sludge, biogas) NA
water) Information along with respective quantity
Septage treatment No
Are the septage treatment facility available
(yes/No)

If'yes’

» Quantity of septage to be treated (KLD)

o Treatment technology and Capacity (KLD) :j_—'__’:/’j
)b/ o Current utilization - under/over (KLD) %/

SN €€ e O




» Reuse (treated used water, sludge, biogas)
Information along with respective quantity
For existing used (waste) water collection, conveyance and treatment facility
e Responsible agency By ULB
* Household sanitation tariff - Monthly (Rs) y 0
* Conservancy tax as part of property tax 0
e O&M cost for the conveyance and treatment . 0
5.d Qperationand f-accl.gz S:fgvery %) 0
) Maintenance
For existing septage (faecal sludge) collection, conveyance and treatment facility
* Responsible agency ) ) By ULB
o User charges for desludging, conveyance and Per 1 KL 1000 Rs.
disposal per household (Rs)
® O&M cost for the treatment facility (Rs) NA
e Costrecovery (%) NA
Indicators Benchm ark Before implementation of project fiites lmplerflentanon ok
project 0.
Coverage of Sewerage Network 100% 30% 10698 €O Y.
| Collection efficiency of Sewerage Network 100% 30% 7 100%
|Adequacy of Sewage Treatment Capacity 100% 50% 100%
lQuality of sewage treatment 100% 0 100%
Extent of Reuse and Recycling of Sewage 20% 0 ) 20%
Ge Service Level Benchmark - | Extent of cost recovery in sewage/ used water .
' Present management 100% 0 100%
Efficiency in redressal of customer complaints 80% 50% 80%
Efficiency in Collection of sewage / used water
Charges 90% 0 90%
Access to toilets 100% 100% 100%
Scheduled desludging 100% 0 100%
Notified tariff for desludging Yes Yes
Map depicting the coverage of existing sewer g Yes
network coverage and onsite system
5.f Maps Access to toilets Yes
Scheduled desludging -
Notified tariff for desludging No
cH INSTITUTIONAL AND GOVERNANCE
Y e | Institutional framework
Whether Municipal Sanitation Bye Laws notify tariff
for sanitation/sewage services (details) No
6.a Regulatory Framework
State Sanitation Strategy (available / not available) Available
6b Institutional Arrangement Rolt_es and Responsibilities for dealing with Executive Officer
sanitation/ sewage services.
Service Planning Implementation Operation & Maintenence Revenue collection Grievance Managerment
1 Septage Managenment U.P. Jal Nigam (Urban) U'Pid?t:r:fm Nagar Palika Parishad Nagar Palika Parishad Nagar Palika Parishad
2 Sewerage Management U.P. Jal Nigam (Urban) U'Pidi:]b::)gam Nagar Palika Parishad Nagar Palika Parishad Nagar Palika Parishad
3 Community / public toilet Nagar Palika Parishad N‘;?::i:;f(',k“ " Nagar Palika Parishad Nagar Palika Parishad Nagar Palika Parishad
1 A

<< e =2
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Implementation of e-governance in ULBs (available

6. \ Governance and Reforms - \ / ot available) Available
Capacity Enhancement
Capacity Management
Details of the personnel engaged in sanitation services I Total “ — workers are engaged in sanitatio
Human Resource \along with roles and responsibilities. PR iog el = :
7a Development Outsourcing of staff and services (available / not Available
\ava.'\lable)
{ E | GAP ANALYSIS:
Analyze the projected requirement of used water For year 2026 projected population of 108433 nos. Generated sewage discharge will be 11.91
infrastructure//facilities in 2025, MLD. A core sanitation zone is proposed for core/ densely populated area which consists of 12
out of 25 wards of ULB namely. The population of proposed CSZ m 2011, is 41244 but due
to recent development this area has developed at higher pace as compared to other areas of
ULB. At present this area contains about 63% population of ULB. Remaining area being
refered to as Fringe Zone is developing at low pace and is having low population density.
Following infrastructure will be required :- 1. As per SBM 2.0 guidelines, STP having capacity
8.a

to cater to waste water generation of 70% of base year population shoud only be proposed,
hence STR o MLD capacity required. exceptexisting-8-S.mld-2. For septage
management as sfu ge co-treatment facility of capacity 8.89 KLD for fringe zone of ULB
comprising of outskits and isolated pockets is required. 3. A 8.33 MLD MPS is required for
conveying sewage to STP and future expansion / requirement of sewer network. 4. I&D works

b \ldemify the available infrastructure in good condition

of drains is required. 5. Intercepting trank sewer for conveying sewage to MPS required.
\ Partially good condition strenthening required.

\

Analyze the gap in various areas and suitably club as part of a project/DPR

‘Sewer network

There is no sewer network in ULB and almost 100% sewage generated in ULB is disposed in
drains which ultimately conveys the e into 05 natural drains i.e. Chande Pond By Suaon
Nala. Intercepting sewer of g: length for conveying sewage of 1&D to proposed STP is
requied 5.00 km of sewer network is core sanitation zone having approximately 66%
population is required to be laid so that sewage from CSZ can be conveyed to STP through
sewer network.

-Septage conveyance

For 100% septage management desludging in outskirt and isolated pockets comprising fringe
zone is required through desludging vehicle / cesspool vehicle. Presently one DESLUDGING
VEHICLES is avaliable with ULB.

-STP cum FSTP

As per SBM 2.0 guidelines, STP having capacity to cater to waste water generation of 70% of
base year population should only be proposed, hence STP of 8.33 MLD capacity is required.
For septage management a sludge co - treatment facility with capacity of 8.89 KLD is required
for Fringe Zone area comprising of outskirts and isolated pockets of ULB.

Recycle and reuse potential

Effluents of STP will be discharged into natural drains after adequate treatment which can be
used in plantation watering and road washing is ULB area and irrigation of agricultural fields.

L

On above lines identify various DPRs/ plan for projects related to

(}x?/ |

ke

50

1= 5.6

-
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-1&D and STP cum FSTP

a) 8.33 MLD STP alongwith MPS and sludge co - treatment facility of 8.89 KLD capacity.

p . Rs. 16.94 Crore
b) 1&D works of drains and laying of 5.00 km length of intercepting sewer along with allied
works.
C) Power connection for clectrificqation of STP cum co-trcatment facilities.
-Sewer network S i i i i itati s
F CONCLUSION e 2;(20 Km of sewer network with road reinstatement and other allied works in core sanitation Rs. 33.00 Crore
-Storm water drainage system Repairing and strengthening of existing drains. Done by ULB
-Recycle and reuse projects 20% as per SBM Guidelines -
1Gap in human resources for execution and O&M etc. [ULB need capacity building of their employees for the execution of projects. -

| | Total Rs. 49.94 Crore

I | Per capita cost in base year 2026 Rs. 4605.60

[ l Per capita cost in base year 2026 (excluding sewer network in CSZ7) Rs. 1562.25

r Funding requirement

Total fund required Central share (In cr) State share ULB share (In cr) Others (pl specify)
(Incr) (Incr)
[ 1694 \ 8.47 559 288
‘ 33.000 | 0.00 27.39 561
Roadmap for achieving Mission outcomes

r Target/Year l 2021-22 l 2022-23 2023-24 2024-25 2025-26 Remarks
[ citiesODF++ | ODF++
| cities Water+ _| | water+
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ANNEXURE-5
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TR IRH RE WA PR AN BIETE (U8 SAAUHC BIRUNGH, ARG AR Td
IMHRAT #Ae, ARG WHR & 9 G&-NSKFDC/NAMASTE/W.P/Corr. States- Urban/2/2024-
25/1635, fRid— 18.03.2025 (Fer=ia—F) BT GH TSV IR BT B B, oD A A AT AT @ b
TRe for fewew gvr @ § W w3 wen- dowHog/ 10775 /560,/2023, feAIE- 12.09.2024
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feen-fAcy WM &l U
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I @ aiRg I8 W R fbar 9 % 6 Faw A aralt ol o o wRR @ W M B
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An IS0 9001:2015
Certified Company

(@i g U9 ARG HAT™ & 3idTd AN UXBIR &I SUHH)
National Safai Karamcharis Finance & Development Corporation
(A. Govt, of India Undertaking, Under the Ministry of Social Justice & Empowerment)

By Post/ E-mail
NSKFDC/NAMASTE/W.P./Corr. States-Urban/2/2024-25/16 3 5 Dated: 18.03.2025
To,

Sh. Anuj Kumar Jha (l.A.S)

State Mission Director & The State Nodal Officer- NAMASTE Scheme,
Directorate of Urban Local Bodies,

Gomti Nagar, Lucknow, Uttar Pradesh- 226010
diruplb2012@gmail.com, sbmdlbup@gmail.com

Subject: Commencement of Profiling of Waste Pickers under NAMASTE scheme - req.

Ref: NSKFDC/NAMASTE/W.P./Corr. States-Urban/2/2024-25/1455 dated 07.02.2025

Sir,

As you may be aware that Waste Pickers have been included as one of the target
group under the NAMASTE scheme with an objective to recognize and strengthen Waste
Pickers contribution in waste collection, recovery & recycling and linking them with key social
security & welfare schemes including Ayushman Bharat under PM-JAY, Pre-matric
scholarship, etc.

In this connection, it is informed that the training of ULB level Nodal Officer(s) on
profiling of Waste Pickers using NAMASTE application has already been completed and the
NAMASTE application is ready for rollout of profiling exercise. The link for downloading the
NAMASTE application and login credentials for ULB Nodal Officer(s) may be obtained from
respective State PMUs/ National PMUs, if not received.

It is also informed that Resource Organizations having experience of working with the
waste pickers and other under privileged communities have been empaneled under
NAMASTE scheme to support the Urban Local Body in profiling of Waste Pickers using
NAMASTE application and extending other scheme benefits. The list of ROs empaneled for
your state alongwith their contact details and ULBs allocated is enclosed at Annexure — A
for your ready reference.

Further, as per the directions received from Department of Social Justice &
Empowerment, Govt. of India, the profiling of waste pickers is to be commenced immediately
so that benefits under the scheme may be extended to them in a time bound manner.

In view of the above, it is requested to kindly arrange to issue necessary directions to
all the Urban Local Bodies (ULBs) of your State to undertake following on immediate basis: -

1. To fill the profiling plan alongwith the date of commencement in the attached
format (Annexure-B) for each ULB in consultation with the respective Resource
Organizations (ROs) and NAMASTE PMUs.

gq RN ¥ yzErR &1 wWrtd a%d ©

CIN No. U74899DL1997NPL084652  GST No. 07AAGCN7818N1ZU PAN No. AAGCN7818N

A3l ABIs SHAN] ‘?5115‘%%8 TS SddUic BINUINIA 7%.%

: @l
3 Helcwd

TACITH!, ORT O, S—<lTdh, UURRISH!, SEGall S iud 33 Bui—3, 8 faceil—110020

NTSC, 3rd Floor, E-Block, NSIC, Okhla Industrial Estate Phase-11l, New Delhi-110020
(Entry from Gate No-6 Near Govind Puri Metro Station)
Telephone Nos. 011-26382476, 26382478 Fax:26382479
Website : hitp://www.nskfdc.nic.in E-mail: nskfdc-msje@nic.in
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2. ULBs are required to further create the Surveyors login and Validator login as per
requirement on the NAMASTE Waste Picker Application. The link for the
application is https://namastewastepickers.in/.Surveyor logins may also be
created for ROs empaneled for respective ULBs so that they can ensure that all
the eligible waste pickers are profiled which are to be validated by the concerned
ULB Validator. The user manual for NAMASTE Waste Picker application is
attached as Annexure — C.

3. Appropriate IEC activities as planned may be taken up well before the
commencement of profiling exercise so as to mobilize the key stakeholders for
profiling of Waste Pickers.

It is requested to issue necessary directions té all the Urban Local bodies on
immediate basis so that digital profiling of Waste Pickers may be initiated at the earliest
followed by provision of other scheme benefits.

Thanking You!

Yours Faithfully

Prallst 1hmman 35
Prabhat Kumar Singh ¢ |32

Managing Director
Encl: as above
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! Most immediate

F. No. U-19016/7/2023-PLAN Onj WU g/CH 0\‘\

<,

Government of India
Ministry of Social Justice and Empowerment
Department of Social Justice and Empowerment

Plan Division
<>

B-2, Ground Floor,

Pt. Deendayal Antyodaya Bhawan,
CGO Complex, New Delhi - 110 003.
: Dated: 02" August, 2024.
To ‘
1. The Chief Secretaries of all States/UTs

2. Prl. Secretaries/Secretaries in charge, SC/Social Welfare, all States/UTs.

3. Prl. Secretaries/Secretaries in Charge, Urban Development Department of ail
States/UTs.

4. DM/DCs of all States/UTs

Subject: Scheme Guidelines for inclusion of waste-pickers as third component in the
existing “National Action for Mechanised Sanitation Ecosystem (NAMASTE)”
scheme, applicable from 2024-25-regarding.

/
NV’~S Government of India has approved the National Action for Mechanized Sanitation
Ecosystem (NAMASTE) scheme, a Central Sector Scheme for welfare of Sewer and Septic Tank

;\'lh\/m: Workers (SSWs) and having the components of erstwhile ‘Self Employment for Rehabilitation of
‘(,T“L/ Manual Scavengers (MS). Standing Finance Committee (SFC) in its meeting held on 20.06.2024
NIV
ey} hA)

3 has approved for inclusion of Waste Pickers as third component in the NAMASTE scheme from
.{%/- the F.Y. 2024-25. Accordingly, guidelines for implementation of the scheme for welfare of
wastepickers is attached.

5 Y itis therefore requested that wide publicity may be given to the Scheme Guidelines for
12 DQ/Wsion of waste-pickers in NAMASTE scheme and issue necessary instructions to the
concerned implementing agencies for prompt implementation of the scheme.
coil
(ﬂﬁ\d o 3 Yours faithfully,
?{EMS above ' by e
aqr QQ%Q‘ q‘\'ﬂ"" DE—

(S.K. Srivastwa)
Deputy Secretary to the Government of India

IR
)\7"'\ Tete: 011
, (g) : 011-24369841
. \q\vs\\\/ E-mail: srivastwa.sk@nic.in
g% Copy forwarded for information to:
S6-:

PS to Hon'ble Minister (SJ&E)/PS to Hon'ble Minister of States (RA/ ;B,LV) SJ&E.

1

2 Secretaries to all Ministries/Departments of Government of India.

3. Sr.PPS to Secretary(SJ&E)/Sr. PPS to AS(SJ&E)

4 Sr. EA/SCD-A/JS(SCD-BC)/JS(SCD-B)/JS(SD)/JS(AdmIn)/JS&FA/ DDG
Al Directors/Dy. Secretary, D/o SJ&E, Shastri Bhawan, New Delhi.

v i, Secretary, NCSC/NCSK

NV -) . )([/)?:ﬂ (7/4

'4'0 [y
Meseaey Yl ©




1

7. MD, NSKFDC- with the request to take immediate action for implementation of the
scheme. .

MDs/CMDs of NSFDC /NBCFDC

Managing Directors of all State Scheduled Castes/Safai Karamcharis Development
Corporations.

10. Budget Section, Ministry of Social Justice and Empowerment, Shastri Bhawan, New
Delhi. '
S

(S.K. Srivastwa)
Deputy Secretary to the Government of India
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Ministry of Social Justice and Empowerment

Ministry of Housing and Urban Affairs

Ministry of Panchayati Raj

Department of Drinking Water and Sanitation
National Safai Karamcharis Finance and Development Corporation
Standard Operating Procedure

Gram Panchayat

Self Help Group

Dry Waste Collection Centre

Non-Governmental Organization

Resource Organization

Ayushman Bharat- Pradhan Mantri Jan Arogya Yojana
Information, Education, Communication

Material Recovery Facility

Reduce, Reuse and Recycle (Centre)

Personal Protective Equipment

Jal Jeevan Mission

Swachha Bharat Mission- Gramin

District Panchayati Raj Officer

Block Development Officer

Block Resource Coordinator

District Project/Programme Manager



1428

Table of Content

ABBREVIATION ..o e e e e e e et e et e e et e e et e e e aaneeees 2
JLIE= 10 L= 0 0 o1 = o | S 3
Y= Tox A o o 0 S 1 4 e Yo LU} 4 T ] o PP 4
A.  Objectives of the Waste Picker Component under NAMASTE Scheme ....... 4
B. INtENded OULPUL ... 4
(O - 1o [ =1 B C] (01U o PP PP PP 5
D. Components of the NAMASTE SCheme............uuuiiiiiiiiiiiiiiiii 7
I.  Profiling of Waste Pickers (Urban & Rural) ..........ccccooeoeii 7
v. Integration of Waste Pickers in the Municipal Solid Waste Management Value
(@4 0T T PP 7
viil. Linkage with Social Security BENefitS ..........cccvvvviiiiiiiiiiiiiiiiiiiiiiiiiiiieeeeee 8
ix.  Information, Education and Communication (IEC) Campaign.................... 8
Section 2: Institutional FrameworK ............oiiiiiiiiiiec e 8
A. Roles and Responsibilities of Stakeholders Involved ..........cccccvvvvveeeeee. 9
Section 3: Implementation FrameworK..........ccoooveiiiiiiiiiiii e 12
Section 4: Survey Process Flow in NAMASTE Application.......c.ccccceevviieeivinnnnn, 13
A.  Survey Process Flow in Urban ..........cccooviiin e 13
B.  Survey Process FIOW in RUral .............uuiiiiiiiiiiieecies e 13
C.  Profiling Strategy: Identification of Waste Pickers.........cccccvvvvvciiiiiieineeennnns 14
Section 5: Component - Wise Scope of Work of Empanelled Resource
(@ 1o = T a1 2= 1§ 1o 1 1< 15
A. Enumeration of Waste Pickers/ Waste Workers and Provision of
Occupational Photo ID Cards .........coouvuiiiiiiiiiieeeeeeeiie et e e 15
B.  Occupational Safety & Skill Upgradation Training and PPE Kits................. 16
C. Integration into Solid Waste Management (SWM) ..........coovviiiiiiiiieeeeeeennnnn, 16
i. Advisories for integration of Waste Pickers in the Solid Waste Management
value chain as per the SWM RUIeS 2016: ........ccooviieiiiiiiiiiiiiii e 16
ii. Dry Waste Collection Centers (DWCCS) .....cccovvvuiiiiiiiiiieeeeeeeeiiieee e eeeeeennnns 17
D. Linkage with Social Security BenefitS..........cccoovvimiiiiiiiiiiiiieee e, 18
E. Information, Education, and Communication (IEC) Campaign.................... 18
F. Data Management and Report Requirement..........cccocoeeevviiveiiiiiieeeeeeeeeeinnns 18
Section 6: Financial and Administrative Procedure...........ccccccocviiiiiinniiinnnnnnnnnn. 19
ANNEXURE L ..ottt ettt e et e e e e e e e e eeeeeeeees 21
ANNEXURE 2 ... oottt ettt e e e e e e e e e eeeeeeeees 22



1429

Section 1: Introduction

National Action for Mechanized Sanitation Ecosystem (NAMASTE) is a Central
Sector Scheme jointly implemented by the Ministry of Social Justice & Empowerment
(MoSJE), Ministry of Housing and Urban Affairs (MoHUA), Ministry of Panchayati Raj
(MoPR) and Department of Drinking Water and Sanitation (DoDWS). The National
Safai Karamcharis Finance & Development Corporation (NSKFDC) is the
implementing agency for the scheme. The NAMASTE scheme for Sewer and Septic
Tank Workers (SSWs) has been under implementation since June 2023 and Waste
Pickers (WP) has been added as third component in June, 2024.

NAMASTE Scheme aims to facilitate an inclusive SWM value chain through
integration of waste pickers in the formalised workforce in urban as well as rural
areas, so as to ensure a safe and decent working environment for the most
vulnerable cohort.

A.Objectives of the Waste Picker Component under
NAMASTE Scheme

a. Recognizing and strengthening the contribution of waste pickers in waste
collection, recovery & recycling.

b. Providing them recognition, improved access to finance and relevant
technologies along with a safe & sustainable work environment.

c. Linking them with the social security and welfare schemes including provision
of health insurance under Ayushman Bharat-Pradhan Mantri Jan Arogya
Yojana (AB- PMJAY).

d. Providing safe, dignified, and sustainable livelihoods by empowering them
through various schematic and non-schematic interventions.

B. Intended Output

The intended output of the scheme is that the Waste pickers live a dignified
life and work in a safe and sustainable environment. NAMASTE aims to achieve the
following:-

a. Enumeration, recognition and integration of Waste pickers in the Solid Waste
Management value chain.

b. Ensuring access to social security and welfare schemes based on the
occupational identity of Waste pickers through following interventions:-

e Empowerment and formalization of Waste pickers through the provision of
health insurance, promotion of livelihood through organization of Waste
pickers collectives, provision of PPE kits and enhancement of
occupational safety through training.

e Hand Holding the Waste pickers collectives through Resource

4
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Organizations (ROs) to enable them to manage DWCC:s.

e Provide occupational skill upgradation and PPE Kits to Waste pickers to
ensure their occupational safety.

e Enhanced awareness among waste pickers regarding scheme benefits,
required documents for profiling and designated profiling locations, along
with their mobilization and behavioral change among citizens through
worker and citizen centric IEC campaigns.

C. Target Group
The Solid Waste Management (SWM) Rules, 2016 define Waste Pickers as under:-

“‘Waste Picker means a person or groups of persons informally engaged in
collection and recovery of reusable and recyclable solid waste from the
source of waste generation, the streets, bins, material recovery facilities,
processing and waste disposal facilities for sale to recyclers directly or
through intermediaries to earn their livelihood.”

The scheme will cover both formal and informal waste pickers engaged in
waste collection, segregation, recovery and processing at various points including
households, streets, Material Recovery Facilities (MRFs), and waste disposal sites
whether they sell/ dump recyclables directly or through intermediaries.

The scheme shall apply to the Waste Pickers defined as above under the
SWM Rules 2016, handling municipal solid waste, including the following:

- Informal Waste Pickers working at streets, door to door, transfer stations,
open dumpsites, landfill sites, waste disposal sites, material recovery facilities,
waste recovery & recycling, repair facilities etc. and itinerant waste buyers.

- Informal Waste sorters working at waste processing/ waste recycling facilities.

- Informal workers/ sorters engaged in this activity for a minimum period of 6
months.

- Waste Pickers other than informal waste pickers (who are formally employed
& getting PF/ ESI) working with ULBs/ Blocks/ GPs /Contractor or any other
agency and engaged in waste collection/ sorting /processing etc.
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The target group includes the following:-

Waste Pickers who will be included in the Profiling

Waste Pickers

Waste Pickers

(Formally
Employed)

Waste Pickers of 18 Years and above having at least one Govt. issued
valid ID (Aadhaar, Voter ID)

Waste pickers working independently/ self-employed.

Waste Pickers who are formally/ informally/ contractually engaged by
ULBs/ Blocks, Gram Panchayats, Villages, NGOs, Institutions,
Contactors or other Organizations at various solid waste management
sites, plants, or facilities.

Itinerant waste buyers who purchase recyclable materials directly from
households, shops and businesses (Called as Raddiwala, Kabadiwala,
Bhangarwala, Patrawala or Paperwala, etc.).

Waste pickers involved in collection of waste (plastic, paper, e-waste,
glass, metal, hair or any other solid waste) from door-to-door, bins,
dumpsite, village periphery or any other place.

Helpers of garbage collection vehicles informally/ formally engaged by
Blocks/ GPs or other organizations.

Waste pickers involved in sorting of waste and who sell collected waste
periodically or regularly.

Waste pickers working informally at streets, door-to-door, transfer
stations, open dumpsites, landfill sites, waste disposal sites, material
recovery facilities, waste recovery and recycling centers, repair
facilities, SHG members (SHG involved in SWM Value Chain)

Waste pickers (who are formally employed & getting PF/ ESI) working
with ULBs/ Blocks/ GPs/ Contractor or any other agency and engaged
in waste collection/ sorting/ processing etc.

Waste Pickers who will not be included in the Profiling

Waste pickers below 18 years old
Does not have Aadhaar or any government issued ID.

Street sweepers

Supervisors/ managers/ Owner of MRFs/ RRRs/ Scrap Dealer Shops /
Segregation sheds shall not be profiled.
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Scheme Benefits

Waste Pickers
(Informal Waste
Pickers)

Eligible to all scheme benefits under Waste Picker Component of
NAMASTE.

(Formally Employed)

Waste Picker

Formal waste pickers may be provided suitable scheme benefits
such as PPE Kits, Occupational Safety & Skill Upgradation

requirement

Note: To avail the benefits of the scheme, e-KYC is mandatory. This means Aadhaar
must be linked to the mobile number of the Waste Picker.

D.

Components of the NAMASTE Scheme
Profiling of Waste Pickers (Urban & Rural)

The scheme aims to create a comprehensive digital database of Waste
pickers engaged by SHG/ Association, Municipality or its contractor, Local
recycler (Kabadi Wala), scrap dealer or self- employed. The identification and
profiling of Waste Pickers throughout the country will give them identity and
due recognition by issuing them a Waste Pickers’ occupational ID card to
validated Waste Pickers.

Provision of Occupational Safety Training: Occupational safety and

skill upgradation training will be provided to the Waste Pickers validated under
the NAMASTE scheme.

Provision of Personal Protective Equipment (PPE) for waste

pickers: PPE kits will be provided to the waste pickers validated under
NAMASTE scheme.

Health Insurance coverage under Ayushman Bharat - Pradhan
Mantri Jan Arogya Yojana (PMJAY): Health insurance coverage under AB -
PMJAY scheme will be provided to validated Waste Pickers and their family
members under NAMASTE scheme.

Integration of Waste Pickers in the Municipal Solid Waste
Management Value Chain:-

Waste Pickers collectives in the form of co-operatives and SHGs will be
formed with the support of Resource Organisations (ROs) after their
validation. The ULBs/ RLBs/ GPs will be pursued to allot Dry Waste Collection
Centres (DWCCs) to Waste Pickers collectives on a long- term basis to
enable them to set up a-safe and sustainable workplace. The scheme will
enable the handholding of Waste Pickers Collectives through Resource
Organizations (ROs) to enable them to manage DWCCs.

7

Training etc. depending upon their present status and
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vi. Capital Subsidy for DWCCs to procure Waste Collection
Vehicles: The DWCCs, managed by Wastepicker collectives, would be

incentivized through upfront Capital Subsidy for procurement of Dry Waste
Collection Vehicles for door-to-door collection of Dry Waste.

viil. Linkage with Social Security Benefits

The scheme aims to facilitate linkage of Waste Pickers with essential social
security benefits including Pradhan Mantri Jan Arogya Yojana (AB- PMJAY),
Pre-Matric scholarship for their children and registration under e-Shram Portal
for other benefits.

IX. Information, Education and Communication (IEC) Campaign

IEC campaign would be undertaken for awareness generation and
behavioural change. Workers and Citizen centric IEC campaigns would be
carried out jointly by the local bodies (Urban and Rural) and NSKFDC to
spread awareness about safety and dignity of waste pickers.

Section 2: Institutional Framework

Bureau Head of the NAMASTE
Scheme

Jointly Implemented by
| MoSJE, MoHUA, MoPR & DoDWS

Y
[ NSKFDC (Implementing Agency) ]

( TSU- Urban Management Centre
(UMC) & UNDP

[ NPMU (National Project Manager) ]

!

!
State Nodal Officer
(Director, SBM-U) -

J' | SPMU
N (State Project Manager)

-
ULB Nodal Officer
(ULBs/Parastatal

State Nodal Officer
(Director, SBM-G)

Dlstnct DPRO

!

)
]
Block-BDO ]
)

LML

Agencies

. / !

p l ~ VDO/Panchayat
Surveyor Secretary/Gram Sachiv

i Resource Organization

(At ULB level)

NSKFDC is the implementing agency at central level for the scheme. There
will be National Project Managers deployed under implementing agency who will
coordinate with the State Nodal Officer(s), State Project Manager(s) and the Local
Bodies (Urban and Rural) for day-to-day coordination and resolution of scheme-
related issues. They will be supported by State Project Managers deployed under
the State Nodal Officer(s) at the State level.

8
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Role of Resource Organisations:- Resource Organizations (ROs) having
relevant experience of working with the target group and other marginalized sections
will be empanelled centrally by the implementing agency so as to support the Local
Bodies (Urban and Rural) in: -

1. Profiling of informal waste pickers using NAMASTE application,
2. Facilitating the Local Bodies (ULBs & RLBs) and waste pickers in availing
various scheme benefits.

A.Roles and Responsibilities of Stakeholders Involved

S.No.| Level Designation Role
URBAN
1. State/ UT | State Nodal o Nomination of ULB Nodal Officers.
Officer (Mission | | 5yersee the Overall Implementation of
Director, SBM- the Scheme at the State Level.
Urban)
2. ULB ULB Nodal e Nomination of Validators and Surveyors
Officer for Profiling of Waste Pickers.
e Create User IDs for Surveyors and
Validators.
e Submission of Profiing plan to
NSKFDC.
e Final submission of the Validated
Waste Picker Data
e Oversee profiling and training process
at ULB level through NAMASTE App.

3. ULB Validator e To flag the error on the survey
qguestionnaire.

e To validate or invalidate the waste
picker surveys.

4, ULB Surveyor e To complete the waste picker survey
form in a profiling camp or by door-to-
door survey or at the waste picker work
location.
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S.No.| Level Designation Role
e To resolve errors raised by the
validator.
RURAL
1. State State Nodal| e Nomination of District Nodal Officers
Officer (Director,| | yersee the overall Implementation of
SBM-G) the Scheme at State Level
2. District District Nodal o Nomination of Block Level Nodal officer
Officer (DPRO) e Create user ID for Block Nodal Officer
e Nomination of 1 Master Trainer at
District
e Submission of Training plan to
NSKFDC
e Final submission of the Validated
Waste Picker Data
e Oversee profiling and training process
at the district level.
Master Trainer|  Nominated by the District Nodal Officer
(DPM/ ADPN_' _Or e Preparation of training delivery plan for
any othgr official training of Block & GP level.
responsible for
training at| * To conduct Training of Block & GP level
District Level) functionaries on  Profiling through
NAMASTE app.
3. Block Block Nodal| e« Create Surveyor's IDs & credentials at
Officer GP level.
(BDO or any| ® Nomination of the Surveyors (GP
other official Sachiv/Secretary)
Nominated  by| « Validation of all the Completed surveys
the District in a time-bound manner

Nodal Officer)

Oversee profiling process at the Block
level

In charge of profiling at block level, for

10
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S.No.| Level Designation Role
Waste Pickers not covered at GP level
BRC or any BDO can nominate BRCs or any other
other official at official as a validator and contact
the Block Level person
appointed byl | pRcs or the Nominated official (SBM-
BDO G) would also be responsible for
coordinating with the Master Trainers to
successfully conduct the trainings
BRC or any other official facilitates the
training of Surveyors at the block level
along with the successful completion of
the profiling process.
Conduct IEC
4, GP/ Surveyor Collate the List of Waste Pickers in the
Village (Panchayat GP
Secrgtary/ Gram Conduct IEC
Sachiv or any
other official Conduct Survey through NAMASTE

nominated by
the Block Nodal
officer)

Waste Picker app

11
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Section 3: Implementation Framework

State Nodal Officers
(Director, SBM-U)

A 4

ULB Nodal Officer

v

Validator

Surveyor

1. To nominate validators and surveyors
for profiling. :

: 2. To create IDs for nominated Validators
3 and Surveyors. ]

To validate the Waste Pickers’ Survey

:2. To flag errors related to surveyi
: questionnaire :

:1. To do door-to-door & onsite camps :
survey of the Waste Pickers’ :

2. Toresolve the flagged errors in survey

Implementation Framework in Urban areas for NAMASTE - WP

State Nodal Officer
(Director, SBM-Gramin)

P —

District Nodal Officer
(District Panchayati Raj Officer)

———

1 Master Trainer at District level nominated by the
District Nodal Officer, who could be DPM/ADPM or any
other trainer nominated by the District Nodal Officer.

Training calendar shall be submitted to NSKFDC by the
districts.

Block Nodal Officer
(Block Development Officer)

Assisted by Block Resource Coordinator or any other
official nominated by the BDO.

v

Surveyor at GP Level
(Panchayat Secretary/ Gram
Sachiv or any other official
nominated by the Block Nodal
Officer)

Surveyors can be assisted by Resource Organizations (RO)
for the profiling process.

Implementation Framework in Rural areas for NAMASTE — WP

12
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Section 4: Survey Process Flow in NAMASTE
Application

A. Survey Process Flow in Urban

Process flow : Stakeholders
‘ Survey } '{ Surveyor } o
‘ Error Flagging } -------------- -{ Validator/ ULB Nodal Officer }

‘ Error Resolving

Surveyor } e

Validation

The surveyor will conduct the survey using the IDs given by the
ULB nodal officer. The surveyor can be ULB field level staff
member.

v

The validator/ nodal officer will ensure quality-check of the workers'
details and flag any errors found. The error flagging can be done
by the ULB Nodal Officer and in larger ULBs, a validator ID may
also be created.

The surveyor will resolve all the errors flagged by the validator/
nodal officer in the survey form.

L3

The ULB nodal officer will create users at the ULB level using

Validator/ ULB level Nodal Officer

Error Flagging
7 days

) Error Resolving
7 days

the IDs given by NSKFDC. The ULB Validator/ nodal officer will
validate the data at the ULB level. This will be the only level of
validation in urban areas.

) Validation

7 days

If the list of Workers given by ULB have documents

B. Survey Process Flow in Rural

(proceed with desk validation)

' Process flow 3 l Stakeholders : o Responsibilites '
The surveyor will conduct the survey using the IDs given by
| SUI‘VGY (At GP Level) ‘ '| SUWevor } " the Block Nodal Officer. The surveyor can be Secretary/Gram
Sachiv/ field level staff member.
ErrorF agging _I Validator/ Block Nodal Officer | N The validatolr/ blo.ck nodal officer will ensure quality-check of
(At Block Level) the workers' details and flag any errors found.
Error Resolving _‘ Surveyor | .| The Suw‘j‘yor will resolve all the errors flagged by the
lidator/block nodal officer in the survey form.
(At GP Level) va
Validation | Validator/ Block level Nodal »| The Block Nodal Officer/BRC will validate the data at the
(At Block Level) Officer Block level.
Submission i .| The Validator/Block Nodal Officer will validate the data at the
(At District Level) DPRO Block level and the final submission done by the District
Level Nodal Officer.

Error Flagging ) Error Resolving

7 days

7 days

13
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7 days
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C. Profiling Strategy: Identification of Waste Pickers

Two pronged strategy

SUNey:Camps Door to Door Survey

Work Locations (Landfilll SLF sites, MRF, RRR, Bastis, Clusters and Settlements of
Ward and any other locations specified by the Wastepicker
ULB/PRI)

Enumeration of the Generating the Distribution of D
waste pickers by Unique ID of the card and extending

R e other scheme
surveyors P benefits

Quality Check of the Survey by validator

Profiling Strategy

A two pronged strategy to be adopted for profiling which includes survey at the
basti’'s /settlements of waste pickers and organizing camps at the workplace of
waste pickers. The waste pickers should ideally be profiled by the Urban Local
Bodies (ULBs)/ Panchayati Raj Institutions (PRIs) under which they are currently
engaged/ self- employed as the identification is on the basis of their occupation.

The surveyors engaged by ULBs/ PRIs would be responsible for identifying the
settlements for door to door survey of waste pickers and locations of workplaces by
approaching and engaging with:

i. Kabadiwala’s (Waste aggregators)
ii.  NGOs and Unions working for waste-pickers
iii. Supervisors /Managers of landfill sites, transfer stations and door-to-door
collectors
iv. Facility Managers of Apartment Complexes

The survey can be organized in a camp mode based on the number of waste pickers
existing at each work location. In case of more than 20 waste pickers identified at
one place, the surveyor can organize a camp with the help of ULBs/ PRIs and
conduct the survey.
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Section 5: Component - Wise Scope of Work of
Empanelled Resource Organizations

A.Enumeration of Waste Pickers/ Waste Workers and
Provision of Occupational Photo ID Cards

Component

Key Activities

Deliverables

Enumeration of

informal Waste
Pickers and
Provision of

Occupational
Photo ID cards

In case of ULB / RLB
nominating the RO as

surveyors: -
Assistance in data
collection through
NAMASTE Waste
Picker Mobile App
Coordination with
ULBs / RLB and

NPMUs / SPMUs for
creation of surveyor
IDs

Help the ULBs / RLBs
for preparation of a
profiing plan  with
details of estimated
number of Waste
Pickers, locations to
be targeted, number
of camps to be held,

IEC and outreach
strategies in
consultation with the
ULBs/ PRIs

Facilitate holding of
camps with ULBs/
PRIs and reach out to
their work locations/
habitations for

profiling of all eligible
Waste Pickers and
collate their list.

Submission of List of waste
pickers to the ULB / RLB

Submission of detailed
profiling plan with the
commencement date and
locations (as per the
prescribed format shared by
NSKFDC)

Digital Enumeration  of
Waste Pickers (if nominated
as surveyor)
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e Facilitation centres for
Aadhar Card.

e Facilitation in
Issuance of
NAMASTE ID cards

e Downloading and
helping in issuance of
AB-PMJAY health
cards

B. Occupational Safety & Skill Upgradation Training and PPE

Kits

Facilitate occupational safety training on occupational hazards, safe
handling of Waste, usage of PPE Kits and legal rights in coordination with

empaneled training providers.

Identify and facilitate ULBs/PRIs in distribution of PPE kits (gloves, masks,
boots, etc.).
Monitor and ensure adoption of safety practices in day to day working of

waste pickers.

C. Integration into Solid Waste Management (SWM)

Advisories for integration of Waste Pickers in the Solid Waste
Management value chain as per the SWM Rules 2016:

Rulel15 of the SWM Rules, 2016 asks the Local Bodies to:-

Direct waste generators to hand over segregated waste to authorized
waste pickers,

Provide easy access to Waste Pickers to material recovery facilities /
secondary storage facilities with sufficient space for sorting of
recyclables.

Provide Waste Pickers with training on SWM; and

Consider incentivizing recycling initiatives by informal waste recycling
sector

ROs may pursue with the Urban Local Bodies (ULBs) / Rural Local Bodies RLBs) to
issue necessary advisories/ guidelines for integration of waste pickers in the Solid
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Waste Management Value Chain as per provisions given above in Rulel5 of the
SWM Rules, 2016 and also under NAMASTE scheme.

ii. Dry Waste Collection Centers (DWCCs)

Dry Waste Collection Centers (DWCCs) are to be promoted/ supported under the
scheme as a model for integration of informal waste pickers in the Solid Waste
Management Value Chain wherein Dry Waste Collection Centers will be set up and
operated by the Waste Pickers Collectives with the facilitation support of Resource
Organizations.

The Local Bodies in urban and rural areas will be required to allocate suitable
location, provide basic facilities and infrastructure support towards the same.
While the Resource Organizations (ROs) will be responsible for the following:

e Promotion of DWCCs: Support the establishment and
operationalization of Dry Waste Collection Centers (DWCCs).

e Identification of Location: Identify the locations where DWCCs can
be promoted.

e Awareness and Capacity Building: Organize awareness programs
and engagement sessions to educate Waste Pickers about the benefits
of forming a SHG and provide training on SHG management to
empower the members to effectively run the SHG.

e Facilitating set up of DWCCs: Collaborate with local bodies (ULBs/
PRIs) for provision of appropriate space and infrastructure for operation
of DWCCs, ensuring they meet operational needs. ROs will help in
setting up of DWCCs to be operated by Waste Pickers SHGs as per
extant SoP.

e Model Contracts for DWCC Operations: Create model contracts for
DWCCs, outlining the roles, responsibilities and terms for local bodies,
Waste Picker collectives and ROs. Facilitate their negotiation and
execution, ensuring clear understanding of obligations and benefits.
Implement mechanisms to monitor compliance and address issues.

e Ongoing Support for DWCC Operations: Provide continuous
operational support to waste picker collectives for managing DWCC
operations, resolving issues and improving efficiency. Provide
guidance in accessing capital subsidies for waste collection vehicles.

e Resource Organisation Fee for managing Dry Waste Collection
Centre: ROs would be paid a consolidated management fee of Rs.
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10,000 per DWCC per month to cover the cost of ongoing support and
management services provided by ROs for a period of 12 months.

D. Linkage with Social Security Benefits

ROs to assist in linking eligible informal waste pickers with various National/
State level social security & welfare schemes alongwith the following: -

e Support informal waste pickers in enrolling under Ayushman Bharat PM-
JAY cards.

e Assist in documentation for pre-matric scholarships.

e Facilitate registration under e-Shram portal.

E. Information, Education, and Communication (IEC)
Campaign

e Facilitate Local Bodies (ULBs/ PRIs) in conducting awareness campaigns
on waste pickers' safety, dignity and scheme benefits.

e Educate waste pickers on legal protections against harassment and
discrimination.

e Facilitate local bodies in distribution of IEC materials (posters, flyers, digital
content) to enhance outreach among the target group

F. Data Management and Report Requirement

Resource organizations are to manage and share the following on a monthly
basis: -

e Maintain daily records of waste processing in the DWCC.

e Identify Key Performance Indicators (KPIs) for successful operationalization of
DWCC.

e Impact Assessment and Feedback mechanism for challenges/ issues faced
by the Waste Pickers collectives and Resource Organizations in the operation
and management of DWCC along with key takeaways and suggestions for
addressing them.
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Section 6: Financial and Administrative Procedure

— Fund Flow
I NSKFDC I ,,,,,,,,,, > Work Flow

For all validated survey
Vo
NSKFDC to directly pay [ State/ UT (SNO Office) ]

the ROs for every
Validated survey of the
Informal Waste Pickers

FUND FLOW MECHANISM FOR ROs

i | For all validated survey

(as per the in voice

verified by the ULB/RLB) ULB (ULB Nodal
' Officer’s Office)
For all validated survey
RO to be
Resource Organization | | nominated as _ ULB nominated
(Surveyor) " surveyor only if Surveyor
required by ULB

e ULBs / RLBs will provide surveyor credentials to ROs with which ROs will carry
out the survey of Informal Waste Pickers and will submit to ULB / RLB Nodal
Officer/ Validator for validation

e Nodal Officer/ Validator will validate the survey submitted by ROs which will then
reflect on the NAMASTE portal

e ROs will raise invoice for the survey being done by them and validated by ULBs /
RLBs to NSKFDC.

e Invoice raised by RO will be verified by the ULB /RLB Nodal Officer.

e NSKFDC will create Vendor IDs for ROs and release the funds based on the
invoice submitted by ROs and verified by NSKFDC.

The fund will be disbursed as per the role allocated to RO as per following:

1. For Enumeration: Resource Organizations will be reimbursed Rs.150 per
validated informal waste pickers surveyed using their survey login ID on
NAMASTE application. The amount will be calculated based on the number of
profiled surveys validated by the ULBs / RLBs. ROs are responsible for
conducting surveys, submitting the data for validation and adhering to
prescribed guidelines for transparency and accuracy.

2. DWCC Operations: The Self-Help Groups (SHGs) led by Waste Picker
Collectives will be responsible for operating the Dry Waste Collection Centers
(DWCCs), while the Resource Organizations (ROs) will oversee and ensure
smooth operations. To support the administration and management of each
DWCC, reimbursement of 10,000 per month per DWCC across India will be
provided under the scheme. This amount is allocated for operational
expenses, including staff salaries, maintenance, logistics and other
administrative requirements. The ROs will be responsible for ensuring that the
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funds are utilized effectively and that the DWCCs function as per the
prescribed guidelines. Regular monitoring and reporting will be required to
maintain transparency and accountability.

Process outlines - In-voice raised by the RO for payment will be verified by ULB/
RLB Nodal Officer.

NSKFDC will make payments to the ROs for each validated informal waste picker for
the surveys conducted by them as per list verified by the ULB / RLB Nodal Officer.
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ANNEXURE 1

Fund Flow Mechanism/Payment Criteria for the payment of Profiling Charges
@ Rs.150 per validated Waste Picker in Urban.

Process outlines - the workflow for payment of funds related to waste pickers

Urban Areas: Step-by-step breakdown:

1. State Nodal Officer to submit a request for release of funds:

o The State Nodal Officer will submit a request for the release of funds to the
National Safai Karamcharis Finance and Development Corporation
(NSKFDC) and copy to MoSJE for reimbursement of profiling charges, based
on the number of validated waste pickers. This request will be accompanied
by a statement having the number of ULB wise validated waste pickers for the
concerned State.

2. NSKFDC Action:

o NSKFDC will process the request and reimburse the amount to the State
Nodal Officer based on the validated data of number of waste pickers for the
surveys conducted by the ULBs and intimate the same to MoSJE.

o It will be the sole responsibility of the State Nodal Officer to ensure further
reimbursement of admissible amount to all the ULBs for the surveys
conducted by ULBs.

o NSKFDC will directly disburse payments to the ROs for each validated
informal waste picker (verified by the ULB) for the surveys conducted by them.

Note: Payment of Rs. 150 per validated waste pickers will be made to the ULBs
only. ROs will be paid for profiling of the informal waste picker, if worked as a
surveyor.
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ANNEXURE 2

Fund Flow Mechanism/Payment Criteria for the payment of Profiling Charges
@ Rs.150 per validated Waste Picker in Rural.

Process outlines- the workflow payment of funds related to the Waste Pickers

1. State Nodal Officer to Submit a request for release of funds:

» The Block-level officer will validate the data of waste pickers profiled by
Gram Panchayat and will report to District Panchayati Raj Officer (DPRO).

» The State Nodal Officer (Rural) on the basis of report of DPRO will send a
request to the National Safai Karamcharis Finance and Development
Corporation (NSKFDC) and copy to MoSJE for reimbursement. The
request should be based on the number of District-wise waste pickers
profiled by the Rural Local Bodies.

2. NSKFDC Action:

*+ NSKFDC will process the request and reimburse the amount @Rs 150/-
per validated waste picker to the State Nodal Officer (Rural) based on the
validated data of number of waste pickers for the surveys conducted by
the Rural Local Bodied (RLBs) and intimate the same to MoSJE.

» It will be the sole responsibility of the State Nodal Officer (Rural) to ensure
further reimbursement of amount to the concerned DPROs. Further DPROs
will reimburse the amount to the concerned BDOs. SNO (Rural) will be
responsible for checking the same.

e NSKFDC will directly disburse payments to the ROs for each validated

informal waste picker (verified by the RLB) for the surveys conducted by
them.

Note: ROs will be paid for profiling of the informal validated waste picker only @150
Rs, if worked as a surveyor.
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District Wise Distribution of Resource Organization (RO)

SN |State District ULBs Name Resource Organization (RO)
All India Institute of Local Self Government (Waste
1 |Uttar Pradesh Agra ACHHNERA (NPP) Management & Research Centre)
All India Institute of Local Self Government (Waste
2 |Uttar Pradesh Agra AGRA (M.Corp) Management & Research Centre)
All India Institute of Local Self Government (Waste
8 |Uttar Pradesh Agra BAH (NPP) Management & Research Centre)
All India Institute of Local Self Government (Waste
4 |Uttar Pradesh Agra DAYALBAGH (NP) Management & Research Centre)
All India Institute of Local Self Government (Waste
5 |Uttar Pradesh Agra ETMADPUR (NPP) Management & Research Centre)
All India Institute of Local Self Government (Waste
6 |Uttar Pradesh Agra FATEHABAD (NP) Management & Research Centre)
All India Institute of Local Self Government (Waste
7 |Uttar Pradesh Agra FATEHPUR SIKRI (NPP) Management & Research Centre)
All India Institute of Local Self Government (Waste
8 |Uttar Pradesh Agra JAGNER (NP) Management & Research Centre)
All India Institute of Local Self Government (Waste
9 |Uttar Pradesh Agra KHERAGARH (NP) Management & Research Centre)
All India Institute of Local Self Government (Waste
10 |Uttar Pradesh Agra KIRAOALLI (NP) Management & Research Centre)
All India Institute of Local Self Government (Waste
11 [Uttar Pradesh Agra PINAHAT (NP) Management & Research Centre)
All India Institute of Local Self Government (Waste
12 |Uttar Pradesh Agra SHAMSABAD (NPP) Management & Research Centre)
All India Institute of Local Self Government (Waste
13 [Uttar Pradesh Agra SWAMIBAGH (NP) Management & Research Centre)
. Gopal Shikshan Evam Gramin Vikas Sansthan
14 |Uttar Pradesh Firozabad EKA (NP) (GSGVS)
. Gopal Shikshan Evam Gramin Vikas Sansthan
15 [Uttar Pradesh Firozabad FARIHA (NP) (GSGVS)
16 |Uttar Pradesh  |Firozabad FIROZABAD (M.CORP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
17 |Uttar Pradesh Firozabad JASRANA (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
18 |Uttar Pradesh  |Firozabad MAKKHANPUR (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
19 |Uttar Pradesh  |Firozabad SHIKOHABAD (NPP) Gopal Shikshan Bvam Gramin Vikas Sansthan
(GSGVS)
20 |Uttar Pradesh  |Firozabad SIRSAGANJ (NPP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
21 |Uttar Pradesh Firozabad TUNDLA (NPP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
. . All India Institute of Local Self Government (Waste
22 [Uttar Pradesh Mainpuri BARNAHAL (NP) Management & Research Centre)
. . All India Institute of Local Self Government (Waste
23 |Uttar Pradesh Mainpuri BEWAR (NP) Management & Research Centre)
. . All India Institute of Local Self Government (Waste
24 [Uttar Pradesh Mainpuri BHOGAON (NP) Management & Research Centre)
. . All India Institute of Local Self Government (Waste
25 |Uttar Pradesh Mainpuri GHIRAUR (NP) Management & Research Centre)
. . All India Institute of Local Self Government (Waste
26 [Uttar Pradesh Mainpuri JYOTI KHURIYA (NP) Management & Research Centre)
. . All India Institute of Local Self Government (Waste
27 [Uttar Pradesh Mainpuri KARHAL (NP) Management & Research Centre)
. . All India Institute of Local Self Government (Waste
28 |Uttar Pradesh Mainpuri KISHNI (NP) Management & Research Centre)
. . All India Institute of Local Self Government (Waste
29 [Uttar Pradesh Mainpuri KURAOALLI (NP) Management & Research Centre)
. . All India Institute of Local Self Government (Waste
30 |Uttar Pradesh Mainpuri KUSMARA (NP) Management & Research Centre)
. . All India Institute of Local Self Government (Waste
31 [Uttar Pradesh Mainpuri MAINPURI (NPP) Management & Research Centre)
32 |Uttar Pradesh Mathura BAJNA (NP) DAKSH Foundation
33 |Uttar Pradesh Mathura BALDEV (NP) DAKSH Foundation
34 |Uttar Pradesh Mathura BARSANA (NP) DAKSH Foundation
35 |Uttar Pradesh Mathura CHAUMUHAN (NP) DAKSH Foundation
36 |Uttar Pradesh Mathura CHHATA (NP) DAKSH Foundation
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37 |Uttar Pradesh Mathura FARAH (NP) DAKSH Foundation
38 |Uttar Pradesh Mathura GOKUL (NP) DAKSH Foundation
39 |Uttar Pradesh Mathura GOVARDHAN (NP) DAKSH Foundation
40 |Uttar Pradesh Mathura KOSI KALAN (NPP) DAKSH Foundation
41 [Uttar Pradesh Mathura MAHABAN (NP) DAKSH Foundation
42 |Uttar Pradesh Mathura MATHURA-VRINDAVAN (M.Corp) |DAKSH Foundation
43 |Uttar Pradesh Mathura NANDGAON (NP) DAKSH Foundation
44 |Uttar Pradesh Mathura RADHAKUND (NP) DAKSH Foundation
45 [Uttar Pradesh Mathura RAYA (NP) DAKSH Foundation
46 |Uttar Pradesh Mathura SAUNKH (NP) DAKSH Foundation
. All India Institute of Local Self Government (Waste
47 |Uttar Pradesh Aligarh ALIGARH (M.Corp) Management & Research Centre)
. All India Institute of Local Self Government (Waste
48 |Uttar Pradesh Aligarh ATRAULI (NPP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
49 |Uttar Pradesh Aligarh BARAULI (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
50 [Uttar Pradesh Aligarh BESWAN (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
51 |Uttar Pradesh Aligarh CHANDAUS (NP) Management & Research Centre)
52 |Uttar Pradesh Aligarh CHHARRA RAFATPUR (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
. All India Institute of Local Self Government (Waste
53 |Uttar Pradesh Aligarh GABHANA (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
54 [Uttar Pradesh Aligarh HARDUAGAN!J (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
55 |Uttar Pradesh Aligarh IGLAS (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
56 [Uttar Pradesh Aligarh JALALI (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
57 |Uttar Pradesh Aligarh JATARI (NP) Management & Research Centre)
58 |Uttar Pradesh Aligarh JAWAN SIKANDARPUR (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
. All India Institute of Local Self Government (Waste
59 |Uttar Pradesh Aligarh KAURIAGANJ (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
60 [Uttar Pradesh Aligarh KHAIR (NPP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
61 |Uttar Pradesh Aligarh MADRAK (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
62 [Uttar Pradesh Aligarh PILKHANA (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
63 |Uttar Pradesh Aligarh PISAWA (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
64 [Uttar Pradesh Aligarh VIJAYGARH (NP) Management & Research Centre)
65 |Uttar Pradesh Etah ALIGANJ (NPP) Citizen Development Institute
66 |Uttar Pradesh Etah AWAGARH (NP) Citizen Development Institute
67 |Uttar Pradesh Etah ETAH (NPP) Citizen Development Institute
68 |Uttar Pradesh Etah JAITHARA (NP) Citizen Development Institute
69 |Uttar Pradesh Etah JALESAR (NPP) Citizen Development Institute
70 |Uttar Pradesh Etah MAREHRA (NPP) Citizen Development Institute
71 |Uttar Pradesh Etah MIRHACHI (NP) Citizen Development Institute
72 |Uttar Pradesh Etah NIDHAULI KALAN (NP) Citizen Development Institute
73 |Uttar Pradesh Etah RAJA KA RAMPUR (NP) Citizen Development Institute
74 |Uttar Pradesh Etah SAKIT (NP) Citizen Development Institute
75 |Uttar Pradesh Hathras HASAYAN (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
76 |Uttar Pradesh Hathras HATHRAS (NPP) All India Institute of Local Self Government (Waste
Management & Research Centre)
All India Institute of Local Self Government (Waste
77 [Uttar Pradesh Hathras MENDU (NP) Management & Research Centre)
78 |Uttar Pradesh Hathras MURSAN (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
79 |Uttar Pradesh Hathras PURDILNAGAR (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
80 |Uttar Pradesh Hathras SADABAD (NP) All India Institute of Local Self Government (Waste

Management & Research Centre)
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All India Institute of Local Self Government (Waste

81 |Uttar Pradesh Hathras SAHPAU (NP) Management & Research Centre)
All India Institute of Local Self Government (Waste

82 [Uttar Pradesh Hathras SASNI (NP) Management & Research Centre)

83 |Uttar Pradesh Hathras SIKANDRARAO (NPP) All India Institute of Local Self Government (Waste
Management & Research Centre)

84 |Uttar Pradesh Kasganj AMANPUR (NP) Center of Technology and Entrepreneurship
Development

85 |Uttar Pradesh Kasganj BHARGAIN (NP) Center of Technology and Entrepreneurship
Development

86 |Uttar Pradesh Kasganj BILRAM (NP) Center of Technology and Entrepreneurship
Development

87 |Uttar Pradesh  |Kasganj GANJ DUNDAWARA (NPP) Center of Technology and Entrepreneurship
Development

88 |Uttar Pradesh Kasganj KASGANJ (NPP) Center of Technology and Entrepreneurship
Development

89 |Uttar Pradesh Kasganj MOHANPUR (NP) Center of Technology and Entrepreneurship
Development

90 |Uttar Pradesh Kasganj PATIYALI (NP) Center of Technology and Entrepreneurship
Development

o1 |Uttar Pradesh Kasganj SAHAWAR (NP) Center of Technology and Entrepreneurship
Development

92 |Uttar Pradesh Kasganj SIDHPURA (NP) Center of Technology and Entrepreneurship
Development

93 |Uttar Pradesh Kasganj SORON (NPP) Center of Technology and Entrepreneurship

Development

94

Uttar Pradesh

Ambedkar Nagar

AKBARPUR (NPP)

Center of Technology and Entrepreneurship
Development

95

Uttar Pradesh

Ambedkar Nagar

ASHRAFPUR KICHHAUCHHA (NP)

Center of Technology and Entrepreneurship
Development

96

Uttar Pradesh

Ambedkar Nagar

ILTIFATGANJ BAZAR (NP)

Center of Technology and Entrepreneurship
Development

97

Uttar Pradesh

Ambedkar Nagar

JAHANGIRGANJ (NP)

Center of Technology and Entrepreneurship
Development

98

Uttar Pradesh

Ambedkar Nagar

JALALPUR (NPP)

Center of Technology and Entrepreneurship
Development

99

Uttar Pradesh

Ambedkar Nagar

RAJESULTANPUR (NP)

Center of Technology and Entrepreneurship
Development

Center of Technology and Entrepreneurship

100 |Uttar Pradesh Ambedkar Nagar TANDA (NPP)
Development

101 |Uttar Pradesh Amethi AMETHI (NP) Center of Technology and Entrepreneurship
Development

102 |Uttar Pradesh | Amethi GAURIGANJ (NPP) Center of Technology and Entrepreneurship
Development

103 |Uttar Pradesh Amethi JAIS (NPP) Center of Technology and Entrepreneurship
Development

104 |Uttar Pradesh | Amethi MUSAFIRKHANA (NP) Center of Technology and Entrepreneurship
Development

105 |Uttar Pradesh Ayodhya AYODHYA (M.CORP) Center of Technology and Entrepreneurship
Development

106 |Uttar Pradesh Ayodhya BHADARSA (NP) Center of Technology and Entrepreneurship
Development

107 |Uttar Pradesh Ayodhya BIKAPUR (NP) Center of Technology and Entrepreneurship
Development

108 |Uttar Pradesh Ayodhya GOSAINGANJ (NP) Center of Technology and Entrepreneurship
Development

109 |Uttar Pradesh | Ayodhya KHIRAUNI (SHUCHITTAGANS) (Np) | Senter of Technology and Entrepreneurship
Development

110 |Uttar Pradesh Ayodhya KUMARGANJ (NP) Center of Technology and Entrepreneurship
Development

111 |Uttar Pradesh Ayodhya MA KAMAKHYA (NP) Center of Technology and Entrepreneurship
Development

112 |Uttar Pradesh Ayodhya RUDAULI (NPP) Center of Technology and Entrepreneurship
Development

113 |Uttar Pradesh Barabanki BANKI (NP) Center of Technology and Entrepreneurship
Development

114 |Uttar Pradesh  |Barabanki BELHARA (NP) Center of Technology and Entrepreneurship

Development




1451

Center of Technology and Entrepreneurship

115 |Uttar Pradesh Barabanki DARIYABAD (NP)
Development

116 |Uttar Pradesh Barabanki DEWA (NP) Center of Technology and Entrepreneurship
Development

117 |Uttar Pradesh ~ |Barabanki FATEHPUR (NP) Center of Technology and Entrepreneurship
Development

118 |Uttar Pradesh | Barabanki HAIDERGARH (NP) Center of Technology and Entrepreneurship
Development

119 |Uttar Pradesh  |Barabanki NAWABGANJ (NPP) Center of Technology and Entrepreneurship
Development

120 |Uttar Pradesh | Barabanki RAMNAGAR (NP) Center of Technology and Entrepreneurship
Development

121 |Uttar Pradesh ~ |Barabanki RAMSANEHI GHAT (NP) Center of Technology and Entrepreneurship
Development

122 |Uttar Pradesh | Barabanki SATRIKH (NP) Center of Technology and Entrepreneurship
Development

123 |Uttar Pradesh ~ |Barabanki SIDDHAUR (NP) Center of Technology and Entrepreneurship
Development

124 |Uttar Pradesh Barabanki SUBEHA (NP) Center of Technology and Entrepreneurship
Development

125 |Uttar Pradesh ~ |Barabanki TIKAIT NAGAR (NP) Center of Technology and Entrepreneurship
Development

126 |Uttar Pradesh Barabanki ZAIDPUR (NP) Center of Technology and Entrepreneurship
Development

127 |Uttar Pradesh Sultanpur DOSTPUR (NP) Center of Technology and Entrepreneurship
Development

128 |Uttar Pradesh Sultanpur KADIPUR (NP) Center of Technology and Entrepreneurship
Development

129 |Uttar Pradesh  |Sultanpur KOERIPUR (NP) Center of Technology and Entrepreneurship
Development

130 |Uttar Pradesh Sultanpur LAMBHUA (NP) Center of Technology and Entrepreneurship
Development

131 |Uttar Pradesh ~ |Sultanpur SULTANPUR (NPP) Center of Technology and Entrepreneurship
Development

132 |Uttar Pradesh Azamgarh ATRAULIYA (NP) CPD Skill and Technology Pvt Ltd

133 |Uttar Pradesh Azamgarh AZAMGARH (NPP) CPD Skill and Technology Pvt Ltd

134 |Uttar Pradesh Azamgarh AZMATGARH (NP) CPD Skill and Technology Pvt Ltd

135 |Uttar Pradesh Azamgarh BILARIAGANJ (NPP) CPD Skill and Technology Pvt Ltd

136 |Uttar Pradesh Azamgarh BUDHANPUR (NP) CPD Skill and Technology Pvt Ltd

137 |Uttar Pradesh Azamgarh JAHANAGANJ (NP) CPD Skill and Technology Pvt Ltd

138 |Uttar Pradesh Azamgarh JIYANPUR (NP) CPD Skill and Technology Pvt Ltd

139 |Uttar Pradesh Azamgarh KATGHAR LALGANJ (NP) CPD Skill and Technology Pvt Ltd

140 |Uttar Pradesh Azamgarh MAHARAJGANJ (NP) CPD Skill and Technology Pvt Ltd

141 |Uttar Pradesh Azamgarh MAHUL(NP) CPD Skill and Technology Pvt Ltd

142 |Uttar Pradesh Azamgarh MARTINGANJ (NP) CPD Skill and Technology Pvt Ltd

143 |Uttar Pradesh Azamgarh MEHNAGAR (NP) CPD Skill and Technology Pvt Ltd

144 |Uttar Pradesh Azamgarh MUBARAKPUR (NPP) CPD Skill and Technology Pvt Ltd

145 |Uttar Pradesh Azamgarh NIZAMABAD (NP) CPD Skill and Technology Pvt Ltd

146 |Uttar Pradesh Azamgarh PHULPUR (NP) CPD Skill and Technology Pvt Ltd

147 |Uttar Pradesh Azamgarh SARAI MIR (NP) CPD Skill and Technology Pvt Ltd

148 |Uttar Pradesh Ballia BALLIA (NPP) Center of Technology and Entrepreneurship
Development

149 |Uttar Pradesh Ballia BANSDIH (NP) Center of Technology and Entrepreneurship
Development

150 |Uttar Pradesh Ballia BARIYA (NP) Center of Technology and Entrepreneurship
Development

151 |Uttar Pradesh ~ |Ballia BELTHARA ROAD (NP) Center of Technology and Entrepreneurship
Development

152 |Uttar Pradesh ~ |Ballia CHITBARA GAON (NP) Center of Technology and Entrepreneurship
Development

153 |Uttar Pradesh Ballia MANIYAR (NP) Center of Technology and Entrepreneurship
Development

154 |Uttar Pradesh Ballia NAGRA (NP) Center of Technology and Entrepreneurship
Development

155 |Uttar Pradesh Ballia RASRA (NPP) Center of Technology and Entrepreneurship
Development

156 |Uttar Pradesh ~ |Ballia RATSARKALAN (NP) Center of Technology and Entrepreneurship

Development
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Center of Technology and Entrepreneurship

157 [Uttar Pradesh Ballia REOTI (NP)
Development
158 |Uttar Pradesh Ballia SAHATWAR (NP) Center of Technology and Entrepreneurship
Development
159 |Uttar Pradesh ~ |Ballia SIKANDERPUR (NP) Center of Technology and Entrepreneurship
Development
160 |Uttar Pradesh Mau ADARI (NP) CPD Skill and Technology Pvt Ltd
161 [Uttar Pradesh Mau AMILA (NP) CPD Skill and Technology Pvt Ltd
162 |Uttar Pradesh Mau CHIRAIYAKOT (NP) CPD Skill and Technology Pvt Ltd
163 [Uttar Pradesh Mau DOHRIGHAT (NP) CPD Skill and Technology Pvt Ltd
164 |Uttar Pradesh Mau GHOSI (NP) CPD Skill and Technology Pvt Ltd
165 [Uttar Pradesh Mau KOPAGANJ (NP) CPD Skill and Technology Pvt Ltd
166 |Uttar Pradesh Mau KURTHI JAFARPUR (NP) CPD Skill and Technology Pvt Ltd
167 [Uttar Pradesh Mau MADHUBAN (NP) CPD Skill and Technology Pvt Ltd
168 |Uttar Pradesh Mau MAUNATH BHANJAN (NPP) CPD Skill and Technology Pvt Ltd
169 |Uttar Pradesh Mau MUHAMMADABAD GOHNA (NP) |CPD Skill and Technology Pvt Ltd
170 |Uttar Pradesh Mau WALIDPUR(NP) CPD Skill and Technology Pvt Ltd
. All India Institute of Local Self Government (Waste
171 |Uttar Pradesh Bareilly AONLA (NPP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
172 |Uttar Pradesh Bareilly BAHERI (NPP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
173 |Uttar Pradesh Bareilly BAREILLY (M.Corp) Management & Research Centre)
174 |Uttar Pradesh Bareilly BISHARATGANJ (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
. All India Institute of Local Self Government (Waste
175 |Uttar Pradesh Bareilly DEORANIAN (NP) Management & Research Centre)
176 | Uttar Pradesh Bareilly DHAURA TANDA (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
. All India Institute of Local Self Government (Waste
177 |Uttar Pradesh Bareilly FARIDPUR (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
178 [Uttar Pradesh Bareilly FARIDPUR (NPP) Management & Research Centre)
179 |Uttar Pradesh Bareilly FATEHGANJ PASHCHIMI (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
180 |Uttar Pradesh Bareilly FATEHGANJ PURVI (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
. All India Institute of Local Self Government (Waste
181 |Uttar Pradesh Bareilly MIRGANJ (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
182 [Uttar Pradesh Bareilly NAWABGANJ (NPP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
183 |Uttar Pradesh Bareilly RICHHA (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
184 [Uttar Pradesh Bareilly RITHORA (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
185 |Uttar Pradesh Bareilly SAINTHAL (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
186 |Uttar Pradesh Bareilly SHAHI (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
187 |Uttar Pradesh Bareilly SHERGARH (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
188 |Uttar Pradesh Bareilly SHISHGARH (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
189 [Uttar Pradesh Bareilly SIRAULI (NP) Management & Research Centre)
190 |Uttar Pradesh Bareilly THIRIYA NIZAMAT KHAN (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
191 |Uttar Pradesh Budaun ALAPUR (NP) Center of Technology and Entrepreneurship
Development
192 |Uttar Pradesh Budaun BILSI (NPP) Center of Technology and Entrepreneurship
Development
193 |Uttar Pradesh Budaun BISAULI (NPP) Center of Technology and Entrepreneurship
Development
194 |Uttar Pradesh Budaun BUDAUN (NPP) Center of Technology and Entrepreneurship
Development
195 |Uttar Pradesh Budaun DAHGAWAN (NP) Center of Technology and Entrepreneurship

Development
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196 |Uttar Pradesh Budaun DATAGANJ (NPP)
Development
197 |Uttar Pradesh Budaun FAIZGANJ (NP) Center of Technology and Entrepreneurship
Development
198 |Uttar Pradesh Budaun GULARIYA (NP) Center of Technology and Entrepreneurship
Development
199 |Uttar Pradesh  |Budaun ISLAMNAGAR (NP) Center of Technology and Entrepreneurship
Development
200 |Uttar Pradesh Budaun KACHHLA (NP) Center of Technology and Entrepreneurship
Development
201 |Uttar Pradesh Budaun KAKRALA (NPP) Center of Technology and Entrepreneurship
Development
202 |Uttar Pradesh ~ |Budaun KUNWARGAON (NP) Center of Technology and Entrepreneurship
Development
203 |Uttar Pradesh Budaun MUNDIYA (NP) Center of Technology and Entrepreneurship
Development
204 |Uttar Pradesh Budaun RUDAYAN (NP) Center of Technology and Entrepreneurship
Development
205 |Uttar Pradesh Budaun SAHASWAN (NPP) Center of Technology and Entrepreneurship
Development
206 |Uttar Pradesh Budaun SAIDPUR (NP) Center of Technology and Entrepreneurship
Development
207 |Uttar Pradesh Budaun SAKHANU (NP) Center of Technology and Entrepreneurship
Development
208 |Uttar Pradesh Budaun UIHANI (NPP) Center of Technology and Entrepreneurship
Development
209 |Uttar Pradesh Budaun USAWAN (NP) Center of Technology and Entrepreneurship
Development
210 |Uttar Pradesh Budaun USEHAT (NP) Center of Technology and Entrepreneurship
Development
211 |Uttar Pradesh Budaun WAZIRGANJ (NP) Center of Technology and Entrepreneurship
Development
212 |Uttar Pradesh Pilibhit BARKHERA (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
213 |Uttar Pradesh Pilibhit BILSANDA (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
214 |Uttar Pradesh Pilibhit BISALPUR (NPP) All India Institute of Local Self Government (Waste
Management & Research Centre)
215 | Uttar Pradesh pilibhit GULARIYA BHINDARA (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
216 |Uttar Pradesh Pilibhit JAHANABAD (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
217 |Uttar Pradesh pilibhit KALINAGAR (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
218 |Uttar Pradesh Pilibhit NYORIA HUSAINPUR (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
219 |Uttar Pradesh pilibhit PAKADIA NAUGAWA (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
290 |Uttar Pradesh Pilibhit PILIBHIT (NPP) All India Institute of Local Self Government (Waste
Management & Research Centre)
991 |Uttar Pradesh pilibhit PURANPUR (NPP) All India Institute of Local Self Government (Waste
Management & Research Centre)
. All India Institute of Local Self Government (Waste
222 |Uttar Pradesh Shahjahanpur ALLAHGANJ (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
223 |Uttar Pradesh Shahjahanpur BANDA (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
224 |Uttar Pradesh Shahjahanpur JALALABAD (NPP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
225 [Uttar Pradesh Shahjahanpur KALAAN (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
226 |Uttar Pradesh Shahjahanpur KANTH (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
227 |Uttar Pradesh Shahjahanpur KATRA (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste
228 |Uttar Pradesh Shahjahanpur KHUDAGANJ (NP) Management & Research Centre)
299 |Uttar Pradesh Shahjahanpur KHUTAR (NP) All India Institute of Local Self Government (Waste

Management & Research Centre)
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230 [Uttar Pradesh Shahjahanpur NIGOHI (NP) Management & Research Centre)
. All India Institute of Local Self Government (Waste

231 |Uttar Pradesh Shahjahanpur POWAYAN (NP) Management & Research Centre)

232 |Uttar Pradesh Shahjahanpur SHAHJAHANPUR(M.CORP) All India Institute of Local Self Government (Waste
Management & Research Centre)

. All India Institute of Local Self Government (Waste

233 |Uttar Pradesh Shahjahanpur TILHAR (NPP) Management & Research Centre)

234 |Uttar Pradesh Basti BANKATI (NP) Center of Technology and Entrepreneurship
Development

235 |Uttar Pradesh Basti BASTI (NPP) Center of Technology and Entrepreneurship
Development

236 |Uttar Pradesh | Basti BHABNAN BAZAR (NP) Center of Technology and Entrepreneurship
Development

237 [Uttar Pradesh | Basti BHANPUR KASWA (NP) Center of Technology and Entrepreneurship
Development

238 |Uttar Pradesh Basti GAAYGHAT (NP) Center of Technology and Entrepreneurship
Development

239 |Uttar Pradesh Basti GANESHPUR (NP) Center of Technology and Entrepreneurship
Development

240 |Uttar Pradesh Basti HARRAIYA (NP) Center of Technology and Entrepreneurship
Development

241 |Uttar Pradesh Basti KAPTANGANJ (NP) Center of Technology and Entrepreneurship
Development

242 |Uttar Pradesh Basti MUNDERVAN (NP) Center of Technology and Entrepreneurship
Development

243 |Uttar Pradesh Basti NAGAR BAZAR (NP) Center of Technology and Entrepreneurship
Development

244 |Uttar Pradesh  |Basti RUDHAULI BAZAR(NP) Center of Technology and Entrepreneurship

Development

245 |Uttar Pradesh Sant Kabir Nagar BAGHNAGAR URF BAKHIRA (NP) |CPD Skill and Technology Pvt Ltd
246 |Uttar Pradesh Sant Kabir Nagar BELHAR KALA (NP) CPD Skill and Technology Pvt Ltd
247 |Uttar Pradesh Sant Kabir Nagar DHARAMSINGHWA (NP) CPD Skill and Technology Pvt Ltd

248

Uttar Pradesh

Sant Kabir Nagar

HAISAR BAZAR DHANDHATA (NP)

CPD Skill and Technology Pvt Ltd

249

Uttar Pradesh

Sant Kabir Nagar

HARIHARPUR (NP)

CPD Skill and Technology Pvt Ltd

250

Uttar Pradesh

Sant Kabir Nagar

KHALILABAD (NPP)

CPD Skill and Technology Pvt Ltd

251

Uttar Pradesh

Sant Kabir Nagar

MAGHAR (NP)

CPD Skill and Technology Pvt Ltd

252

Uttar Pradesh

Sant Kabir Nagar

MEHDAWAL (NP)

CPD Skill and Technology Pvt Ltd

Center of Technology and Entrepreneurship

253 |Uttar Pradesh Siddharthnagar BADHANI CHAFA (NP)
Development

254 |Uttar Pradesh  |Siddharthnagar BANSI (NPP) Center of Technology and Entrepreneurship
Development

255 |Uttar Pradesh  |Siddharthnagar BARHANI BAZAR (NP) Center of Technology and Entrepreneurship
Development

256 |Uttar Pradesh  |Siddharthnagar BHARATBHARI (NP) Center of Technology and Entrepreneurship
Development

257 |Uttar Pradesh  |Siddharthnagar BISKOHAR (NP) Center of Technology and Entrepreneurship
Development

258 |Uttar Pradesh  |Siddharthnagar DOMARIYAGANJ (NP) Center of Technology and Entrepreneurship
Development

259 |Uttar Pradesh  |Siddharthnagar ITWA (NP) Center of Technology and Entrepreneurship
Development

260 |Uttar Pradesh | Siddharthnagar KAPILAVASTU (NP) Center of Technology and Entrepreneurship

Development

261

Uttar Pradesh

Siddharthnagar

SHOHRATGARH (NP)

Center of Technology and Entrepreneurship
Development

262

Uttar Pradesh

Siddharthnagar

SIDDHARTHNAGAR (NPP)

Center of Technology and Entrepreneurship
Development

263

Uttar Pradesh

Siddharthnagar

USKA BAZAR (NP)

Center of Technology and Entrepreneurship
Development

Gopal Shikshan Evam Gramin Vikas Sansthan

264 |Uttar Pradesh Banda ATARRA (NPP) (GSGVS)

Gopal Shikshan Evam Gramin Vikas Sansthan
265 [Uttar Pradesh Banda BABERU (NP) (GSGVS)

Gopal Shikshan Evam Gramin Vikas Sansthan
266 [Uttar Pradesh Banda BANDA (NPP) (GSGVS)
267 |Uttar Pradesh  |Banda BISANDA BUZURG (NP) Gopal Shikshan Evam Gramin Vikas Sansthan

(GSGVS)
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268 |Uttar Pradesh Banda MATAUNDH (NP) (GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan
269 |Uttar Pradesh Banda NARAINI (NP) (GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan
270 [Uttar Pradesh Banda ORAN (NP) (GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan
271 |Uttar Pradesh Banda TINDWARI (NP) (GSGVS)
272 |Uttar Pradesh Chitrakoot E:NHPI;)RAKOOT DHAM (KARWI) DAKSH Foundation
273 |Uttar Pradesh Chitrakoot MANIKPUR SARHAT (NP) DAKSH Foundation
274 |Uttar Pradesh Chitrakoot MAU (NP) DAKSH Foundation
275 |Uttar Pradesh Chitrakoot RAJAPUR (NP) DAKSH Foundation
. Gopal Shikshan Evam Gramin Vikas Sansthan
276 |Uttar Pradesh Hamirpur GOHAND (NP) (GSGVS)
277 |Uttar Pradesh Harmirpur HAMIRPUR (NPP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
. Gopal Shikshan Evam Gramin Vikas Sansthan
278 |Uttar Pradesh Hamirpur KURARA (NP) (GSGVS)
279 |Uttar Pradesh Harmirpur MAUDAHA (NPP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
. Gopal Shikshan Evam Gramin Vikas Sansthan
280 [Uttar Pradesh Hamirpur RATH (NPP) (GSGVS)
. Gopal Shikshan Evam Gramin Vikas Sansthan
281 |Uttar Pradesh Hamirpur SARILA (NP) (GSGVS)
282 |Uttar Pradesh Hamirpur SUMERPUR (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
283 |Uttar Pradesh Mahoba CHARKHARI (NPP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan
284 |Uttar Pradesh Mahoba KABRAI (NP) (GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan
285 |Uttar Pradesh Mahoba KHARELA (NP) (GSGVS)
286 |Uttar Pradesh Mahoba KUL PAHAR (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan
287 |Uttar Pradesh Mahoba MAHOBA (NPP) (GSGVS)
288 |Uttar Pradesh Bahraich BAHRAICH (NPP) Sahyog Social & Cultural Development Society
289 |Uttar Pradesh Bahraich JARWAL (NP) Sahyog Social & Cultural Development Society
290 |Uttar Pradesh Bahraich KAISARGANJ (NP) Sahyog Social & Cultural Development Society
291 [Uttar Pradesh Bahraich MIHEEPURVA (NP) Sahyog Social & Cultural Development Society
292 |Uttar Pradesh Bahraich NANPARA (NPP) Sahyog Social & Cultural Development Society
293 |Uttar Pradesh Bahraich PAYAGPUR (NP) Sahyog Social & Cultural Development Society
294 |Uttar Pradesh Bahraich RISIYA BAZAR (NP) Sahyog Social & Cultural Development Society
295 |Uttar Pradesh Bahraich RUPAEDIHA (NP) Sahyog Social & Cultural Development Society
296 |Uttar Pradesh Balrampur BALRAMPUR (NPP) All India Institute of Local Self Government (Waste
Management & Research Centre)
All India Institute of Local Self Government (Waste
297 |Uttar Pradesh Balrampur GAINSADI (NP) Management & Research Centre)
298 |Uttar Pradesh Balrampur PACHPERWA (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
All India Institute of Local Self Government (Waste
299 |Uttar Pradesh Balrampur TULSIPUR (NP) Management & Research Centre)
All India Institute of Local Self Government (Waste
300 |Uttar Pradesh Balrampur UTRAULA (NPP) Management & Research Centre)
301 |Uttar Pradesh Gonda BELSAR (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
302 |Uttar Pradesh Gonda COLONELGANJ (NPP) All India Institute of Local Self Government (Waste
Management & Research Centre)
303 |Uttar Pradesh Gonda DHANEPUR (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
304 |Uttar Pradesh Gonda GONDA (NPP) All India Institute of Local Self Government (Waste
Management & Research Centre)
305 |Uttar Pradesh Gonda KATRA (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
306 |Uttar Pradesh Gonda KHARGUPUR (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
307 |Uttar Pradesh Gonda MANKAPUR (NP) All India Institute of Local Self Government (Waste

Management & Research Centre)
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308 [Uttar Pradesh Gonda NAWABGANJ (NPP) Management & Research Centre)
309 |Uttar Pradesh Gonda PARASPUR (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
310 |Uttar Pradesh Gonda TARABGANJ (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
311 |Uttar Pradesh Srawasti BHINGA (NPP) All India Institute of Local Self Government (Waste
Management & Research Centre)
312 |Uttar Pradesh Srawasti IKAUNA (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
313 |Uttar Pradesh Deoria BAITALPUR (NP) CPD Skill and Technology Pvt Ltd
314 |Uttar Pradesh Deoria BARIYARPUR (NP) CPD Skill and Technology Pvt Ltd
315 [Uttar Pradesh Deoria BHALUANI BAZAR (NP) CPD Skill and Technology Pvt Ltd
316 |Uttar Pradesh Deoria BHATNI BAZAR (NP) CPD Skill and Technology Pvt Ltd
317 |Uttar Pradesh Deoria BHATPAR RANI (NP) CPD Skill and Technology Pvt Ltd
318 |Uttar Pradesh Deoria DEORIA (NPP) CPD Skill and Technology Pvt Ltd
319 |Uttar Pradesh Deoria GAURA BARHAJ (NPP) CPD Skill and Technology Pvt Ltd
320 |Uttar Pradesh Deoria GAURI BAZAR (NP) CPD Skill and Technology Pvt Ltd
321 |Uttar Pradesh Deoria HETIMPUR (NP) CPD Skill and Technology Pvt Ltd
322 |Uttar Pradesh Deoria LAR (NP) CPD Skill and Technology Pvt Ltd
323 |Uttar Pradesh Deoria MADANPUR (NP) CPD Skill and Technology Pvt Ltd
324 |Uttar Pradesh Deoria MAJHAULIRAJ (NP) CPD Skill and Technology Pvt Ltd
325 |Uttar Pradesh Deoria PATHARDEWA (NP) CPD Skill and Technology Pvt Ltd
326 |Uttar Pradesh Deoria RAMPUR KARKHANA (NP) CPD Skill and Technology Pvt Ltd
327 |Uttar Pradesh Deoria RUDRAPUR (NP) CPD Skill and Technology Pvt Ltd
328 |Uttar Pradesh Deoria SALEMPUR (NP) CPD Skill and Technology Pvt Ltd
329 |Uttar Pradesh Deoria TARKULWA (NP) CPD Skill and Technology Pvt Ltd
330 |Uttar Pradesh Gorakhpur BANSGAON (NP) CPD Skill and Technology Pvt Ltd
331 [Uttar Pradesh Gorakhpur BARHALGANJ (NP) CPD Skill and Technology Pvt Ltd
332 |Uttar Pradesh Gorakhpur CAMPIERGANJ (NP) CPD Skill and Technology Pvt Ltd
333 |Uttar Pradesh Gorakhpur GHAGHASRA BAZAR (NP) CPD Skill and Technology Pvt Ltd
334 |Uttar Pradesh Gorakhpur GOLA BAZAR (NP) CPD Skill and Technology Pvt Ltd
335 |Uttar Pradesh Gorakhpur GORAKHPUR (M.Corp) CPD Skill and Technology Pvt Ltd
336 |Uttar Pradesh Gorakhpur MUNDERA BAZAR (NP) CPD Skill and Technology Pvt Ltd
337 |Uttar Pradesh Gorakhpur PIPIGANJ (NP) CPD Skill and Technology Pvt Ltd
338 |Uttar Pradesh Gorakhpur PIPRAICH (NP) CPD Skill and Technology Pvt Ltd
339 |Uttar Pradesh Gorakhpur SAHJANWAN (NP) CPD Skill and Technology Pvt Ltd
340 [Uttar Pradesh Gorakhpur stﬁt E@?BA SANGRAMPUR CPD Skill and Technology Pvt Ltd
341 |Uttar Pradesh Gorakhpur URUVA BAZAR (NP) CPD Skill and Technology Pvt Ltd
342 |Uttar Pradesh Kushinagar CHHITAUNI (NP) CPD Skill and Technology Pvt Ltd
343 |Uttar Pradesh Kushinagar DUDDHI (NP) CPD Skill and Technology Pvt Ltd
344 |Uttar Pradesh Kushinagar FAZILNAGAR (NP) CPD Skill and Technology Pvt Ltd
345 |Uttar Pradesh Kushinagar HATA (NPP) CPD Skill and Technology Pvt Ltd
346 |Uttar Pradesh Kushinagar KAPTANGANJ (NP) CPD Skill and Technology Pvt Ltd
347 |Uttar Pradesh Kushinagar KHADDA (NP) CPD Skill and Technology Pvt Ltd
348 |Uttar Pradesh Kushinagar KUSHINAGAR (NPP) CPD Skill and Technology Pvt Ltd
349 |Uttar Pradesh Kushinagar MATHAULI (NP) CPD Skill and Technology Pvt Ltd
350 |Uttar Pradesh Kushinagar PADRAUNA (NPP) CPD Skill and Technology Pvt Ltd
351 [Uttar Pradesh Kushinagar RAMKOLA (NP) CPD Skill and Technology Pvt Ltd
352 |Uttar Pradesh Kushinagar SEORAHI (NP) CPD Skill and Technology Pvt Ltd
353 |Uttar Pradesh Kushinagar SUKRAULLI (NP) CPD Skill and Technology Pvt Ltd
354 |Uttar Pradesh Kushinagar TAMKUHI RAJ (NP) CPD Skill and Technology Pvt Ltd
355 |Uttar Pradesh Maharajganj ANANDNAGAR (NP) CPD Skill and Technology Pvt Ltd
356 |Uttar Pradesh Maharajganj BRIJMANGANJ (NP) CPD Skill and Technology Pvt Ltd
357 |Uttar Pradesh Maharajganj CHAUK (NP) CPD Skill and Technology Pvt Ltd
358 |Uttar Pradesh Maharajganj GHUGHALI (NP) CPD Skill and Technology Pvt Ltd
359 |Uttar Pradesh Maharajganj MAHARAJGANJ (NPP) CPD Skill and Technology Pvt Ltd
360 |Uttar Pradesh Maharajganj NAUTANWA (NPP) CPD Skill and Technology Pvt Ltd
361 |Uttar Pradesh Maharajganj NICHLAUL (NP) CPD Skill and Technology Pvt Ltd
362 |Uttar Pradesh Maharajganj PANIYARA (NP) CPD Skill and Technology Pvt Ltd
363 |Uttar Pradesh Maharajganj PARTAWAL (NP) CPD Skill and Technology Pvt Ltd
364 |Uttar Pradesh Maharajganj SISWA BAZAR (NPP) CPD Skill and Technology Pvt Ltd
365 |Uttar Pradesh Maharajganj SONAULLI (NP) CPD Skill and Technology Pvt Ltd
366 |Uttar Pradesh Jalaun AIT (NP) Gopal Shikshan Evam Gramin Vikas Sansthan

(GSGVS)
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367 |Uttar Pradesh Jalaun JALAUN (NPP) (GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan

368 |Uttar Pradesh Jalaun KADAURA (NP) (GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan

369 [Uttar Pradesh Jalaun KALPI (NPP) (GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan

370 |Uttar Pradesh Jalaun KONCH (NPP) (GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan

371 |Uttar Pradesh Jalaun KOTRA (NP) (GSGVS)

372 |Uttar Pradesh Jalaun MADHOGARH (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan

373 |Uttar Pradesh Jalaun NADIGAON (NP) (GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan

374 |Uttar Pradesh Jalaun ORAI (NPP) (GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan

375 |Uttar Pradesh Jalaun RAMPURA (NP) (GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan

376 |Uttar Pradesh Jalaun UMARI (NP) (GSGVS)

377 | Uttar Pradesh Jhansi BARAGAON (NP) Hopes Society for Community Empowerment and
Research

378 |Uttar Pradesh  |Jhansi BARUA SAGAR (NPP) gsspee;rfﬁc'ety for Community Empowerment and

379 | Uttar Pradesh Jhansi CHIRGAON (NPP) Hopes Society for Community Empowerment and
Research

380 |Uttar Pradesh Jhansi ERICH (NP) Hopes Society for Community Empowerment and
Research

381 | Uttar Pradesh Jhansi GARAUTHA (NP) Hopes Society for Community Empowerment and
Research

382 |Uttar Pradesh Jhansi GURSARAI (NPP) Hopes Society for Community Empowerment and
Research

383 | Uttar Pradesh Jhansi JHANSI (M.Corp) Hopes Society for Community Empowerment and
Research

384 |Uttar Pradesh Jhansi KATERA (NP) Hopes Society for Community Empowerment and
Research

385 |Uttar Pradesh  |Jhansi MAURANIPUR (NPP) Hopes Society for Community Empowerment and
Research

386 |Uttar Pradesh Jhansi MOTH (NP) Hopes Society for Community Empowerment and
Research

387 | Uttar Pradesh Jhansi RANIPUR (NP) Hopes Society for Community Empowerment and
Research

388 |Uttar Pradesh Jhansi SAMTHAR (NPP) Hopes Society for Community Empowerment and
Research

389 |Uttar Pradesh  [Jhansi TONDI FATEHPUR (NP) :gfee;rcsﬁc'ety for Community Empowerment and

390 |Uttar Pradesh Lalitpur LALITPUR (NPP) Hopes Society for Community Empowerment and
Research

391 | Uttar Pradesh Lalitpur MAHRONI (NP) Hopes Society for Community Empowerment and
Research

392 |Uttar Pradesh Lalitpur PALI (NP) Hopes Society for Community Empowerment and
Research

393 |Uttar Pradesh  |Lalitpur TALBEHAT (NP) :gfee;rfﬁc'ety for Community Empowerment and

394 |Uttar Pradesh Auraiya ACHHALDA (NP) CEGP Foundation

395 |Uttar Pradesh Auraiya ATSU (NP) CEGP Foundation

396 |Uttar Pradesh Auraiya AURAIYA (NPP) CEGP Foundation

397 |Uttar Pradesh Auraiya BABARPUR AJITMAL (NP) CEGP Foundation

398 |Uttar Pradesh Auraiya BIDHUNA (NP) CEGP Foundation

399 |Uttar Pradesh Auraiya DIBIYAPUR (NP) CEGP Foundation

400 |Uttar Pradesh Auraiya PHAPHUND (NP) CEGP Foundation

401 |Uttar Pradesh Etawah BAKEWAR (NP) Adept Edusys Pvt Ltd

402 |Uttar Pradesh Etawah BHARTHANA (NPP) Adept Edusys Pvt Ltd

403 |Uttar Pradesh Etawah EKDIL (NP) Adept Edusys Pvt Ltd

404 |Uttar Pradesh Etawah ETAWAH (NPP) Adept Edusys Pvt Ltd

405 |Uttar Pradesh Etawah JASWANTNAGAR (NPP) Adept Edusys Pvt Ltd

406 |Uttar Pradesh Etawah LAKHNA (NP) Adept Edusys Pvt Ltd

407 |Uttar Pradesh Farrukhabad FARRUKHABAD-CUM- FINISH Society

FATEHGARH (NPP)
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408 |Uttar Pradesh Farrukhabad KAIMGANJ (NPP) FINISH Society
409 |Uttar Pradesh Farrukhabad KAMALGANJ (NP) FINISH Society
410 |Uttar Pradesh Farrukhabad KAMPIL (NP) FINISH Society
411 |Uttar Pradesh Farrukhabad KHIMSEPUR (NP) FINISH Society
412 |Uttar Pradesh Farrukhabad MOHAMMADABAD (NP) FINISH Society
413 |Uttar Pradesh Farrukhabad NAWABGANJ (NP) FINISH Society
414 |Uttar Pradesh Farrukhabad SANKISA BASANTPUR (NP) FINISH Society
415 |Uttar Pradesh Farrukhabad SHAMSABAD (NP) FINISH Society
416 |Uttar Pradesh  |Kannauj CHHIBRAMAU (NPP) g’gg'vsgksmn Evam Gramin Vikas Sansthan
417 [Uttar Pradesh | Kannauj GURSAHAIGANJ (NPP) ?ggg'vsg)'ksmn Evam Gramin Vikas Sansthan
418 |Uttar Pradesh  |Kannauj KANNAUJ (NPP) g’gg'vsgksmn Evam Gramin Vikas Sansthan
419 |Uttar Pradesh  |Kannauj SAMDHAN (NP) ?ggg'vsg)'ksmn Evam Gramin Vikas Sansthan
420 |Uttar Pradesh  |Kannauj SAURIKH (NP) g’gg'vsgksmn Evam Gramin Vikas Sansthan
421 |Uttar Pradesh  |Kannauj SIKANDERPUR (NP) ?ggg'vsg)'ksmn Evam Gramin Vikas Sansthan
422 |Uttar Pradesh  |Kannauj TALGRAM (NP) ?Gogg'vsg“ha" Evam Gramin Vikas Sansthan
423 | Uttar Pradesh Kannauj TIRWAGANJ (NP) Gopal Shikshan Evam Gramin Vikas Sansthan

(GSGVS)

424 |Uttar Pradesh Kanpur Dehat AKBARPUR (NP) CEGP Foundation
425 |Uttar Pradesh Kanpur Dehat AMRAUDHA (NP) CEGP Foundation
426 [Uttar Pradesh Kanpur Dehat DERAPUR (NP) CEGP Foundation
427 |Uttar Pradesh Kanpur Dehat JHINJHAK (NPP) CEGP Foundation
428 [Uttar Pradesh Kanpur Dehat KANCHAUSI (NP) CEGP Foundation
429 |Uttar Pradesh Kanpur Dehat MOOSANAGAR (NP) CEGP Foundation
430 [Uttar Pradesh Kanpur Dehat PUKHRAYAN (NPP) CEGP Foundation
431 |Uttar Pradesh Kanpur Dehat RAJPUR (NP) CEGP Foundation
432 [Uttar Pradesh Kanpur Dehat RANIYA (NP) CEGP Foundation
433 |Uttar Pradesh Kanpur Dehat RASHULABAD (NP) CEGP Foundation
434 [Uttar Pradesh Kanpur Dehat RURA (NP) CEGP Foundation
435 |Uttar Pradesh Kanpur Dehat SHIVLI (NP) CEGP Foundation
436 [Uttar Pradesh Kanpur Dehat SIKANDRA (NP) CEGP Foundation
437 |Uttar Pradesh Kanpur Nagar BILHAUR (NPP) CEGP Foundation
438 [Uttar Pradesh Kanpur Nagar BITHOOR (NP) CEGP Foundation
439 |Uttar Pradesh Kanpur Nagar GHATAMPUR (NPP) CEGP Foundation
440 [Uttar Pradesh Kanpur Nagar KANPUR (M.Corp) CEGP Foundation
441 |Uttar Pradesh Kanpur Nagar SHIVRAJPUR (NP) CEGP Foundation

442

Uttar Pradesh

Hardoi

BENIGANJ (NP)

FINISH Society

443 |Uttar Pradesh Hardoi BILGRAM (NPP) FINISH Society
444 [Uttar Pradesh Hardoi GOPAMAU (NP) FINISH Society
445 |Uttar Pradesh Hardoi HARDOI (NPP) FINISH Society
446 [Uttar Pradesh Hardoi KACHHAUNA PATSENI (NP) FINISH Society
447 |Uttar Pradesh Hardoi KURSATH (NP) FINISH Society
448 |Uttar Pradesh Hardoi MADHOGANJ (NP) FINISH Society
449 |Uttar Pradesh Hardoi MALLAWAN (NPP) FINISH Society
450 |Uttar Pradesh Hardoi PALI (NP) FINISH Society
451 |Uttar Pradesh Hardoi PIHANI (NPP) FINISH Society
452 |Uttar Pradesh Hardoi SANDI (NPP) FINISH Society
453 |Uttar Pradesh Hardoi SANDILA (NPP) FINISH Society
454 |Uttar Pradesh Hardoi SHAHABAD (NPP) FINISH Society
455 |Uttar Pradesh Lakhimpur Kheri BARWAR (NP) FINISH Society
456 |Uttar Pradesh Lakhimpur Kheri BHEERA (NP) FINISH Society
457 |Uttar Pradesh Lakhimpur Kheri DHAURAHRA (NP) FINISH Society
458 |Uttar Pradesh Lakhimpur Kheri GOLA GOKARAN NATH (NPP) FINISH Society
459 |Uttar Pradesh Lakhimpur Kheri KHERI (NP) FINISH Society
460 |Uttar Pradesh Lakhimpur Kheri LAKHIMPUR (NPP) FINISH Society
461 |Uttar Pradesh Lakhimpur Kheri MAILANI (NP) FINISH Society
462 |Uttar Pradesh Lakhimpur Kheri MOHAMMADI (NPP) FINISH Society
463 |Uttar Pradesh Lakhimpur Kheri NIGHASAN (NP) FINISH Society
464 |Uttar Pradesh Lakhimpur Kheri OEL DHAKWA (NP) FINISH Society
465 |Uttar Pradesh Lakhimpur Kheri PALIA KALAN (NPP) FINISH Society
466 |Uttar Pradesh Lakhimpur Kheri SINGAHI BHIRAURA (NP) FINISH Society
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467 |Uttar Pradesh Lucknow AMETHI (NP) Management & Research Centre)

468 | Uttar Pradesh Lucknow BAKSHI KA TALAB (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)

469 | Uttar Pradesh Lucknow BANTHARA (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)

470 | Uttar Pradesh Lucknow GOSAINGANJ (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)

471 | Uttar Pradesh Lucknow ITAUNJA (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)

472 | Uttar Pradesh Lucknow KAKORI (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
All India Institute of Local Self Government (Waste

473 |Uttar Pradesh Lucknow LUCKNOW (M.Corp) Management & Research Centre)

474 | Uttar Pradesh Lucknow MAHONA (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)

475 | Uttar Pradesh Lucknow MALIHABAD (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)

476 | Uttar Pradesh Lucknow MOHANLALGANJ (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)

477 | Uttar Pradesh Lucknow NAGRAM (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)

478 |Uttar Pradesh Rae Bareli BACHHRAWAN (NP) DAKSH Foundation

479 [Uttar Pradesh Rae Bareli DALMAU (NP) DAKSH Foundation

480 |Uttar Pradesh Rae Bareli LALGANJ (NP) DAKSH Foundation

481 [Uttar Pradesh Rae Bareli MAHARAJGANJ (NP) DAKSH Foundation

482 |Uttar Pradesh Rae Bareli NASIRABAD (NP) DAKSH Foundation

483 [Uttar Pradesh Rae Bareli PARSHADEPUR (NP) DAKSH Foundation

484 |Uttar Pradesh Rae Bareli RAE BARELI (NPP) DAKSH Foundation

485 [Uttar Pradesh Rae Bareli SALON (NP) DAKSH Foundation

486 |Uttar Pradesh Rae Bareli SHIVGARH (NP) DAKSH Foundation

487 [Uttar Pradesh Rae Bareli UNCHAHAR (NP) DAKSH Foundation

488 |Uttar Pradesh Sitapur BISWAN (NPP) CPD Skill and Technology Pvt Ltd

489 [Uttar Pradesh Sitapur HARGAON (NP) CPD Skill and Technology Pvt Ltd

490 |Uttar Pradesh Sitapur KHAIRABAD (NPP) CPD Skill and Technology Pvt Ltd

491 [Uttar Pradesh Sitapur LAHARPUR (NPP) CPD Skill and Technology Pvt Ltd

492 |Uttar Pradesh Sitapur MAHMUDABAD (NPP) CPD Skill and Technology Pvt Ltd

493 |Uttar Pradesh Sitapur MAHOLI (NP) CPD Skill and Technology Pvt Ltd

494 |Uttar Pradesh Sitapur npp mishrit naimisharnya CPD Skill and Technology Pvt Ltd

495 |Uttar Pradesh Sitapur PAINTEPUR (NP) CPD Skill and Technology Pvt Ltd

496 |Uttar Pradesh Sitapur SIDHAULI (NP) CPD Skill and Technology Pvt Ltd

497 |Uttar Pradesh Sitapur SITAPUR (NPP) CPD Skill and Technology Pvt Ltd

498 |Uttar Pradesh  |Sitapur (T,\IAP'\)" BAUR-CUM-AHAMDABAD | o1 skill and Technology Pvt Ltd

499 | Uttar Pradesh Unnao ACHALGANJ (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan

500 |Uttar Pradesh Unnao AURAS (NP) (GSGVS)

501 |Uttar Pradesh Unnao BANGARMAU (NPP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)

502 [Uttar Pradesh  |Unnao BHAGWANT NAGAR (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan

503 |Uttar Pradesh Unnao BIGHAPUR (NP) (GSGVS)

504 [Uttar Pradesh  |Unnao FATEHPUR CHAURASI (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)

505 |Uttar Pradesh Unnao GANGAGHAT (NPP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)

506 |Uttar Pradesh  |Unnao GANJ MURADABAD (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)

507 |Uttar Pradesh Unnao HYDERABAD (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan

508 [Uttar Pradesh Unnao KURSATH (NP) (GSGVS)

509 |Uttar Pradesh Unnao MAURAWAN (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)

510 | Uttar Pradesh Unnao MOHAN (NP) Gopal Shikshan Evam Gramin Vikas Sansthan

(GSGVS)
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Gopal Shikshan Evam Gramin Vikas Sansthan

511 |Uttar Pradesh Unnao NAWABGANJ (NP) (GSGVS)

I o NYOTINI (NP) ?ggglvsg)ikshan Evam Gramin Vikas Sansthan

13 | ot Pradech o PURWA (NP) ?gggl\fg)lkshan Evam Gramin Vikas Sansthan

A o RASULABAD (NP) ?gggl VSsh)ikshan Evam Gramin Vikas Sansthan

o1 | ot Pradech o SAFIPUR (NP) Es(;g(aslvsg)ikshan Evam Gramin Vikas Sansthan

16 |t Pradect o UGU (NP) E}ggélvsg)lkshan Evam Gramin Vikas Sansthan

17 | ot Pradect o UNNAO (NPP) Es(;g(aslvsg)ikshan Evam Gramin Vikas Sansthan

518 |Uttar Pradesh Baghpat AGARWAL MANDI (TATIRI) (NP) ,:;:;r:gg(i;:n|:§:igt;eosfela_ro;]alcseiltfrgovemment (Waste
519 |Uttar Pradesh  |Baghpat AMINAGAR SARAI (NP) I\AAIz:r:ggoie?nlgrfttigt;eife:rcz:%alzseiltfrgovemmem e
520 |Uttar Pradesh  |Baghpat BAGHPAT (NPP) Q';AZSL%':S: ig t;eosfela_roc%alciiltfrgovemmem e
521 |Uttar Pradesh  |Baghpat BARAUT (NPP) AAAILAQSQI:;: i(tgl: t;eosfe:roczalcseiltfrgovemmem e
522 |Uttar Pradesh  |Baghpat CHHAPRAULI (NF) Qlellrigg;::r?tt ig t;eosfe;s:%alci?tfrsovemmem st
523 |Uttar Pradesh  |Baghpat DOGHAT (NP) Q';AZSL;':S: i;lj t;eosfe::c%alcziltfrgovemmem e
524 |Uttar Pradesh  |Baghpat KHEKADA (NPP) Qlellrigg;::r?tt ig t;eosfe;s:%alci?tfrsovemmem e
525 |Uttar Pradesh  |Baghpat RATAUL (NP) Q';AZSL;':S: i;lj t;eosfe::c%alcziltfrgovemmem e
525 | ot Pradech Baghpst TIKRI (NP) All India Institute of Local Self Government (Waste

Management & Research Centre)

527

Uttar Pradesh

Bulandshahar

ANUPSHAHR (NPP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

528

Uttar Pradesh

Bulandshahar

AURANGABAD (NP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

529

Uttar Pradesh

Bulandshahar

BHAWAN BAHADUR NAGAR (NP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

530

Uttar Pradesh

Bulandshahar

BUGRASI (NP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

531

Uttar Pradesh

Bulandshahar

BULANDSHAHR (NPP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

532

Uttar Pradesh

Bulandshahar

CHHATARI (NP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

533

Uttar Pradesh

Bulandshahar

DIBAI (NPP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

534

Uttar Pradesh

Bulandshahar

GULAOTHI (NPP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

535

Uttar Pradesh

Bulandshahar

JAHANGIRABAD (NPP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

536

Uttar Pradesh

Bulandshahar

KAKOD (NP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

537

Uttar Pradesh

Bulandshahar

KHANPUR (NP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

538

Uttar Pradesh

Bulandshahar

KHURJA (NPP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

539

Uttar Pradesh

Bulandshahar

NARAURA (NP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

540

Uttar Pradesh

Bulandshahar

PAHASU (NP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

541

Uttar Pradesh

Bulandshahar

SHIKARPUR (NPP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

542

Uttar Pradesh

Bulandshahar

SIYANA (NPP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

543

Uttar Pradesh

Bulandshahar

SIKANDRABAD (NPP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

544

Uttar Pradesh

Gautam Buddha Nagar

BILASPUR (NP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)
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545

Uttar Pradesh

Gautam Buddha Nagar

DADRI (NPP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

546

Uttar Pradesh

Gautam Buddha Nagar

DANKAUR (NP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

547

Uttar Pradesh

Gautam Buddha Nagar

JAHANGIRPUR (NP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

548

Uttar Pradesh

Gautam Buddha Nagar

JEWAR (NP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

549

Uttar Pradesh

Gautam Buddha Nagar

RABUPURA (NP)

Himalayan Institute for Environment, Ecology &
Development (HIFEED)

550

Uttar Pradesh

Gautam Buddha Nagar

GNIDA (Notified Area Council)

All India Institute of Local Self Government (Waste
Management & Research Centre)

551 [Uttar Pradesh Gautam Buddha Nagar |NOIDA (Notified Area Council) Wastepickers welfare foundation (WWF)
552 |Uttar Pradesh Ghaziabad DASNA (NP) All India Institute of Local Self Government (Waste

Management & Research Centre)
553 |Uttar Pradesh Ghaziabad FARIDNAGAR (NP) All India Institute of Local Self Government (Waste

Management & Research Centre)
554 |Uttar Pradesh Ghaziabad GHAZIABAD (M.Corp) Wastepickers welfare foundation (WWF)
555 | Uttar Pradesh Ghaziabad KHORA MAKANPUR (NPP) All India Institute of Local Self Government (Waste

Management & Research Centre)
556 | Uttar Pradesh Ghaziabad LONI (NPP) All India Institute of Local Self Government (Waste

Management & Research Centre)
557 |Uttar Pradesh Ghaziabad MODINAGAR (NPP) All India Institute of Local Self Government (Waste

Management & Research Centre)
558 | Uttar Pradesh Ghaziabad MURADNAGAR (NPP) All India Institute of Local Self Government (Waste

Management & Research Centre)
559 |Uttar Pradesh Ghaziabad NIWARI (NP) All India Institute of Local Self Government (Waste

Management & Research Centre)
560 | Uttar Pradesh Ghaziabad PATLA (NP) All India Institute of Local Self Government (Waste

Management & Research Centre)

Himalayan Institute for Environment, Ecology &
561 [Uttar Pradesh Hapur BABUGARH (NP) Development (HIFEED)

Himalayan Institute for Environment, Ecology &
562 |Uttar Pradesh Hapur GARHMUKHTESHWAR (NPP) Development (HIFEED)

Himalayan Institute for Environment, Ecology &
563 |Uttar Pradesh Hapur HAPUR (NPP) Development (HIFEED)

Himalayan Institute for Environment, Ecology &
564 |Uttar Pradesh Hapur PILKHUWA (NPP) Development (HIFEED)

Himalayan Institute for Environment, Ecology &
565 [Uttar Pradesh Meerut BAHSUMA (NP) Development (HIFEED)

Himalayan Institute for Environment, Ecology &
566 |Uttar Pradesh Meerut DAURALA (NP) Development (HIFEED)

Himalayan Institute for Environment, Ecology &
567 |Uttar Pradesh Meerut HARRA (NP) Development (HIFEED)

Himalayan Institute for Environment, Ecology &
568 |Uttar Pradesh Meerut HASTINAPUR (NP) Development (HIFEED)

Himalayan Institute for Environment, Ecology &
569 [Uttar Pradesh Meerut KARNAWAL (NP) Development (HIFEED)

Himalayan Institute for Environment, Ecology &
570 |Uttar Pradesh Meerut KHARKHODA (NP) Development (HIFEED)

Himalayan Institute for Environment, Ecology &
571 |Uttar Pradesh Meerut KHIWALI (NP) Development (HIFEED)

Himalayan Institute for Environment, Ecology &
572 |Uttar Pradesh Meerut KITHAUR (NP) Development (HIFEED)

Himalayan Institute for Environment, Ecology &
573 |Uttar Pradesh Meerut LAWAR (NP) Development (HIFEED)

Himalayan Institute for Environment, Ecology &
574 |Uttar Pradesh Meerut MAWANA (NPP) Development (HIFEED)

Himalayan Institute for Environment, Ecology &
575 |Uttar Pradesh Meerut MEERUT (M.Corp) Development (HIFEED)

Himalayan Institute for Environment, Ecology &
576 |Uttar Pradesh Meerut PARIKSHITGARH (NP) Development (HIFEED)

Himalayan Institute for Environment, Ecology &
577 |Uttar Pradesh Meerut PHALAUDA (NP) Development (HIFEED)

Himalayan Institute for Environment, Ecology &
578 |Uttar Pradesh Meerut SARDHANA (NPP) Development (HIFEED)
579 |Uttar Pradesh Meerut SEWALKHAS (NP) Himalayan Institute for Environment, Ecology &

Development (HIFEED)
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580 [Uttar Pradesh Meerut SHAHJAHANPUR (NP) Development (HIFEED)
581 |Uttar Pradesh Bhadohi BHADOHI (NPP) DAKSH Foundation
582 |Uttar Pradesh Bhadohi GHOSIA BAZAR (NP) DAKSH Foundation
583 |Uttar Pradesh Bhadohi GOPIGANJ (NPP) DAKSH Foundation
584 |Uttar Pradesh Bhadohi GYANPUR (NP) DAKSH Foundation
585 |Uttar Pradesh Bhadohi KHAMARIA (NP) DAKSH Foundation
586 |Uttar Pradesh Bhadohi NAI BAZAR (NP) DAKSH Foundation
587 |Uttar Pradesh Bhadohi SURIYAWAN (NP) DAKSH Foundation
588 |Uttar Pradesh Mirzapur AHRAURA (NPP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
. Gopal Shikshan Evam Gramin Vikas Sansthan
589 |Uttar Pradesh Mirzapur CHUNAR (NPP) (GSGVS)
590 |Uttar Pradesh Mirzapur KACHHWA (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
. MIRZAPUR-CUM-VINDHYACHAL [Gopal Shikshan Evam Gramin Vikas Sansthan
591 |Uttar Pradesh Mirzapur (NPP) (GSGVS)
592 |Uttar Pradesh Sonbhadra ANPARA (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan
593 |Uttar Pradesh Sonbhadra CHOPAN (NP) (GSGVS)
594 |Uttar Pradesh  |Sonbhadra CHURK GHURMA (NP) Gopal Shikshan Bvam Gramin Vikas Sansthan
(GSGVS)
595 | Uttar Pradesh Sonbhadra DALA BAZAR (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan
596 [Uttar Pradesh Sonbhadra DUDHI (NP) (GSGVS)
597 | Uttar Pradesh Sonbhadra GHORAWAL (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan
598 [Uttar Pradesh Sonbhadra OBRA (NP) (GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan
599 |Uttar Pradesh Sonbhadra PIPRI (NP) (GSGVS)
600 |Uttar Pradesh Sonbhadra RENUKOOT (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
601 [Uttar Pradesh  |Sonbhadra SONBHADRA (NPP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
Himalayan Institute for Environment, Ecology &
602 [Uttar Pradesh Amroha AMROHA (NPP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
603 |Uttar Pradesh Amroha BACHHRAON (NPP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
604 [Uttar Pradesh Amroha DHANAURA (NPP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
605 |Uttar Pradesh Amroha GAJRAULA (NPP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
606 [Uttar Pradesh Amroha HASANPUR (NPP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
607 |Uttar Pradesh Amroha JOYA (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
608 [Uttar Pradesh Amroha NAUGAWAN SADAT (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
609 [Uttar Pradesh Amroha SAIDNAGLI (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
610 |Uttar Pradesh Amroha UJHARI (NP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
611 |Uttar Pradesh Bijnor AFZALGARH (NPP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
612 |Uttar Pradesh Bijnor BIINOR (NPP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
613 |Uttar Pradesh Bijnor CHANDPUR (NPP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
614 |Uttar Pradesh Bijnor DHAMPUR (NPP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
615 |Uttar Pradesh Bijnor HALDAUR (NPP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
616 [Uttar Pradesh Bijnor JALALABAD (NP) Development (HIFEED)
617 | Uttar Pradesh Bijnor JHALU (NP) Himalayan Institute for Environment, Ecology &

Development (HIFEED)
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618 [Uttar Pradesh Bijnor KIRATPUR (NPP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
619 |Uttar Pradesh Bijnor MANDAWAR (NP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
620 [Uttar Pradesh Bijnor NAGINA (NPP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
621 |Uttar Pradesh Bijnor NAJIBABAD (NPP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
622 |Uttar Pradesh Bijnor NEHTAUR (NPP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
623 |Uttar Pradesh Bijnor NOORPUR (NPP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
624 |Uttar Pradesh Bijnor SAHANPUR (NP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
625 |Uttar Pradesh Bijnor SAHASPUR (NP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
626 [Uttar Pradesh Bijnor SEOHARA (NPP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
627 |Uttar Pradesh Bijnor SHERKOT (NPP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
628 [Uttar Pradesh Bijnor WARHAPUR (NP) Development (HIFEED)
629 |Uttar Pradesh Moradabad AGWANPUR (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
630 |Uttar Pradesh Moradabad BHOJPUR DHARAMPUR (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
631 |Uttar Pradesh Moradabad BILARI (NPP) All India Institute of Local Self Government (Waste
Management & Research Centre)
632 |Uttar Pradesh Moradabad DHAKIYA (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
633 |Uttar Pradesh Moradabad KANTH (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
634 |Uttar Pradesh Moradabad KUNDARKI (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
635 |Uttar Pradesh Moradabad MEHMOODPUR MAFI (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
636 |Uttar Pradesh Moradabad MORADABAD (M.Corp) All India Institute of Local Self Government (Waste
Management & Research Centre)
637 |Uttar Pradesh Moradabad PAKBARA (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
638 |Uttar Pradesh Moradabad THAKURDWARA (NPP) All India Institute of Local Self Government (Waste
Management & Research Centre)
639 | Uttar Pradesh Moradabad UMRI KALAN (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)
Himalayan Institute for Environment, Ecology &
640 [Uttar Pradesh Rampur BILASPUR (NPP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
641 |Uttar Pradesh Rampur DARIYAL (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
642 |Uttar Pradesh Rampur KEMRI (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
643 |Uttar Pradesh Rampur MASWASI (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
644 |Uttar Pradesh Rampur MILAK (NPP) Development (HIFEED)
NARPAT NAGAR DOONDAWALA |Himalayan Institute for Environment, Ecology &
645 |Uttar Pradesh Rampur (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
646 |Uttar Pradesh Rampur RAMPUR (NPP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
647 |Uttar Pradesh Rampur SAIFNI (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
648 |Uttar Pradesh Rampur SHAHABAD (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
649 |Uttar Pradesh Rampur SUAR (NPP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
650 |Uttar Pradesh Rampur TANDA (NPP) Development (HIFEED)
651 | Uttar Pradesh Sambhal BABRALA (NP) Himalayan Institute for Environment, Ecology &

Development (HIFEED)
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652 [Uttar Pradesh Sambhal BAHJOI (NPP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
653 |Uttar Pradesh Sambhal CHANDAUSI (NPP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
654 |Uttar Pradesh Sambhal GAWAN (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
655 |Uttar Pradesh Sambhal GUNNAUR (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
656 |Uttar Pradesh Sambhal NARAULI (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
657 |Uttar Pradesh Sambhal SAMBHAL (NPP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
658 [Uttar Pradesh Sambhal SIRSI (NP) Development (HIFEED)
Gopal Shikshan Evam Gramin Vikas Sansthan
659 |Uttar Pradesh Fatehpur ASOTHAR (NP) (GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan
660 [Uttar Pradesh Fatehpur BAHUA (NP) (GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan
661 |Uttar Pradesh Fatehpur BINDKI (NPP) (GSGVS)
662 |Uttar Pradesh Fatehpur FATEHPUR (NPP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
663 |Uttar Pradesh Fatehpur HATHGRAM (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
664 |Uttar Pradesh  |Fatehpur KARIKAN DHATA (NP) Gopal Shikshan Bvam Gramin Vikas Sansthan
(GSGVS)
Gopal Shikshan Evam Gramin Vikas Sansthan
665 |Uttar Pradesh Fatehpur KHAGA (NP) (GSGVS)
666 |Uttar Pradesh Fatehpur KHAKHRERU (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
667 |Uttar Pradesh Fatehpur KISHANPUR (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
668 |Uttar Pradesh  |Fatehpur KORA JAHANABAD (NP) ?Gogg'vsg)'ks"a" Evam Gramin Vikas Sansthan
669 |Uttar Pradesh Kaushambi AJHUWA (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
670 |Uttar Pradesh  |Kaushambi BHARWARI (NPP) Gopal Shikshan Bvam Gramin Vikas Sansthan
(GSGVS)
. Gopal Shikshan Evam Gramin Vikas Sansthan
671 |Uttar Pradesh Kaushambi CHAIL (NP) (GSGVS)
672 |Uttar Pradesh Kaushambi CHARWA (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
673 [Uttar Pradesh  |Kaushambi DARANAGAR (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
674 |Uttar Pradesh Kaushambi KARARI (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
675 |Uttar Pradesh  |Kaushambi MANJHANPUR (NPP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
676 |Uttar Pradesh | Kaushambi POORAV PASHCHIM SHARIRA (NP) %’gg'vsg)'ksmn Evam Gramin Vikas Sansthan
677 |Uttar Pradesh  |Kaushambi SARAI AQUIL (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
678 |Uttar Pradesh Kaushambi SIRATHU (NP) Gopal Shikshan Evam Gramin Vikas Sansthan
(GSGVS)
679 |Uttar Pradesh Pratapgarh ANTU (NP) Center of Technology and Entrepreneurship
Development
680 |Uttar Pradesh  |Pratapgarh BELA PRATAPGARH (NPP) Center of Technology and Entrepreneurship
Development
681 |Uttar Pradesh  |Pratapgarh DERWA BAZAR (NP) Center of Technology and Entrepreneurship
Development
682 |Uttar Pradesh Pratapgarh DHAKWA (NP) Center of Technology and Entrepreneurship
Development
683 |Uttar Pradesh  |Pratapgarh GADVARA BAZAR (NP) Center of Technology and Entrepreneurship
Development
684 [Uttar Pradesh  |Pratapgarh HEERAGANJ BAZAR (NP) Center of Technology and Entrepreneurship
Development
685 |Uttar Pradesh  |Pratapgarh KATRA GULAB SINGH BAZAR (Np)| Center of Technology and Entrepreneurship

Development
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686 [Uttar Pradesh Pratapgarh KATRA MEDENI GANJ (NP)
Development
687 |Uttar Pradesh Pratapgarh KOHDAUR (NP) Center of Technology and Entrepreneurship
Development
688 |Uttar Pradesh Pratapgarh KUNDA (NP) Center of Technology and Entrepreneurship
Development
689 |Uttar Pradesh Pratapgarh LALGANJ (NP) Center of Technology and Entrepreneurship
Development
690 |Uttar Pradesh  |Pratapgarh MANDHATA BAZAR (NP) Center of Technology and Entrepreneurship
Development
691 [Uttar Pradesh  |Pratapgarh MANIKPUR (NP) Center of Technology and Entrepreneurship
Development
692 |Uttar Pradesh Pratapgarh PATTI (NP) Center of Technology and Entrepreneurship
Development
693 [Uttar Pradesh  |Pratapgarh PRATAPGARH CITY (NP) Center of Technology and Entrepreneurship
Development
694 |Uttar Pradesh  |Pratapgarh PRITHVIGANJ (NP) Center of Technology and Entrepreneurship
Development
695 |Uttar Pradesh Pratapgarh RAMGANJ (NP) Center of Technology and Entrepreneurship
Development
696 |Uttar Pradesh  |Pratapgarh RANIGANJ (NP) Center of Technology and Entrepreneurship
Development
697 [Uttar Pradesh  |Pratapgarh SUWANSA BAZAR (NP) Center of Technology and Entrepreneurship
Development
698 |Uttar Pradesh  |Prayagraj BHARATGANIJ (NP) Center of Technology and Entrepreneurship
Development
699 |Uttar Pradesh Prayagraj HANDIA (NP) Center of Technology and Entrepreneurship
Development
700 |Uttar Pradesh Prayagraj KORAON (NP) Center of Technology and Entrepreneurship
Development
701 |Uttar Pradesh | Prayagraj LAL GOPALGANJ NINDAURA (Np) |Center of Technology and Entrepreneurship
Development
702 |Uttar Pradesh Prayagraj MAU AIMA (NP) Center of Technology and Entrepreneurship
Development
203 |Uttar Pradesh Prayagraj PHULPUR (NP) Center of Technology and Entrepreneurship
Development
704 |Uttar Pradesh  |Prayagraj PRAYAGRAJ (M.Corp) Center of Technology and Entrepreneurship
Development
705 |Uttar Pradesh  |Prayagraj SHANKARGARH (NP) Center of Technology and Entrepreneurship
Development
706 |Uttar Pradesh Prayagraj SIRSA (NP) Center of Technology and Entrepreneurship
Development
Himalayan Institute for Environment, Ecology &
707 |Uttar Pradesh Muzaffarnagar BHOKARHARI (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
708 |Uttar Pradesh Muzaffarnagar BUDHANA (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
709 [Uttar Pradesh Muzaffarnagar CHARTHAWAL (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
710 [Uttar Pradesh Muzaffarnagar JANSATH (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
711 |Uttar Pradesh Muzaffarnagar KHATAULI (NPP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
712 |Uttar Pradesh Muzaffarnagar MEERAPUR (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
713 |Uttar Pradesh Muzaffarnagar MUZAFFARNAGAR (NPP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
714 |Uttar Pradesh Muzaffarnagar PURQUAZI (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
715 |Uttar Pradesh Muzaffarnagar SHAHPUR (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
716 |Uttar Pradesh Muzaffarnagar SISAULI (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
717 |Uttar Pradesh Saharanpur AMBEHTA (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
718 |Uttar Pradesh Saharanpur BEHAT (NP) Development (HIFEED)
719 |Uttar Pradesh | Saharanpur CHHUTMALPUR (NP) Himalayan Institute for Environment, Ecology &

Development (HIFEED)
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720 [Uttar Pradesh Saharanpur CHILKANA SULTANPUR (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
721 |Uttar Pradesh Saharanpur DEOBAND (NPP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
722 |Uttar Pradesh Saharanpur GANGOH (NPP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
723 |Uttar Pradesh Saharanpur NAKUR (NPP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
724 |Uttar Pradesh Saharanpur NANAUTA (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
725 |Uttar Pradesh Saharanpur RAMPUR MANIHARAN (NP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
726 |Uttar Pradesh Saharanpur SAHARANPUR (M.Corp) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
727 |Uttar Pradesh Saharanpur SARSAWA (NPP) Development (HIFEED)
Himalayan Institute for Environment, Ecology &
728 |Uttar Pradesh Saharanpur TITRON (NP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
729 |Uttar Pradesh Shamli AILUM (NP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
730 [Uttar Pradesh Shamli BANAT (NP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
731 |Uttar Pradesh Shamli GARHI PUKHTA (NP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
732 |Uttar Pradesh Shamli JALALABAD (NP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
733 |Uttar Pradesh Shamli JHINJHANA (NP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
734 |Uttar Pradesh Shamli KAIRANA (NPP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
735 |Uttar Pradesh Shamli KANDHLA (NPP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
736 |Uttar Pradesh Shamli SHAMLI (NPP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
737 |Uttar Pradesh Shamli THANA BHAWAN (NP) Development (HIFEED)
. Himalayan Institute for Environment, Ecology &
738 |Uttar Pradesh Shamli UN (NP) Development (HIFEED)
739 | Uttar Pradesh Chandauli CHAKIA (NP) Center of Technology and Entrepreneurship
Development
740 |Uttar Pradesh | Chandauli CHANDAULI (NP) Center of Technology and Entrepreneurship
Development
. PT. DEEN DAYAL UPADHYAY Center of Technology and Entrepreneurship
741 |Uttar Pradesh Chandauli NAGAR(NPP) Development
742 |Uttar Pradesh | Chandauli SAIYAD RAZA (NP) Center of Technology and Entrepreneurship
Development
743 |Uttar Pradesh | Ghazipur BAHADURGANIJ (NP) Center of Technology and Entrepreneurship
Development
744 |Uttar Pradesh Ghazipur DILDARNAGAR FATEHPUR BAZAR|Center of Technology and Entrepreneurship
(NP) Development
745 |Uttar Pradesh | Ghazipur GHAZIPUR (NPP) Center of Technology and Entrepreneurship
Development
746 |Uttar Pradesh Ghazipur JANGIPUR (NP) Center of Technology and Entrepreneurship
Development
747 |Uttar Pradesh | Ghazipur MOHAMMADARBAD (NPP) Center of Technology and Entrepreneurship
Development
748 |Uttar Pradesh Ghazipur SADAT (NP) Center of Technology and Entrepreneurship
Development
749 |Uttar Pradesh Ghazipur SAIDPUR (NP) Center of Technology and Entrepreneurship
Development
750 |Uttar Pradesh Ghazipur ZAMANIA (NPP) Center of Technology and Entrepreneurship
Development
751 |Uttar Pradesh Jaunpur BADLAPUR(NP) Center of Technology and Entrepreneurship
Development
752 [Uttar Pradesh | Jaunpur GAURABADSHAHPUR (NP) Center of Technology and Entrepreneurship
Development
753 |Uttar Pradesh Jaunpur JAFARABAD (NP) Center of Technology and Entrepreneurship

Development
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754 |Uttar Pradesh Jaunpur JAUNPUR (NPP)
Development

755 |Uttar Pradesh Jaunpur KACHGAON (NP) Center of Technology and Entrepreneurship
Development

756 |Uttar Pradesh Jaunpur KERAKAT (NP) Center of Technology and Entrepreneurship
Development

757 [Uttar Pradesh | Jaunpur KHETASARAI (NP) Center of Technology and Entrepreneurship
Development

758 |Uttar Pradesh  |Jaunpur MACHHLISHAHR (NP) Center of Technology and Entrepreneurship
Development

759 |Uttar Pradesh Jaunpur MARIAHU (NP) Center of Technology and Entrepreneurship
Development

760 |Uttar Pradesh  |Jaunpur MUNGRA BADSHAHPUR (Npp)  |Center of Technology and Entrepreneurship
Development

761 |[Uttar Pradesh | Jaunpur RAMPUR (JAUNPUR) (NP) Center of Technology and Entrepreneurship
Development

762 |Uttar Pradesh Jaunpur SHAHGANJ (NPP) Center of Technology and Entrepreneurship
Development

763 |Uttar Pradesh Varanasi GANGAPUR (NP) All India Institute of Local Self Government (Waste
Management & Research Centre)

764 |Uttar Pradesh Varanasi VARANASI (M.Corp) All India Institute of Local Self Government (Waste

Management & Research Centre)
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List of Empaneled Resource Organization (RO)

Name of the Resource Organization

Contact

SN (RO) Contact Person [Designation Number Email 1D
All India Institute of Local Self delhi@aiilsg.or
1 [Government (Waste Management &  [Mr Nimish Jain |Chief Executive Officer (8279445576 ST g- g '
nimish.jain@aiilsg.org
Research Centre)
Gopal Shikshan Evam Gramin Vikas . .
2 Sansthan (GSGVS) Naresh Pal Singh 8115810572 naresh161972@gmail.com
. . . Director 7999939825, . .
3 |DAKSH Foundation Malvika Singh 9302742400 projects.daksh@gmail.com
4 |Citizen Development Institute Vikas Singh Secretary 9424906514 cdiupgov@gmail.com
5 Center of Techr_10|ogy and Sanjay Singh Secretary 9415046619 ctedinfo@gmail.com
Entrepreneurship Development
6 |CPD Skill and Technology Pvt Ltd C.K. Pandey Director 7004219331 ho.cpdskills@gmail.com
7 Sahyog Social & F:ultural Ashok Kumar President 9810454087 sahyog_scds@rediffmail.com
Development Society
8 Hopes Society for Community Praveen Mathur  [President 7782833655 hopes.societyindia07 @gmail.com
Empowerment and Research
. Lakshita
9 Cer?“e For Education, Qovenance And Khemani and Project Manager 9049166793 team@cegpfoundation.org
Policy (CEGP Foundation) S
Surabhi Mishra
10 [Adept Edusys Pvt Ltd Ms Sudha Head of the Operations (6264994984 adeptedusys@gmail.com
- Saurabh . L .
11 |FINISH Society Agnihotri, Coo COO 8318037847 info@finishsociety.com
Wastepickers welfare foundation . . . .
12 (WWEF) Virender Kumar |Managing Trustee 9211997720 bali.charan@gmail.com
Himalayan Institute for Environment, |Dr. Kamal . . 9897492219, . .
13 Ecology & Development (HIFEED)  |Bahuguna Executive Director 9412984030 hifeeduttaranchal@gmail.com



mailto:naresh161972@gmail.com
mailto:projects.daksh@gmail.com
mailto:cdiupgov@gmail.com
mailto:ctedinfo@gmail.com
mailto:ho.cpdskills@gmail.com
mailto:sahyog_scds@rediffmail.com
mailto:hopes.societyindia07@gmail.com
mailto:team@cegpfoundation.org
mailto:adeptedusys@gmail.com
mailto:info@finishsociety.com
http://bali.charan.gmail.com/
mailto:hifeeduttaranchal@gmail.com
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3MET TR UTferehl IRYE Fel=TAYR

List of waste picker-

S.No. Name of waste Father’s Aadhar Number
| picker Name
1- Anokhi Devi Janar Dan 417403739147
|
-
2- Kajal Nomi Nath 667414422803
3- Hema Vivek 403834403451
4- Kiran Ram Surat 594855533709
|
_T"__
|
5- Asha Mangal lal 412984434483
|
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6- Neelam Tulasiram 437887233007
| gupta
]i_
7- Kalawati Pandit 201080193771
8- Sangeeta Chhotkau 474123664594
|
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